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STATEMENT SHOWING THE DETAILS EX-GRATIA AMOUNT PAID TO THE ASSIGNEES IN YELGOI AND MUNGI VILLAGE OF JHARASANGAM /
NYALAKAL MANDAL FOR ACQUISITION OF ASSIGNED LAND FOR NIMZ PROJECT.

Date of
physical
Name of |Name of the Petitioner/Father/Husband Extent Land exgratia paid possession
SI.No.| the Village name SY.No. |acquired|Amount |Cheque No.|Date taken Remarks,
1 2 3 4 5 6 i g 9 10
1 Yelgoi  |M.Shanker/Narsappa 54/71 4.00] 1600000 26460 27.02.2016(29.12.2016
2 Yelgoi  |Telugu Manemma W/o Narsimulu 97 2.00{ 650000 26698 03.03.2016(29.12.2016 —~
3 Yeigoi T.Praveen Kumar S/o Narsimulu 100/4/1 4.20( 1800000 327611 =23.01,2017(28.04.2017 =
4 Yeigoi |Vadde AnjammaW/o Ramulu 54/44 1.00 325000 30743 21.03.2016(22.12.2016 -~
125/192/1 1.00| 325000 30792 21.03.2016
5 Yelgoi  |Syed Khaleel S/o Yousuf Alj 1.00 325000 31191 30.03.2016|29.12.2016 —
6 Yelgoi |Talari Sammappa $/o Bichappa 54/94/1 1.20 487500 27336 04.03.2016(29.12.2016 -7
7 Yelgoi |Talari Narsamma W/o Sammaiah o7 2.00f 650000 26706 03.03.2016/29.12.2016 | I
Z
8 Yelgoi |G.Anuradha W/o Raju 54/25/1 2.20| 1000000 26434 27.02.2016|29.12.2016 ~|"
9 Yelgoi  |G.Sharada W/o Anjaiah 54/25/2 2.20| 1000000 26435 27.02.201629.12.2016 —~
10 Yelgoi |Ashaiah S/o Sammaiah 91/ 0.27 270000 32817 « 06.10.2016|29.12.2016 -~
11 Yelgoi |Kundelu Narsamma W/o Ashappa 72/10 1.00{ 325000 26393 27.02.2016(29.12.2016 -~
12 Yelgoi  [Mahaboob Ali S/o Rukmoddin 125/40 1.00 325000 26609 22.02.2016{29.12.2016 -
13 Yelgoi Khairun Bee W/o Mahaboob Al 125/154 1.00 325000 27378 04.03.2016;29.12.2016 ~
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14 Yelgoi |Yerrolla Anjamma W/o Laxmaiah 103/10 1.35| 750000 32871f _,03.10.2016|29.12.2016
15 Yelgoi |Tukaram $/o Siddaiah 267 3.38| 1580000 26683 03.03.2016|29.12.2016
16 Yelgoi [T. Raju §/o Ashanna 54/3 1.20 600000 32742 19.01.2016|29.12.2016
1j74 Yelgoi |Savithramma W/o Ismalappa 267 2.00| 800000 26684 03.03.2016(29.12.2016
18 Yelgoi [Sathyamma YW/o Doulaiah
19 Yelgoi |Paramma W/o Tukkappa 125/29/A 1.20| 487500 30776 21.03,2016(29.12.2016
20 Yelgoi |Uppari Naga Laxmi W/o Ramulu 125/70 1.20 487500 26904 21.03.2016|29.12.2016
21 Yelgoi |Bichamma \W/o Timmanna 91/2 0.26] 260000 26806 03.03.2016|29.12.2016
22 Yelgoi [Yesurathanm $/0 Anjanna 54/73 2.00] 650000 26463 27.02.2016(29.12.2016
23 Yelgoi  |Uppari Bujjamina W/o Dasharatha 125/61 2.00 650000 26612 27.02.2016]29.12.2016
24 Yelgoi |Adivappa $/o Lachappa 91/21 0.26| 260000 26824 03.03.2016|29.12.2016
25 Yelgoi |Nadimidoddi Tukkamma W/o Balaiah 54/75 1.00 325000 26464 27.02.2016|29.12.2016
26 Yelgoi |Begari Chennamma W/o Samaiah 72/8 2.00| 800000 26391 27.02.2016|29.12.2016
27 Yelgoi |Manaiah S/io Bagaiah 125/29 1.20 600000 26597 27.02.2016{29.12.2016
28 Yelgoi [Doulthabad Tuljamma W/o Tukkappa 54/78/1 1.00 400000 30739 21.03.2016|29.12.2016
29 Yelgoi  [Baikattu Tuljamma W/o Tukkappa 125/64 0.20 162500 29725 15.03.2016(29.12.2016
30 Yelgoi |Talari Sanjeevulu S/o Bakkaiah
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31 Yelgoi |Yadaiah S/o Narsaiah 125/15/2 0.25 203125 30774 21.03.2016|29.12.2016

32 Yelgoi |Baikattu Siddamma W/o Vittal 56/3/1 2.20| 1000000 32015 22.03.2016|29.12.2016

33 Yelgoi |Talari Siddamma W/o Bichappa

34 Yelgoi |Gurrala Ettamma W/o Narsimulu 103/5 1.20 600000 32869 03.10.2016(29.12.2016

35 Yelgoi  |Ushamma W/o Narsappa 54/105 5.00{ 1625000 27339 04.03.2016)29.12.2016

36 Yelgoi  |Vepachettu Narsamma W/o Gundappa 125/45 2.00] 800000 26599 27.02.2016(29.12.2016

37 Yelgoi |Lalappa $/0 Pentappa 54/24/2 1.20| 487500 26433 27.02.2016(29.12.2016

38 Yelgoi  |Swarupamma W/o Sunderraj 56/1 2.00 800000 32754 20.01.2017|28.04.2017 —
39 Yelgoi |Yesappa 5/o Balappa 54/38/4 1.10] 500000 32750 20.01,2016(29.12.2016

40 Yelgoi [B.Vijjamma W/o Yesaiah 54/118 1.00 325000 32920 26.05.2016(29.12.2016

41 Yelgoi  |Yeshodamma W/o Baikattu Subash 72/13 0.30] 243750 26396 27.02.2016]29.12.2016
42 Yelgoi [Magsood S/o Rukmoddin 125/37 1.00 325000 27369 04.03.2016(29.12.2016
43 Yelgoi N.Anitha W/o Jagjeveen 125 2.00 800000 32755| —20.01.2017|28.04.2017 —
44 Yelgoi  |Yerukala Yellamma W/o Narsimuluu 125/76 2.00] 650000 26386 27.02.2016|29.12.2016
45 Yelgoi Bhojaiah S/o Kistaiah 125/13 3.00 975000 32889 04.04.2016(29.12.2016
46 Yelgoi Uppari Puniyamma \W/o Thukaramn 54/19 3.00{ 1200000 26430 27.02.2016(29.12.2016
47 Yelgoi  |Surai Vittal 5/oc Samaiah 54/20 3.00| 1200000 32746 20.01.2017(28.04.2017 —




)
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48 Yelgoi _|Vadde Bichanna S/o Ramulu 91/28 0.27| 270000 26828 03.03.2016|29.12.2016
49 Yelgoi |Vadde Nagamma W/o Muchandher 91/12 0.27| 270000 26817 03.03.2016/29.12.2016
50 Yelgoi  |Vadde Yellamma W/o Venkanna 91/5 0.26] 260000 26811 03.03.2016/29.12.2016
51 Yelgoi |Saleema Begum /o Pasha Miya 125/112 1.00f 400000 29704 15.03.2016|29.12.2016
52 Yelgoi  |Mariyamma W/o Babu 125/118

53 Yelgoi |Talari Chandramma W/o Narsappa 100/3 4.24| 1495000 26798 03.03.2016|29.12.2016
54 Yelgoi _|Adivappa S/o Lalappa 91/4f  0.26] 260000 26810  03.03.2016/29.12.2016

. k 125/153 1.20 600000 27361 04.03.2016

55 Yelgoi  |Baikattu Poolamma W/o Tukkappa 1.00| 400000 32888 04.04.2016]29.12.2016
56 Yelgoi Baikattu Sunanda W/o Manaiah 91/20 0.13 130000 26823 03.03.2016(29.12.2016
57 Yelgoi  [Alige Poolamma W/o Narsappa 54/113 1.00 325000 32917 26.05.2016(29.12.2016
58 Yelgoi  [Anjappa W/o Narsimulu 125/194/2 0.14 113750 31195 30.03.2016/29.12.2016
59 Yelgoi  [Shekamma W/o Pentaiah 72/11 1.00 325000 26394 27.02.2016|29.12.2016
60 Yelgoi |Begari Sharadamma W/o Bichappa 72/9 2.00{ 800000 26392 27.02.2016{29.12.2016
61 Yelgoi  |Begari Bichaiah S/0 Bagaiah 54/29 5.00( 1625000 27331 3/4/2016|29.12.2016
62 Yelgoi  [Mallanna S/o Kistaiah 125/8/E 1.00 325000 26618 27.02,2016|29.12.2016
63 Yelgoi P.Anuradha W/o Mohan 54/114 1.10 406250 32918 26.05.2016|29.,12.2016
64 Yelgoi Bujjamma W/o Ashock 267 2.00 800000 26694 03.03.2016(29.12.2016
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65 Yelgoi |Rukamma W/o B.Shivaram 72/7 2.00] 800000 26390 27.02.2016|29.12.2016
66 Yelgoi |Rukamma W/o B.Shivaram 125/17 3.00{ 975000 26607 27.02.2016|29.12.2016
67 Yelgoi  |N.Bharathamma W/o Suresh 125 1.00| 400000 32759 20.01.2016{29.12.2016
68 Yelgoi |Dhannaram Yadamma W/o Ramaiah 97 1.00| 325000 26705 03.03.2016]29.12.2016
69 ‘(eigoi Dhannaram Ramulu S/o Papaiah 54/69 4.00| 1600000 26459 27.02.2016|29.12.2016
70 Yelgoi |Laxmaiah S/o Laxmaiah 54/51 5.00] 2000000 26446 27.02.2016|29.12.2016
71 Yelgoi  |N.Yesuratham /0 Maneppa

! ; 125/77 1.00 325000 29727 15.03.2016 29.12.2016
2 Yelgoi |Vadde Venkamma W/o Anjanna 125/77 1.00] 325000 31187  30.03.2016
73 Yelgoi |Dhannaram Thippanna S/c Narsimulu 125/194 0.13 105625 31193 30.03.2016]29.12.2016
74 Yelgoi |Chandramma W/o Nagaiah 54/30 2.20| 1000000 29731 11.03.2016|29.12.2016
75 Yelgoi |Dhannaram Gopal S/o Narsimulu 125/194/1 0.13 105625 31194 03.10.2016]29.12.2016
76 Yelgoi  |Puthli Begum W/o Ahamed Ali 125/151 1.20| 487500 27377 04.03.2016|29.12.2016
77 Yelgoi  |Yerrolla Anuradha W/o Narsimulu 103/9/1 1.38[ 780000 32870 03.03.2016(29.12.2016
78 Yelgoi  |P.Manemma W/o Bakkanna 54/35/1 2.00f 650000 30762 21.03.2016(29.12.2016
79 Yelgoi |Telugu Jayamma W/o Raju 54/ 1.20] 487500 27348 04.03.2016|29.12.2016
80 Yelgoi |Telugu Anjamma W/o Ashanna 54/3A 1.20f 6000000 32743| T19.01.2017)28.04.2017 —
81 Yelgoi |Laxmi W/o Dhasaharth 267 2.00 800000 26689 03.03.2016(29.12.2016
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82 Yelgoi |Dashrath S/o Laxmiah 267 1.27| 670000 26690 03.03.2016]|29.12.2016
83 Yelgoi |Chandramma W/o Vittal 267 2.00] 800000 26686 03.03.2016]29.12.2016
84 Yelgoi Bakkamma W/o B.Bakanna 54/108 0.30 243750 27343 04.03.2016(29.12.2016
85 Yelgoi [Talari Raju 5/o Narsappa 97 2.20 812500 26700 03.03.2016(29.12.2016
86 Yelgoi |Talari Nagesh S./o Narsappa 97 2.20 812500 26701 03.03.2016]29.12.2016
87 Yelgoi |Yellamma W/o lsmail 54/34 5.00[ 1625000 26436 27.02.2016(29.12.2016
88 Yelgoi  |[Uppari Bakkamma W/o Laxmanna 5/57 2.00| 800000 26600 27.02.2016|29.12.2016
VW =
89 | Yelgol |B.Chandraiah S/o Ushaiah 28 é:;‘é ]?ggggg §E§g§ g::ggjg;g 29.12.2016
90 Yelgoi Narsappa S/o Balappa 54/70 4.00| 1600000 29735 11.03.2016|29.12.2016
91 Yelgoi |[N.Manaiah $/o0 Keshaiah 54/62/1 4.00{ 1600000 30735 21.03.2016|29.12.2016
92 Yelgoi [Laxmi W/o Sanganna 54/66 1.00| 325000 26457 27.02.2016}29.12.2016
93 Yelgoi |T.Sanganna $/0 Ashanna 125/164 1.00f 325000 26746 04.03.2016(29.12.2016
94 Yelgoi |Mittu Bee W/ /o Moinddin 125/38/1 2.00 650000 29721 15.03.2016(29.12.2016
95 Yelgoi |M.Manemma W/o Narsappa 54/82 1.00] 400000 29736 11.03.2016]29.12.2016
96 Yelgoi |Gangamma W/o Pentaiah 54/30/1/1 2.20| 1000000 29732 11.03.2016(29.12.2016
97 Yelgoi  |Gopal $/o Manaiah 267 2.00| 800000 26685 03.03.2016]29.12.2016
125/113 1.00| 400000 29705 15.03.2016
93 Yelgoi |M.Swaroopamma W/o Dathtuu 125/31/3 4.00{ 1300000 31184 30.03.2016]29.12.2016
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99 Yelgoi |M.Ambika W/o Gopal 54/24 3.00f 975000 3172 24.03.2016(29.12.2016
100 Yelgoi  |Maturi Paamamma W/o M.Shanker 54/81 1.00| 400000 26461 27.02.2016(29.12.2016
101 Yelgoi [Yerra Rangamma W/o Ramulu 97 2.00{ 650000 26697 03.03.2016|29.12.2016
102 Yelgoi  |M.Ashamma W/o Narsimlu 54/116 2.00{ 800000 27352 04.03.2016]29.12.2016
103 Yelgoi |M.Bheemaiah S/o Narsappa 54/112 1.00 325000 27.349 04.03.2016]29.12.2016
104 Mungi  |Gouni Bagamma W/o Raju 60/48 1.20] 487500 30652 15.03.2016]15.12.2016

149/9 1.00| 400000 15.03.2016
105 Mungi |Tara Sirjgh $/o Hatiya Singh 60/24 1.00 400000] 38 29680 15.05.2016(15.12.2016
106 Mungi  |Anthanna 5/o Sangaiah 60 1.20 487500 31806 22.03.2016(15.12.2016
Chinna Rathod Jamini Bai W/o Chinna
107 Mungi  |[Rathod Narsingh 60/29 4.23] 1830000 2967 15.03.2016|15.12.2016
108 Mungi  |S.Uma W/o Venkatesh 60 1.25] 6500000 30710 21.03.2016]15.12.2016
109 Mungi  |Sale Laxmi W/o Srinivas 60/1 1.30|] 568750 29661 15.03.2016|15.12.2016
110 Mungi  |Sunitha Bai W/o Kashinath 60/U 1.36 617500 18 15.03.2016]15.12.2016
111 Mungi  |Rathode Setti §/0 Chethru 60/3/2 5.00| 1625000 6 15.03.2016(15.12.2016
12 Mungi  |Rathod Vasuram S/o Rathod Chethru 60/3/1 5.00{ 2000000 5 15.03.2016|15.12.2016
113 Mungi  |Susheela Bai W/o Shivaji 60 1.37| 770000 19 15.03.2016|15.12.2016
114 Mungi  |Kamalamma W/o Shanker 60/EE 1.36 760000 17 15.03.2016(15.12.2016
115 Mungi |Subash $/o Bashva 151/8/2 1.27 670000 30626 15.03.2016]15.12.2016
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116 Mungi  |Rukki Bai W/o Jai Singh 60 1.37] 625625 30654 15.03.2016(15.12.2016
117 Mungi [Rathod Chandi Bai W/o Rathod Kishan 60/1/E 2.00/ 800000 29674 15.03.2016|15.12.2016
118 Mungi  |Reddya Nayak S/o Thopiya Nayak 60 1.36 617500 20 15.03.2016(15.12.2016
119 Mungi  |Rukki Bai W/o Remesh 60 2.01 658125 21 15.03.2016]15.12,2016
120 Mungi  |Shivaram $/o Bashya 151/8/1 1.27| 670000 50 15.03.201615.12.2016
121 Mungi  |Chandi Bai W/o Hathya Nayak 60/20 2.38| 1180000 29676 15.03.2016]15.12.2016
122 Mungi  |Hathaya S/o Badiya 60/16 3.00] 1200000 35 15.03.2016|15.12.2016
123 Mungi  |Jadav Rathna Bai W/o Chandru Nayak 60/17 5.00| 2000000 11 15.03.2016/15.12.2016
124 Mungi  |Shanker §/o Tholiya 151/2 3.00 975000 47 15.03.201615.12.2016
125 Mungi  |Haliya Nayak S/o Chandu Nayak 60/21 3.02| 1250000 29677 15.03.2016(15.12.2016
126 Mungi |Kashinath $/o Chandru Nayak 60/1/U 1.00] 325000 29662 15.03.2016/15.12.2016
127 Mungi  |Gurni Bai W/o Tara Singh 60/19 3.00f 1200000 29668 15.03.2016(15.12.2016
128 Mungi  |Maroni Bai W/o Chander 60/LU 1.35] 609375 33 15.03.201615.12.2016
129 Mungi  |Susheela Bai W/o Gopi nath 60/RRU 1.35| 750000 31 15.03.2016(15.12.2016
130 Mungi  |Rathod Guri Bai \W/o Rathod Vittal 60/14 3.00] 1200000 29666 15.03.2016(15.12.2016

Lambadi Shivamma Aliyas Suhali Bai
131 Mungi  |W/o Jaya Ram 60/18 3.00] 1200000 29669 15.03.2016(15.12.2016
132 Mungi  |Rathod Raj Bai \W/o Rathod Surnayak 60/27 2.00 800000 2 15.03.2016(15.12.2016
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133 Mungi  |Kishan /o0 Narsingh 60/28 1.20| 600000 3 15.03.2016(15.12.2016
134 Mungi  |Maroni Bai W/o Mohan 60 2.00f 650000 29675 15.03.2016(15.12.2016
135 Mungi  |Rathod Sunil §/o Rathod Ramshetti 60 1.35 609375 '32876| —03.10.2016(15.12.2016
136 Mungi  |Premsingh /o Vittal 60/E2 3.00| 975000 16 15.05.2016(15.12.2016
137 Mungi  |Lalitha Bai W/o Subash 60/CHA 1.20 600000 29 15.03.2016(15.12.2016
138 Mungi  [Subash S/o Vasuram 60/THA 1.20 600000 46 15.03.2016(15.12.2016

60 60/4/2 0.37| 300625 30713 21.03.2016 15.12.2016
139 Mungi  |Azeemuddin $/o Bandelli 1.23 511875 30651 15.03.2016

Malledoddi Susheelamma W/o

140 Mungi  |Narsappa 60 249 804375 32765| —27.01.2017|28.03.217
141 Mungi  [M.Galamma W/o Thukappa 149/3 2.2| 1000000 41 15.03.2016(15.12.2016
142 Mungi  |Narsaiah $/o Sidramaiah 60/8 1.33 593125 12 15.03.2016(15.12.2016
143 - Mungi  |Edigi Vittamma W/o Manik 60 ]2 487500 31807 22.03.2016|15.12.2016
144 Mungi  |Alege Laxmaiah S/o Sidramaiah 60/8/6 1.32] 585000 30655 15.03.2016|15.12.2016
145 Mungi  [Gouni Poolamma W¥/o Narsappa 60/1/46 1.01 333125 14 15.03.2016(15.12.2016
146 Mungi  |Narsaiah 5/o Hanmaiah 60 2.20| 1000000 31424| —23.03.2017|28.03.2017
147 Mungi |Laxmamma W/o Ramaiah 60/CA 1.04 357500 26 15.03.2016(15.12.2016
148 Mungi  |Gunthala Poolamma W/o Lazar 60/K 2.14 763750 24 15.03.2016(15.12.2016
149 Mungi  |Sangeetha W/o Gopal 60/1 2.00 650000 29673|  15.03.2016(15.12.2016
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150 Mungi  [Narsamma W/o Manaiah 60 1.39 641875 32766| -~27.01.2017|28.03.2017
151 Mungi |Bichaiah S/o Babaiah 60/23 2.00] 650000 29679 15.03.2016(15.12.2016
152 Mungi  |Golla Tygamma W/o Ramulu 60/GGA 1.2| 487500 30653 15.03.2016(15.12.2016
153 Mungi  |Susheelamma W/o Vittal 60/1/47 2.00f 650000 13| = 15.03.2017|28.03.2017
154 Mungi  |Magbool §/0 Moinuddin 60 3.00f 975000 32767| = 27.01.2017|28.03.2017
155 Mungi  [M.Laxmi W/o Maneppa 60 2.18] 796250 32764 ~27.01.2017]28.03.2017
156 Mungi  |Gourarma W/o Srihari 60 1.00] 400000 23 15.03.2016|15.12.2016

_ _ : 60/25 2.00| 800000 37 15.03.2016 15.12.2016
157 Mungi |Tulasi Ram /o Tara Singh 60/19 151 1.00| 400000 29670 15.03.2016
158 Mungi  |Mohan 5/o0 Tara Singh 60/0 1.37 770000 22 15.03.2016|15.12.2016
159 Mungi  |Radhamma W/o Laxmanna 60/80 2| 650000 34 15.03.2016(15.12.2016
160 Mungi  |Malledoddi Sujatha W/o Yesaiah 60/4 1.00| 325000 7 15.03.2016|15.12.2016
161 Mungi  |Shaik Gouri bec W/o Shasudulla 60/4 & 60 2.20 812500 32763| -~ 27.01.2017|28.03.2017
ZONAL MANAGER,
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- \.- A STATEMENT SHOWING THE DETAILS OF LANDS PROCURED AFTER 03.08.2016 FOR NIMZ PROJECT
Un- Date of
Name of Assigned | Assigned Date of possession
Sl.No | the Village|  Sy.No. Patta land land land Total payment taken Remarks
1 |Yelgoi 98/A5/1/A 1.15 0.00 0.00 1.15| 08.02.2017|08.02.2017 |Doc.No.1121/2017
0 99/A4/1 0.23 0.00 0.00 0.23| 08.02.2017|08.02.2017 |Doc.No.1121/2017
2 |Yelgoi 54/3 1.20 0.00 1.20| 19.01.2017(28.04.2017
3 54/15 2.20 0.00 2.20| 19.01.2017(28.04.2017
4 54/45 2.20 0.00 2.20] 19.01,2017(28.04.2017
5 5445 2.20 0.00 2.20{ 19.01.2017(28.04.2017
6 54/56/AA 1.20 .00 1,20 20.01.2017|28.04.2017
7 54/20 3.00 0.00 3.00] 20.01.2017)28.04.2017
8 54/109 1.20 0.00 1.20| 20.01.2017|28.04.2017
3 54 1.30 0.00 1.30| 20.01.2017|28.04.2017
10 54/3/A 1.20 0.00 1.20] 20.01.2017)28.04.2017
i § 56/1 2.00 0.00 2.00] 20.01.2017]|28.04.2017
12 56/2 2.00 0.00 2.00] 20.01.2017]28.04.2017
13 56/2/2 0.20 0.00 0.20] 20.01.2017|28.04.2017
14 56/2/2 0.20 0.00 0.20| 20.01.2017{28.04.2017
15 91 0.26 0.00 0.26] 19.01.2017{28.04.2017
16 91/24 0.26 0.00 0.26( 19.01.2017{28.04.2017
17 100/4 0.20 0.00 0.20]{ 23.01.2017}28.04.2017
18 100/4 4.20 0.00 4.20| 23.01.2017|28.04.2017
19 125 2.00 0.00 2.00] 20.01.2017}28.04.2017
20 125 1.00 0.00 1.00] 20.01.2017]28.04.2017
21 125 3.00 0.00 3.00] 20.01.2017)28.04.2017
22 125 2.00 0.00 2.00| 20.01.2017|28.04.2017
TOTAL 1.38 37.22 0.00 39.20
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1 |Mungi 60 2.19 0.00 2.19| 27.01.2017|28.03.2017
2 60 2.20 0.00 2.20| 23.03.2017]28.03.2017
E} 60 139 0.00 1.39| 27.01.2017]28.03.2017
4 60/1/47 2.00 0.00 2.00| 15.03.2017|28.03.2017
5 60 3.00 0.00 3.00| 27.01.2017|28.03.2017
6 60 218 0.00 2.18| 28.03.2017|28.03.2017
7 60/4 2.20 0.00 2.20| 27.03.2017|28.03.2017
TOTAL 17.36 0.00 17.36
1 |Rukmapur 48 0.07 1/2 0.00| 0.071/2| 27.01.2017|28.03.2017
2 48 007 1/2 0.00f 0.071/2] 27.01.2017|28,03.2017
3 47 3.00 0.00 3.00] 27.01.2017)28.03.2017
4 47 1.00 0.00 1.00] 27.01.2017|28.03.2017
5 47 2.00 0.00 2.00] 27.01.2017|28.03.2017
6 47 0.15 0.00 0.15| 27.01.2017|28.03.2017
7 47/11 3.09 0.00 3.09 2?.01.2b1? 28.03.2017
3 48 2.28 0.00 2.28| 27.01.2017|28.03,2017
g 47 3.00 0.00 3.00| 27.01.2017)28.03.2017
10 47/35 2.00 0.00 2.00| 27.01.2017|28.03.2017
11 48/9/1 3.19 0.00 3.19] 27.01.2017|28.03.2017
12 47 1.00 0.00 1.00| 27.01.2017|28.03.2017
13 47/14 211 000  211| 27.01.2017(28.03.2017
14 47/18 210 0.00 2.10] 27.01.2017|28.03.2017
15 47/17 1.20 0,00 1.20] 27.01.2017{28.03.2017
16 48 0.25 0.00 0.25| 27.01.2017|28.03.2017
17 4713 2.00 0.00 2.00| 27.01.2017|28.03.2017
18 a8 1.38 0.00 1.38| 27.01.2017/28.03.2017
19 48/3 2.15 0.00 2.15| 27.01.2017|28.03.2017
TOTAL 35.05 0.00 35.05
1 |Cheelapall 0 0.00 0.00 0.00 0.00 0.00
1 |Bardipur 0 0.00 0.00 0.00 0.00 0.00
ZONAL MANAGER,

TSHCLTD., PATANCHERU.
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GOVERNMENT OF TELANGANA

&

OFFICE OF THE TAHSILDAR JHARASANGAM MANDAL SANGAREDDY DIST

Lr.No. B/783/2013.

POSSESSION CERTIFICATE

Dt:29.12.2016.

It is to certify that, as per the permission issued by the Revenue Divisiona}
Officer Sangareddy, vide Lr.No. B3/12415/2015 date 23.11.216 to handover the
assigned lands possession in Sy.No. 267 to an ext of Ac. 29.38 gts, Sy.No. 97
Ac. 27.00 gts, Sy.No. 91 Ac.16.17 gts, Sy.No. 100 Ac. 09.08 gts, Sy.No. 56
Ac.17.01 gts, Sy.No. 72 Ac.22.30 gts, Sy.No.54 Ac.280.20 gts, Sy.No.48
AC.27.20 gts and Sy.No. 125 Ac.267.26 gts total extent Ac. 698.00 gts, situated
at Yelgoi Village, Jharasangam Mandal, Sangareddy District, which is procured
for establishment of National Investment and Manufacturing Zone (NIMZ). The
said land physical possession handed over on 29.12.216 to the Zonal Manager,

TSIIC Itd, Patancheru.

P\

Mandal Revende Inspector
Jharasangam Mandal,

// Attested//
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GOVERNMENT OF TELANGANA
OFFICE OF THE TAHSILDAR, NYALKAL MANDAL, SANGAREDDY DISTRICT.

No0.B/2906/2016 Dated. 15.12.2016

POSSESSION CERTIFICATE

It is to Certify that, as per the permission issued by the Revenue Divisional
Officer Sangareddy , vide Lr.No. B3/12415/2015 dated 23.11.2016 to handover the
assigned lands possession to an extent of acs in Sy.No. 60 Acs. 164.02 gts, Sy.No.
149 Acs. 23.00 gts and Sy.No. 151 Acs. 21.00 gts situated at Mungi village , Nyalkal
Mandal, Sangareddy District ,which was procured for establishment of National
Investment and Manufacturing Zone (NIMZ) . The said lands physical possession

handed over on 15.12.2016 to the Zonal Manager, TSIIC Ltd., Patancheru.

HANDED OVER TAKEN OVER

DAL 7’%}/;47%'66;-:
Mandal Reverfue Inspector ZZ0R5 NMIANMAGER

Nyalkal Mandal TSl[C Ltd L PATANGHERU.
2 SWARA LG Yol Office, Patanchend, Medak Dist

Revenusinsoector

Nyaial Mangst // Attested //
SANGAREDDY Distminy  ————— Y750 QN 0
Te \?GT M -L
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GOVERNMENT OF TELANGANA
PROCEEDINGS OF THE LAND PROCUREMENT OFFICER &
REVENUE DIVISIONAL OFFICER, SANGAREDDY
PRESENT: SRI. K. MADHUKAR REDDY

Proc.No.B3/12157/2014 Dated: {3:02.2016

Sub:

Read:

ORDER:

Land Procurement — NIMZ - Medak (Dist.) - Jharasangam (Mdl) - Yelgoi (Vg) -
Procurement of Patta / Assigned lands in favour of TSIIC Ltd for establishment
of NIMZ in terms of G.O. Ms.No.123 Revenue (JA&LA) Dept, Dt.30.07.2015 -
Purchase of Patta land through Sale deed in favour of Zonal Manager, TSIIC
Ltd and payment of compensation to assigned lands — Directions issued to
Tahsildar Jharasangham to place requisition for procurement of lands together
with structures and also release of funds - proceedings issued - Reg.

1) Zonal Manager, TSIIC Ltd, Patancheru Lr.No.8774/NIMZ/MDK/Patta/2013,
Dt: 07.05.2015.
2) Zonal Manager, TSIIC Ltd, Patancheru Lr.No.3832/NIMZ/MDK/Govt./2013,
Dt: 07.05.2015
3) The Dist. Collector, Medak, Lr. No. G1/1145/2015, Dt: 12.06.2015.
4) Joint Collector, Medak Note to RDO Sangareddy vide No.CC/JC/Peshi/
RDO, SRD/3/2015, Dt: 24.09.2015.
5) This Office Proc.No.B3/LA/12157/2013, Dt: 16.11.2015.
6) The Dist. Collector, Medak, Lr. No. G1/1145/2015, Dt: 11.12.2015.
7) The Dist. Collector, Medak, Lr. No. G1/1145/2015, Dt: 11.12.2015.
8) Tahsildar, Jharasangam, Mandal Lr. No. B/783/2013, Dt: 02.02.2016.
9) This Office Lr. No. B3/840/2016, Dt: 02.02.2016.
10) The Dist. Collector, Medak Notification No.G1/1145/2013, Dt: 03.02.2016.
11) Press Notification in Nava Telangana & Namaste Telangana Daily News
papers, Dt: 04.02.2016.
12) Minutes of the District Land Procurement Committee Meeting
Communicated vide No.G1/1145/2013, Dt: 15.02.2016.

-o0o-

In the reference 1* & 2 read above, the Zonal Manager, TSIIC submitted requisition

proposals for procurement of patta / assigned lands for the delineated area of Ac. 8773.04 gts

of patta lands and Ac. 3045.00 gts of Assigned lands in Nyalkal & Jharasangham Mandals to

the District Collector, Medak.

Through the ref. 3¢ read above the Dist. Collector, Medak has directed to process the

requisition for further action for procurement of londs to an extent of Ac. 11818.04 gts
(Ac. 8773.04 gts of paita lands and Ac. 3045.00 gts of Assigned lands) in Nyalkal and
Jharasangham Mandals under the New LA Act. The Collector, Medak has also directed the

Cont...2
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RDO, Sangareddy to make field visits with the constituted team of AD, Survey & Land
Records, Agriculture Officer and the authorized Officer of the requisitioning Department to
make preliminary enquiry about the correctness of particulars furnished by the requisition
department. It is also directed to furnish administrative cost along with the details of
estimated cost of LA and other charges in respect of Patta/ Gout. lands proposed for
establishment of NIMZ in terms of new LA Act 30/2013.

Through the ref. 4% read above the Joint Collector, Medak has informed that, the
Secretary to Govt. Industries Dept., convened a meeting on 23.09.2015 regarding Land
acquisition for NIMZ project and instructed to identify a minimum of 2500 to 3000 Acres of
land parcels covering the mostly the Govt. land and assigned land and also less extent of
pattta lands preferably on the existing roads are nearer to the existing roads and as such has
directed to make the total extent of Ac, 12635.14 gts of land into (2) to (3 ) parcels as stated

and send the proposals along with sketch maps.

In the ref. 5 read above, as per the instructions of Joint Collector, Medak, (3) teams
consisting of Revenue Officials and Survey Officials have been constituted in order to conduct
physical verification of Patta and assigned lands with records and to prepare enjoyment

survey list for the lands being procured for NIM7 project to carry out the work.

Through the ref. 6t & 7* read above the Dist. Collector, Medak has informed that, to
expedite Land Acquisition process the Govt. has issued orders vide G.O. Ms. No, 123 Revenue

- (JA & LA) Dept., Dt: 30.07.2015 for procurement of lands and structures from the willing -

land owners duly obtaining the consent in Form-| & Form-Il by Procuring lands as per the
requisition by the procuring agency by the by the District Level Land Procurement Committee
constituted as per G.O. It is further directed to Process the matter in terms of the said G.O
and send notification proposals as per the requisition of the Zonal Manager, TSIC,
Patancheru in respect of Parcel-l of lands to an extent of Ac. 3501.33 gts duly verifying the

connected records i.e., SD records, revenue particulars, E.Cs., immediately.

Through, the ref. 8" read above the Tahsildar, Jharasangam Mandal has submitted
proposals for\‘acquisition an extent of Ac. 627.34 gts of patta lands in Yelgoi (V) of
~ Jharasangam (M) and requested to issue publication in the local news papers. Accordingly the
said proposals were submitted to the Distriet Collector for approval vide ref. 9 read above.

Cont...3
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The Dist. Collector, Medak vide 10" read above has approved the proposals and
directed the RDO, Sangareddy to issue paper notification. The said notification was published
in Namaste Telangana & Nava Telangana daily news papers on 04.02.2016 vide ref. 11* read

above,

Through the ref. 124 read above The District Level Land Procurement Commitiee
headed by the District Collector as Chairman was formed in terms of G.O. Ms. No. 123 Rev
(JA&GLA), Dept., Dated: 30.07.2015 for procurement of land from the willing land owners.
Further. the team of Revenue, Survey Department, TSIIC officials has inspected the area
required for establishment of National Investment and Manufacturing Zone (NIMZ) and
prepared the details of the land to be procured from the land owners / Pattedars. The team
of officials consulted the effecting land owsers / Pattedars as per the enjoyment survey done
during the spot inspection and explained them about the procurement of land by willing
Pattedars / land owners for a consideration on the basis of the agreement between them and
procuring agency as per G.O,Ms., No. 123 Rev (JA&LA) Dept. Dated:30.07.2015 and
requested them to come forward to sell their lands and requested to participate in the
deue!oprhent process giving their willingness in terms of said GO. The Pattedars / land owners
having satisfied with the details explained by the officials about the procurement of land in
terms of said G.O., have shown their interest to sell their lands willingly and to participate in

the development in the large interest of the public.

The District Collector and Chairman, District Level Land Procurement Committee after
holding a meeting and after having discussions with the land owners / pattedars, assignees
and with other elders of the village, and after taking into consideration the prevailing basic
value and market value of the lands being procured, have agreed upon for a rate of Rs.
5,65,000/- per acre for patta lands, Rs. 4,00,000/- per acre for cultivated assigned lands and
Rs. 3,25,000/- per acre for un cultivated assigned lands. It is also decided to make payments
to pattedars/ owners/ assignees where there are structures in their lands which are being
procured in the NIMZ project together with land value and accordingly the extent value of
lands to be paid and the value of structure if any to be paid are notified and approved by the

commitiee.

An extent of Ac. 627.34 gts of patta land and an extent of Ac. 708.39 gts of assigned
lands in Yelgoi (V) of Jharasangham (M) have got approval by the committee.
Cont...4
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Further it is decided that, the RDQ, Sangareddy is authorized to make payment of

land compensation along with structure values including pﬂbﬁcation charges through cheques

and RDO, Sangareddy has to get the lands registered in favor of Zonal Manger, TSIIC,

Patancheru represented by concerned Tahsildars and also hand over the possession of lands to

the procuring agency under proper panchanama.

concerned

Finally the Chairman DLLPC & Dist. Collector has issued instructions to all the

officials for taking follow up necessary action for making payments to the

pattedars/ assignes and procure the patta lands and assigned lands for establishment of NIMZ.

Based on the decisions taken by the DLLPC Committee, the Tahsildar, Jharasangham

Mandal is directed to place the requisition with the Land Procurement Officer, i.e., RDO,

Sangareddy for release of funds from time to time based on the progress of procurement in

respect of the following patta/ assigned lands together with structures thereon.

1) Name of the Mandal: JHARASANGHAM

-2) Name of the Village : YELGOI
3) Classification of the Land: PATTA

|

Classifi | Name of the Land Value
51. v.No cation | Pattadar with Extent @ Details of Structure | Total Value
No. ¥ of the | Father/ Husband's (AC.Gts) 5,65,000/- | Structure Value (6+8)
land | Name . per Acre
1 2 3 4 & 6 7 8 9
31/es
1.33 28
3lfes Mahamraed 1.33 b
V| 32/ | patra | foruq Lo 3404125 ;g Tree 0 3804720
8 $/o Abdul 0.23 F i) 400595 Bosi2
32/w03 Rahman 0.22 TS
Total: 6.01 300 poles
32/e4 :
32/en1/2 1.00
= Patta Ef:a\'}i?:af 1.05 1200625 | 1 BoreDrip 94913 1295538
32/e02 Total :2.05
32/es] 0.30
3 Mogulamma 0.30 . :
32/e22/1 g oy
a2/ Patta W/o Balgonda 014 1045250 | 1 Bore 77939 123189
32/a/2 Total: 1.34
" 32/3 | patta | Ramulu 1.25 918125 0 918125
§/o Sayanna
5 32/es4 | patea | Narsimiu 1.20 847500 0 847500
§/o Sayanna




3

§/o Bichappa

3 32/l p Bichamma
M2 | W/o Anjugonda 0.15 211875 0 211875
Fa 32/31/0 Patta Golla Srishailam ggg
32/22/1 S/o Anjanna 1-]4 762750 0 762750
1 Bore
8 Narsamma
32/=1/1 ;
Patta w/o Vittal 1.20 847500 | Drip 92555 240055
Trees
9 Ramesh
32/23/1
Patta s/o Kistigonda 0.23 324875 0 324875
10 32/@3/| PG Padmamma
Patta W/o Basanthi 0.24 339000 0 339000
11 Narsamma
32/6/3A 1250
Patta W/o Mogulapa 0.10 _ 141250 0 14
32/&/3A
12 | 3YSBA | s | Manenna 0.10 141250 | 1 Bore 99014 240264
A /o lttappa Drip
13 | 32/6/E | patra | OSt2PPR 0.10 141250 0 141250
s/o Ettappa
14 32/&1/1 | patta | K.Sathyanarayana 0.321/2 459062 0 459062
15 | 32/81/1 | patta | K.Dathu 0.321/2 459062 0 459062
16 32/61/2 Patta Kollagoda Vittal 1.25 918125 0 918125
s/o Ramulu
1771 agjan || Spates | SSinpur peramma 0.30 423750 | 1Bore 89114 512864
w/o Manenna
18 Dasharath 1 Drip =
33 1713417
/e Patta e T 3.00 _ 1695000 vl 18417 3
3.00
33/es42/ ;
19 ; Bichappa$/o 0.28 2657960
e Patta Thkarats 0.39 2641375 | Trees 16585
Total: 4.27 !
20 Machkuri 3 Bore
39/ Patta | Tuljamma 4.36 2768500 | 600 Mirs 323232 3091732
w/o Narsimlu Pipeline
39/es 1.25
21 Patrs | iamma 0.38 1454875 0 1454875
43/e1 wia i Total: 2.23
39/es2 2 0.33
&= Pattn | o0 vanna 0.18 720375 0 720375
43/e52 s/o Chandranna Total: 111
39/es2/1 2 0.32
& Patta | 0.19 720375 0 720375
43/es2/1 sfo Chandranna Total: 1.11
1Bore
39/e23 1.25 3
2= Patta | eenenna 0.37 1440750 | 2FP 169371 1610121
43/e93 s/o sangappa Total: 2.22 ‘ Pipe line
e 400 Mirs
25 Kamalamma
40, r' 3
/e Patta |~ Jo Vittal 0.25 353125 0 353125
265 Jagadamba
40 /enl Patta s/o Dasharath 0_2‘_5_ 353125 0 353125
| ABjea. | pares | 1A= 367250 0 367250
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AN
B Venkatesh bl 331084
28 EnKALESHam 0.3 183625 | Pipe line 147459
il : Patta s/o Hanmanthu 350 Mitrs
29 Sangamma 169500 0 169500
e Patia w/o Venkatesham 0.12
40/cs T
40/es1 0.06
30 aoja | Pt 0.06 353125 0 353125
e, 0.06
40/&‘?3 Total; 0.25
31 Vittel 353125 0 353125
0 Patta s/o bichappa 0.25
32 Boini Raju 0 240125
40/l Patta 6 s 0.17 240125
4062 0.17 2 Bores
58 Patta | KistaPpa 2.06 1454875 | Pipe line 249003 | 1703878
44/es/4 Yo tappa Total: 2.23 ? fp
Tees
40/e3 ‘ 0.08
34 Patta | o; Pandan 0.09 240125 0 240125
40/s:3/1 $/0 Thukaram Total: 0.17
Afife e S
35 42/42/ Patta Shanthammaw/o 0.29 2853250 Pi;?eline 189783 3043033
@42/85To Thukaram 0.29 Drip
0.38 Trees
tal Total: 5.02
2 42/ea/1 o 0.30 1 Bore
he Patta | O-Vittal 0.30 847500 | Trees 141514 989014
42/e03 s/o papaish Total: 1.20 Total
42/es2 3 0.27 1 Bore
S Patta | Siddanna 117 1186500 | Drip 220194 1406694
42 /02 s/o Papaiah Total: 2.04 Tree:
42/es 5 0.28 1 Bore :
I8 Patty | Narsimlu 118 1214750 | Trees 233893 1448643
42/e71 §/0 Siddanna Total: 2.06 Total
39 | s | ff;“ A':';iama"‘ 0.29 409625 0 409625
10 1 427> | patta | J2neili Arjun 0.23 324875 | 90 Cuava 10033 334908
5/o Narsappa trees
i 0.16 12 Mango
42/ ; 0.23 20 Tamarind
41 Patta | L3lithamma 0.23 1087625 | 1 Bore 170100 1257725
45/es2 W/o Prabhu 0.15 Trees
45/e/1/1 Total: 1.37
ol 0.23
45/es3 . 0.23
= Patta | Esharappa 1.07 1836250 | 1 Bore 70040 1915290
46/w2 S/o Anjanna 0.37
46f€:93 TDTaI: 3.10
| S




#
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e
42/3-4 023
43 45 fesdl Bujjamma 0.24
/ Patta Mo Ban dania 0.37 1186500 0 1186500
46/e02 Total: 2.04
42/5, o 0.22
ot Patta ‘S'jgg;l,‘l :;:f:;‘“a 0.23 635625 0 635625
45/es5 Total: 1.05
45 | 460 | patta fv‘/"{‘:‘sfj;gm":“‘a 0.38 536750 0 536750
1 Bore
43/e0 . 1.00 )
46 Patts | Chakall Eefenna 0.37 1087625 | 400 Mtrspipe | 100109 1274814
46/=1/a s/o Anjanna Total: 1.37 line
Drip
471 4301 | patta g,';aii?aﬁi';“h 1.32 1017000 0 1017000
48 : Mukundarao Patil 2 Bores
44/e0/1 Patta | s/o Chandrappa 6.24 3729000 | | oor I 354782 4083782
patil R SRWE
49 | 44/0/2 | patta ol 6.24 3729000 | 1 Open well 155378 | 3884378
3 Bores
20 | 44/e/1 | pana | S2nEADNES/O 2.09 1257125 | 1 Open well 534333 1791458
vittappa Drip
Trees
5T | 445 | patta ﬁftgt?}?;?'llnaa:‘appa 2.07 1228875 | 6 Mango trees | 16052 | 1244927
Hie 1.03 i
rs
72 | a2 | paga | DEM ey 1426625 | pipe line 11218 1537843
s/o Adivappa 0.13 Dri
44/es3/1/1 Total: 2.21 ‘rre':s
44/es2/1 1.04
53 Mallanna 1.04 2 Bores
75
44/ AN | Patta | SRR fia 1426625 | 5 -0 184126 1610751
44/e3/1 Total : 2.21
59 | 44/03 | patta ;’;r;i:};‘:m 123 889875 0 889875
45 fen : 0.19
o Patta \;'”a'enkka - 0.18 592625 | Trees 9630 532255
46/e1 AO YR Total: 0.37
45/e51/1 ‘ 0.19
5 Patta E;E“E’Y'L‘:;‘an ; 0.19 536750 }izze 79985 616735
46/01/1 %0 " Total: 0.38
57 | 45/2 | patta ?f;r;fj?;‘:nna 0.38 536750 0 536750
B | 45/03 | panta E,gaggirj;‘gsa 0.39 550875 0 550875
4661 ; 1.07
s Patta ;?ggrua[:s';arma“a 0.23 988750 0 988750
45/es1 i Total: 1.30
63 | 4s/mi/e | patta f;’;"{j;jam 0.02 42375 0 42375
& 45/zl/es | para | Ushaini 0.15 211875 0 211875

s/o Eeranna
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62 | 45/m2 | patta |AWJENNA 1.00 565000 | 1 Well 85983 650983
s/o manenna Trees v
63 | 45/m8 | paga | SUNEDA 1.00 565000 | Trees 5884 570884
- w/o Maruthi ]
46/e91/es 1.00
64 Papey | Menetima 1.00 1130000 | 1Bore 78754 1208754
46/e2/1 w/o Vaidyanath Total: 2.00 -
65 Machendar
46/A4/1 | Patta | oo Sicariia 0.23 324875 0 324875
66 | 46/w4/2 | patta | APOK 0.23 324875 0 324875
s/o Sayanna
46/e04 1.00
67 | 46/es5 ) Anjanna 0.23 :
/es5/e9 | Ppatta 2o 0,93 1214750 | Drip 8600 1223350
46/es5/es Total: 2.06
46/es3/14 0.30 .
68 Patanl S gannRljo 0.37 946375 | PriP 12050 958425
6/31/es Anjanna Total: 1.27 Trees
47 fes] 1.04 1 Bore
69 M.Sudharani 1.04 600 Mtrs
47/e3 Patta | W/o Bhanu 0.03 1285375 | Pipeline 364748 1650123
47/22/es prekash Total: 2.11 srs‘l';’e o
70 M.Thulasi
46/@2/e3 | Ppatta | W/o Ram mohan 2.19 1398375 0 1398375
raju
46/22/e>
79 M.Rammohan ?;g
47/e02 Patta | raju 0.39 1398375 | 1 Bore 125784 15241597
47/a3 Sfonppalaraly | pu04g
46/l /e 1.01
79 M.Aparna 0.26 1 Bore
47/esl Patta | W/o Narayana 8,50 1228875 | Fensing 109900 1338775
47/s2/es i Total: 2.07 ol
47 e32/ea 0.06
73 A7 /ea3 M.Narayana raju 0.26
it Patta | S/0 Ram mohan 0.27 1214750 | 2 Bores 173069 1387819
fes raju 0.27
47/es5 Total: 2.06
73 47 /=1 M.Bhanu prakash 1.16
o Patta | S/o Ram mohan 0.36 1299500 | 1 Bore 79369 1378869
/=2fe raju Total: 2.12
Sy.No:
= o 0 0 0
Sy.No:46 ;
Sri Sathish Raju
7= S/o 3 '
50, -
/e Patta Sy 1.07 662875 663375
Raju LN
- Sri Ramachan 1B I
50/e1 | Ppatta | Raju 5/0 Appala 0.30 42575g | o 93218 516968
Raju Vepa-3




eg

B ;;"‘ Sri Ramaochan T
50Q/es Patta | Raju $/o0 Appala 1.35 1059375 Vepa-3 1059375
Raju
79 Sri Ramaohan
50/ | Patta | Raju $/o Appala 1.35 1059375 | Vepa-10 1059375
Raju
8 KattelaVada
4 52 Patta | Rama chari §/o 310 1836250 L 1836250
Chennayya Chari
: 2 1 Open well,
BT | 65/1/1 | papry | Shushila Bai W/o 1.00 565000 | 2 Bore wells, | 298500 863500
Pramsing 2 Neem Trees |
82 | 6502 | patta E:;Z e So 1.00 565000 565000
83 | 65/01/3 | patta z‘:;g'z'fr?g'hw" 0 118 819250 vl 95156 914406
84 Shushila Bai W/o 2-Bore wells, 50
Bhrs2 Patta Pramsing 0.18 254250 2 Neem Tress Za42
85 | 65/2/1 | patta f,:‘:i‘::ﬁ;ai Wio 0.18 254250 254250
B6-1 ehpe . | et g?:ililsgmi Wi 4.14 2457750 2457750
LA T R E:;"‘;fn:aj” L 2.02 1158250 1-Bore 83011 1241261
88 | g6/l | patta g,*c‘)a'r‘{zman’f;“"a 1.03 607375 | 1-Borewell 150357 757732
%2 | e | pata E;:?g‘d”é?n” G 3.04 1751500 1-Bore 75926 1827426
%0 | 66/l | patta Eﬁg}i’iﬁ? W/o 0.30 423750 | 2 Neem Tress 423750
1 | e6/2 | patta gg;araj e 211875 211875
92 | 66/s3 | patta gz;z'i i:;‘ Mo 0.15 211875 211875
3 66/l Patta I';::;’;g: o 0.21 296625 296625
93 | 662 | patia gﬁ?’aj S/ Rekna 0.21 296625 296625
95 | 66/m3 | patta g:gfa'asiﬁ;‘ Wio 0.21 296625 296625
TR 'gzm'iiﬁgi L 0.30 423750 423750
| seien | pasia E:g'_f:aﬁzgi Wio 0.15 211875 211875
2 | 66/63 | pama ::;“h‘::ﬁ;iizi W/o 0.16 226000 226000
"2 | 66/6 | parta | PashamivyaS/o 0.20 282500 282500
Mohinoddin
) earm | pana Pashamiyya $/o 0.20 282500 282500
Mohinoddin .
03 | 6o/ | poa | Pashamivya$/o 0.21 296625 206625
Mohinoddin
W2 | e | s ?jéﬁe;nha\i:;?a 3.19 1963375 1963375
9= | 69/es1/1 | pata | Arevind Rao 570 318 1949250 1949250




W/o Manenna

04 | 652 | papg | R12keh Vama 2.00 1130000 1130000
5/0 Rama raju
105 | 69/e2/1 | pata | ReLOkesh Varma 2.00 1130000 1130000
§/o Rama raju
106 0 Achuta Ramaraju
70/e0l Patta $/o Durgaraju 0.07 98875 28875
107 0/es2 Vittu gounda $/0
70/ Patta Vitiigiinda 2.26 1497250 1497250
105" Toms | papa | o NHshymlam S/o 0.27 381375 381375
Anjanna
109 70/e0d R.Lokesh Varma
/ Patta | ¢ Jo Rara reit 0.27 ot 381375 381375
10 70/es] Narsimlu $/o
fes Ratta | o 2.01 1144125 Tumma-1 1144125
m 70/es1 Chakali Sanganna el
/es1/1 | Patta S 0.39 ;503?5 Drip Line 550875
= 1-Bore Drip
12 70/e32 Ratod Shalibai =
s Patta | ) Vo Jarnla 3.00 1695000 | Line, T]urnma- 78621 1773621
13 70/m1/es K. S’anganna S/O
Patta Baldana 1.10 706250 706250
14 | 70/m1 Naganna §/o
/=1/e8 | Patta Bt 1.10 706250 706250
115 Ramesh §/o kisti
70/=2
/a Patta counda 2.20 1412500 1412500
116 70/&1 Mangli Bai W/o
Patta | p - Nayak 1.00 565000 565000
n7 70/6:2 R.Dasharath S/o
Patta | o' o) 3.00 1695000 1695000
ns Chakali
70/%3 Patta | Jaggamma w/o 1.00 565000 565000
Narsimlu
no 70/:4 Jai sing §/o i
Patta | oo i 2.27 1511375 1511375
120 | 70/5 | patta g:;?a”ad S0 1.00 565000 565000
21 | 70/%6 | patta | Shetti $/o Jamia 4.00 2260000 | < "_‘;.‘:gma 2260000
122 | 90787 Vittu gounda S/0 .
_ / Patta |\t ounda 1.00 565000 565000
3 | vore8 | psc] FARTIA0 1.20 847500 | Drip,Pipeline 847500
124 7d/es] Sateesh S/o
fen Patta Veakits ubbaiah 122 875750 875750
12:5 74/e02 Manemma W/ o
=) Patta Narsappa 2.00 1130000 6-Govva 2006 11320086
126 74/es] Y.Dattu SfO
/s Patta st 3.00 1695000 1695000
12°7F 74/e32 Y.Shankar S/’O A
/e Paftal | i 3.00 1695000 1695000
123 74/253 Y.Ramulu S/O A
fes Patta Manenns 3.00 1695000 1695000
2= YN 5/
74/es4 | Pparta Ma:;;ﬁg"a 1) 2.00 1695000 1695000
BO | 74/e5 | patta | \-/wunajvothi 1.32 1017000 1017000
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=
£ F" . 2 Bore wells,
131 | 746 | paya | Manik ReddyS/o 4.00 2260000 | 3-Mango.2- | 159636 | 2419636
Jagga Reddy Badam,1-Yepa
e S e 1.00 565000 565000
133 Malgounda §/o 1130000 1130000
e Fatta Shankar Gounda 2.00
134 | 75/ Patta i‘:l‘n g';g‘j:f 1.00 565000 565000
RS : :
B6 | 7502 | patta [ M g';gﬁ:rd 1.00 565000 565000
137.1 75021 | patta i\u"'i‘ng';'(‘;j:f 0.00 0 0
38 | 75/m1 | patta @‘;’;ﬂ:g’k‘;zppa 2.00 1130000 1130000
139 | 7502 | pars ::;ﬁ‘?;z;/ M 1.00 565000 565000
190 | 75/53 | patta ﬁ:ﬁ:ﬂg : 1.00 565000 565000
141 Malgounda §/o 565000 565000
s Retis Shankar Gounda L
b R 2.00 1130000 © 1130000
O | Tt gl R 1.00 565000 565000
Sangram $/0 1- Well,Drip 1206686
44 | 76/02 | Ppatta rj;‘]gg i 1.30 sse7s0 | ot 217936
Puja W 75
B3| e | | SR WS 1.23 889875 8898
146 | 76/1/1 | patta :;Ja"’s%‘;‘gjs/ ° 1.00 565000 565000
j R 5
47 | 76/e1/1/1 | patta s 0.23 324875 32487
sl TR 0.20 282500 282500
149 K.Vittal S/o 1.00 565000 565000
76/e21/20 | Patia Snisonis g
PO T g | DS 123 889875 889875
Puja D
152 | 76/2/1 | patta gai %‘"’a’:;;’ G 0.32 452000 452000
76is Patta Praveenkumar 159
5 | 76/31 | patea E'\_’eer‘"‘ham 59 0.30 423750 423750
njanna
Bakk Undu i
55 dscapvig 1.34 1045250 | Neelagiri 35, 10452
s Patta S/oMogul konda 1-B orge taial]
150 Pipe line,
155 M.Vittal /0 11 Mango -10, 1967564
78/002 Patta ol 3.17 1935125 16 hrnn. 32439
5 Vepa
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=7 Mangilig Gopal y -
78/l Patta | ¢/ Coiconda 4.13 2443625 | 2 Bore Well 324875 2768
Mangilke
158 | 78/es2 | parta | Anjanna S/o 413 2443625 2443625
Gaikonda
80 Miters
! Pipeline .11
159 | 783 | patta m“"’f““’” Sfo 317 1935125 | ,300 Drip, 17777 | 1952902
eRnpe Vegetables, 2
Poles
16 Nadam
O | 84/ | patta | Rajeshwar gupta 9.07 5183875 5183875
$/o Pandaiah
MD. Thanveer
181 | 84fes | patta | S/0 10.00 5650000 5650000
M.D.Fariduddin
Ravi Narayan
162 | gaa | patta | Darak s/o. Madan | 4.37 2782625 2782625
mohan Darak
163 Anjanna §/o 1384250
83/A1 | Patta | c2nll ) 218 1384250
164 Gopal 5/0. 1398375
83/A2 | Patta | CovC o 2.19 1398375
165" s - | pera iﬁ?gamma wio 7.3 4138625 4138625
166 D.Parwathi w/o = . 1497137
83/F2 Patta Mallesh Yadav 2.20 1412502 1 - Bore well 84637
0.23
85/AAS et
167 | 85/A6 L.Somaiaha s/0 : 1356000 1356000
gs7ea/al | a8 | vichwanadham %’_22?
85/AA2 Total: 2.16 >
Fencing with
168 | 85/E/4 | p Dy may }gg 79780 | BONE 162364 1942114
85/E1/AA At VW/o m.mallaiah Tota'l- 3.06 Barbed wire
i 2 - bore wells
2.25
85/A 0.24
85/AA3 0os
85/AAS5 s
85/E1/3 1.23
6o | 85/EN G.Laxmi s
85/E2 Patta | Narayana s/o 1'24 8291375 8291375
85/E1 Ram Moorthy 0'20
99/A4 s
99/A5 i
99/A6 s
99/A8 Total: 14.27
1.32
85/A Myadam . 0.24
7O 85/AA1 Rajeswer Gupta 3135750 3135750
ase1 | P22 | o/ pandaiah 133 13 _
85/E2/2 Gupitha Total: 5.22
85/E2/1A . 0.34
71 A Patta ?"'M‘:'.‘"ﬁ'ah Ko 1.24 1384250 1384250
85/E1/2 i Total: 2.18
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157 1 78/e1 | patta yzné;iggoizgaj 413 2443625 | 2 Bore Well 324875 | 2768500
Mangilke
158 | 78/s2 | patta | Anjanna S/o 413 2443625 2443625
Gaikonda
80 Miters
y Pipeline ,11
159 P vares | pany | SISO 3.7 1935125 | ,300 Drip, w7777 | 1952902
Jicgiappa Vegetables, 2
Poles
MNadam
180 | g4 | patta | Rajeshwar gupta 9.07 5183875 5183875
$/o Pandaiah
MD. Thanveer
161 84/es | Ppatta | S/o 10.00 5650000 5650000
M.D.Fariduddin
Ravi MNarayan
162 | gaa | patta | Darak s/o. Madan 437 2782625 2782625
mohan Darak
163 Anjanna $/o 1384250
BYAI | Patta | gt 218 1384250
164 Gopal 5/0. 1398375
sy/A2 | Patta | CoP0 T 219 1398375
185 | g3 | patta %fj{?gamma wia 713 4138625 4138625
166 D.Parwathi w/o 2.20 1412500 | 1-B I 84637 1497137
83/E2 | Patta | \\llesh Yadav - ore we
0.23
85/AA4 ) b3
167.| B5/A6 | oy, | LSomsishas/o 0.29 1356000 1356000
85/E2/A1 Vishwanadham 091
85/AA2 Total: 2.16 >
Fencing with
168 | 85/El/4 M.Vijayalaxmj :gg 1779750 | TN 162364 1942114
85/E1/AA bats W/o m.mallaiah Tota.l' 3.06 Barbed wire
T 2 - bore wells
2.25
85/A ot
85/AA3 P
85/AA5 T
85/E1/3 _ o
6 85/E1/1 G.Laxmi 193
9| gsk2 | Patta | Narayanas/o o 8291375 8291375
85/E1 Ram Moorthy 0'.20
99/A4 1.22
99/A5 0.20
99/A6 o
S9/A8 Total: 14.27
132
85/A Myadam . 0.24
170 85/AAl1 Rajeswer Gupla 3 3135750 3135750
85/E1 Reia $/o Pandaiah }ga : :
85/E2/2 Guptha Total: 5.22
85/E2/1A . 0.34
7 j,e\ Patta M'M?“ﬁ'ah 48 1.24 1384250 1384250
85/E1/2 e Total: 2.18
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1.23
72 gggg Patta \Liii?:d;g?naiah 1.24 1793875 1793875
Total: 3.07 ;
173 K.Nagesh s/o
85/AA2 | Patta | o~ 2 0.03 42375 42375
174 86/A1 Chippe Satyamma 0.86
Patta 0.17 748625 748625
86/A2/2 w/o Shankarappa Total: 1.13
Chippe 0.18
1o Bgé?f;‘ Patta | Susheelamma 0.35 748625 748625
w/o. Vittappa Total: 1.13
176 | se/aan | patta | S2ng2meshwar 0.26 367250 367250
¢ | s/o Anjaiah '
77 | ge/an2 | patta | RNarsimiu /o 1.00 565000 565000
e Adivappa
178 C.Bakkaprabhu
86/AA | Patta | o7 St 1.00 565000 565000
791 " e Patta ga“gamma w/o 5.13 3008625 3008625
anganna
180 Narsimlu s/o.
87/A Patta | 1" oo 1.14 762750 762750
181 Magsud 5/0
87/AA. | Patta | o oF o 1.20 847500 847500
182 Jangam
88/E Patta | Sangeetha W/o. 2.0 1144125 1144125
Sanjeev Kumar
183 | gg/ker | patta $:I€‘t"a'°;”‘ka”““ 0 2.02 1158250 1158250
184 Gopal reddy s/o
88/A Batta: | 4 e it seciely 2.01 1144125 1144125
185 B.Dayakar reddy
B8/EE2 | Patta | - Eomal ey 2.02 1158250 1158250
186 Srikanth reddy
88/EE2 | Patta | - ot oty 2.02 1158250 1158250
57 88/E1 Patta | Shiva kumar 1.01 579125 579125
83 | oo/kEs | patta ;ag‘a‘h v 1.01 579125 579125
aswaraj
189 | gg/a Parta [ = mibaiw/o 2.17 1370125 1370125
Earanna
190 Koure Anjanna
8Y/AVAA | Patta | o " Eetstna 3.24 2034000 | 1 - Bore well 91771 2125771
Mangali
25 89”*]” AN v | Vesiamrs sl 2.00 1130000 1130000
Narsimlu
192 Mangali
89/A2 | Patta | Mallamma W/o. 2.00 1130000 1130000
Narsimliu
1952 Chakali Thuljappa
89/AA | Patta | S8 e 2.00 1130000 1130000
19= Sairam Reddy §/o .
89/E Batty (o iy 9.00 5085000 |- 5085000
195 B.Vijaya W/o.
90/A Patta | ot 6.00 3390000 3390000
19 B.Nagshetti S/o. Z
90/AA | Patta il 4.8 2655500 2655500
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s |
9.02
197 995%2; Peri Subrahmanya 1.25 L‘ Bore well
Patta | Jahnu s/o Peri 10.15 15509250, | 5 oo 1603862 17113112
S6/A Udav Shank 6 6 bore well
98/AA2 Gt 16 ipe line
Total: 27.18 P
92/AA ?;g Trees
198 92/AA1 AV Balakrishna 4' 09 bore well
93/A Patta | Reddy S/o. A : 15452750 | fencing 3077203 | 18529953
13.07
a5/A/1 Veera reddy 0.0 farm pond
96/A1 02 pipe line
Total: 27.14
Sump
129 | 92/A798/ G.Manjula w/o 0.04
i Patta | " ara’.u 1.30 1045250 1045250
gara) Total: 1.34
200 | gong | patia |o2SMMEW/O 2.08 1243000 1243000
MNarsaiah
201 | 92/Ad/1 Balraj Sl e
S | PEREL E’l = 0.32 1115875 1115875
RESSPI Total: 1.39
202 | 92/A4/2 Ravi Kumar 5/ LED
samrs | P | ‘:‘sa o 0.32 1130000 1130000
il e Total: 2.00
903 | 92/A4/3 Yadaiah S/o 1.07
Sonin | Pl e 0.32 1115875 115875
PP Total: 1.39
: 1.31
92/A5 . :
2041 ogng | paa | Menaishslo LOS 1991625 1991625
99/A2 Bagaiah 0.25
Total: 3.21
205 | 92/A6 P rarnA WIS 1.32
i6as | P Thurkka i 1.05 1652625 1652625
PP Total: 2.37
206 Talari Balamma =
Se/MA [Pl e 0.1 155375 155375 |
207 | 98/A6 Bichaiah s/o =47 1-Oldo
SIS N (e 2.08 2500125 : e 41096 2541221
/ Total: 4.17 We
203 | 98/A5/AT Pentaiah s/o 115
Faia: | Pamilae llaiah 0.23 1101750 1101750
4 gu Total: 1.38
209 T Thangyamma _, -
98/AR3 | Patta |y, appn 0.36 508500 508500
210 | 98/A5/1 Bichaiah /o 0.25
e QI h'do i 1.01 932250 932250
gLt Total: 1.26
Tt 8 Bore well
AW | eguar | ‘parea | MiRiBR O 7.28 4350500 | open well 408630 4759130
Ushappa et
pipe line
A28 B | patra | S2RHamMmE W/O 1.00 565000 565000
Rarmulu
21= Talari Ramaiah == Bore well .
99/AT Patta | "\ oanlaioh 4,07 2358875 | Lo 257289 2616164




Py

12

avd Mogulaiah s/o ;
99/AA2/1 | Patta | o5 ° 2.04 1186500 1186500
215 : Tuljaram s/o
99/AA2 | Patta | - U 2.03 1172375 1172375
ote | 99E Thalluri = Fencing
99/A3 | Patta | Suryavathy S/o % 4152750 | Bore 327904 4480654
99/EE Prabhakar Rao 7 Pipe line
Total: 7.14
Nukala Srinivas 4.15 2 SR
2 :g:;:; Patta | Rao s/o 3.00 4166875 D::?g:“‘:‘”gp‘ 148990 4315865
Nagender Rao Totak 7.15 P
Trees
sed e Ch Jhoshi Babu 2.00 ;2:;'”8
los/a1 | Patta | /0 Venkata 10.00 6780000 | o'~ 1919380 8699380
' Subba Rao Total: 12.00 = et
Pipe line
Sump
3 Trees
219 | 101/aA1 | parta | M-Viayasio 6.00 3390000 | fencing 378402 | 3768402
Sudeer Kumar
Open well
Fencing
220 102 Patta | o ma uyasio 11.31 6652875 | 3 bores 1181299 7834174
Subba Rao e
Pipe line
Trees
Ch Swaroopa 3.00 Fencing
221 1?3;?;’; Patta | Rani w/o Jhoshi 2.00 2825000 | Drip 439813 3264813
Babu Total: 5.00 Pipe line
Bores
Fencing
22 s | pang | Sh Rakeshiglo 5.00 2825000 | Bore 231558 3056558
3 Jhoshi Babu e
R Pipe line
223 T.Venkata Naga Fendi
105/A2/1 | Patta | Ramesh s/o RS 6.25 3743125 | cEnang 182512 3925637
) Pipe line
agan
224 Y.kiran Kanth s/o Fencing
105/A2/2 | Patta | 250 0 4,00 2260000 | p00S 57865 2317865
o Drip
22900 yasts = gy, | MecapathiSUjatha 5.00 2825000 | Fencing 128387 | 2953387
w/o Samul Anand SeEet
pipe line
1.00 Trees
2 Vamshi Kri
=% :ggm Patta g,o el e | 500 3390000 | Fencing 383244 | 3773244
i Total: 6.00 Pipe line
i g Trees
227 G.Vijaya Laxmi = :
106/A2 | Patta | Po7SCh R 5.00 2825000 | Fencing 467315 3232315
Pipe line
223 G.Pavan Kumar Fencing
106/A3 | Patta | S<"thAl M 5.00 2825000 Pipe line 138533 2963533
Kuppada ;
R et | v | Nermbe oo 4.38 2796750 i?”c'[‘_’g 68510 2865260
Kuppada Venkata R
106/E2 17 :1
230 | 106/EE2 % Yellappa S/o. i
el ki 0.22 2034000 | Trees 74692 2108692
T/ AATL 0.20
Total: 3.24




T2

=5 A
2.23
106/AA ;
ke :
231 | 109/a3 | Patta i':ho s/o gg? 2147000 | Trees 67435 2214435
111/AA3 anenna ; .
Total: 3.32
222 Eeranna s/o Open well
107/A Patta e 2.15 1341875 Trees 203329 1545204
233 Datthu s/o
107/AA Patta Nats s 2.14 1327750 | Trees 3208 1330958
Treesl - Open
234 Laxmamma W/o
108 Patia Sanganna Boini 1.02 593250 welle)re : 290336 883586
wellPipe line
235 109/A Bichamma W/o 0.14
Patta 3 0.27 579125 | Trees 12032 5091157
1T1/AA2 Ramanna
Total: 1.01
Trees
236 Boini laxmamma 1 - Open well
T10/A Patta W/o sanganna 3.08 1808000 Bore well 236670 2044670
Pipe line
237 Boini Lokanna
110/AA Patta | $/0 Boini 3.09 1822125 | Trees 28970 1851095
Ramanna
0.13 ) Trees
438 1]1]11}?; Patta i?l’;e"r;a;é . 0.13 367250 | Open well 262269 629519
PP Y Total: 0.26 Bore well .
239 Thalari Nagamma
111/E1 Patia WWio Balsiah T3 748625 | Trees 15849 764474
280 [ avey ||=aky ] ChAncEmma o 113 748625 | Trees 3237 751862
Narsappa
241 | syt | para | Bakkannas/o 0.06 84750 | Trees 642 85392
Papanna
Bore well
24-2 Venkanna S/o. 4 Pipe line
268/A Patta Baesias 2.00 1120000 Drip 121518 1251518
Trees
; ! Bore well
243 | seaial | Para | GollaNanimlu 2.00 1130000 | Pipe line 171432 1301432
§/o. Ramanna Drip
244 Golla Narayana : Bore well
268/A2 Patia /6. Ramahna 2.00 1130000 Trees 45339 1175339
e e 2.00 1130000 | Bore well 75485 1205485
Rammanna 2
Bore well
246 Golla Mallanna Pipe line
268/A4 Patta i Bamanna 2.00 1130000 Drip 156342 1286342
Trees
2477 Eeranna s/o ’
268/AA1 | Patta Keligonda 0.33 466125 | Open well 130851 596976
24 Vittal §/o " ) Trees
268/AA2 | Patta Adivappa 0.34 480250 B el 86885 567135
249 Manenna §/o. o P . :
268/AA3 Patta AdigOnda 0.33 166125 | Tress 6955 473080
252 | 268/E Manemma W/ 220 ipe line
% LEERS! ey | 0D % 0.30 1836250 | PP 119835 1956085
268/U1 Vittanna Total: 3.10 Bore well
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s I | Golla Vittal s/o. Bore well
268/0 Patta Malgonda 1.00 565000 e 83261 648261
252 Golla Sujatha = . T Wi
. 268/UU Patia W/o. Mallanna 0.30 423750 | Pipe line 27110 450860
233 | 268/E | Patta | Manemma Wo. 2.20 1412500 | OPen Well 16738 | 1529238
malgonda Tress
254 ) 269/A | poya | KBalannasfo — 2641375 | Bore well 181098 | 2822473
269/AA Vittappa Total: 4.27 Trees
Grand Total 627.07 354297374 18204935 | 375728502
1) Name of the Mandal: JHARASANGHAM
2) Name of the Village : YELGOI
3) Classification of the Land: ASSIGNED
Cultivated @ Structure
Classifica Name of the Extent 4 Lakhs per Value
S1. Sv.No. | tion of | Assignee with in Acs. | Acre)/ Un- Lard Galisa Type of assessed | Total value
No. ki th nlan d Father / nC.i‘s " | Cultivated@ 4 Structure by (7+9)
= " | Husband's Name 3.25 Lakhs Concerne
' per Acre) d Dept.
1 2 3 4 5 6 8 9 10
o : Vittal .
1 48/1/1 | Assigned Sovhdivanns 0.31 Cultivated 310000 = 0 310000
Challapalli
2 48/1/1 | Assigned | Erannaw/o 0.31 Cultivated 310000 = 0 310000
Adivappa
. 1
3 | 48412 | Assigned | Manaiahs/o 0.32 | Cultivated 320000 | Tamarin 1524 321524
adigonda
d Tree
1- Bore
1 - Open
well
Anjannas/o - Fpeine
4 48/2 | Assigned | MV 3.00 | Cultivated 1200000 | - 600 269929 | 1469929
Mallanna Mis
13 -
Lernon
frees
2 - Bores
Drip
- Pipeline
; Y Vittals/o ! - 600 -
fi '
\T 48/3 | Assigned Nilana 3.00 | Cultivated 1200000 e 198005 1398005
G-
Mango
trees
1- Open
well
3 Papaiahs/o . S 1-
6 48/4 Assigned Bepranpa 2.13 Cultivated 930000 Mang:1 207027 1137027
ol
Guava




TH

g “Ci
2 - Bores
Drip
7 | 485 | Assigned | NerEORdas/o 213 | Cultivated 930000 | PPEIME | 473136 | 1103136
& papaiah - 600
Mts
Total
1-Bore
Drip
Pipelin
g8 | 48/6 | Assigned | YS2ngaMMas/o | 500 | cuttivated 800000 | 290 o120 | 891820
narsimiu Mirs
o s
Tamarin
d Trees
1- Bore
Drip
Palle 1 - Open
S 48/7 | Assigned | Adivammaw/o 2.00 Cultivated 800000 | well 221226 1021226
ramanna Pipeline
- 600
Mts
1- Open
Manemmaw/o ! =
10 | 48/8 | Assigned | oo 0.35 | Cultivated 350000 | 8- 191327 541327
Mango
Trees
1-
1 | 48/8/1 | Assigned mmﬁ‘g” 120 | Cultivated 600000 Eg::o' 98624 | 698624
Trees
1- Bore '
48/8/1/ Mogulammaw/o b D_rip
12 Assigned 1.05 Cultivated 450000 | Pipe line 78430 528430
1 Dathu
- 650
Total
13 | 48/9 | Assigned Eﬁ“kkamma‘” © | 120 | cCultivated 600000 : 0 600000
andranna
1- Bore
Drip
Pipe line
14 | 48/10 | Assigned gﬁﬁggﬁ’: 3.00 | Cultivated 1200000 : 600 103827 | 1303827
Mango
Trees
1 - Bore
: Dri
15 | agny | asamed | DEREEI/O 113 | Cutivated 530000 Pipz 87197 617197
malgonda ;
Line -
600
6 | 483 | assignea | ViREITO 113 | Cultivated 530000 o| 530000
Malgonda
- 2 - Bores
Narayanas/o Drip
17 48/14 | Assigned 114 | Cultivated 540000 | Pipe 157219 697219
Malgonda sl
400
18 06| asipnen | TiRaRTAv O 0.30 | Uncultivated 243750 0 243750

Bakkanna




R

SrishailamS$/o

19 54/6/2 | Assigned 0.30 Uncultivated 243750 - 0 243750
Bakkanna
.| 20 | 54/6/3 | Assigneq | Dasharaths/o 030 |Unailtivated 243750 | - o| 243750
Bakkanna
21 | 54/6/4 | Assigned | BAKkANaW/o | o o0 |y vated | 243750] - o| 243750
Ramakrishna
1- Open
well
Baswaraj$/o 5
22 54/8 | Assigned i ’ 2.20 | Cultivated 1000000 | Tamarin 106027 1106027
njanna g
£
Mango
23 | 54/8/1 | Assigned | 32n8appas/o 5.00 | Cultivated 2000000 0| 2000000
Babanna
1- Bore
Pipe line
-200
24 | 54/971 | Assigned ffk.k“ bay/e 250 | cultivated 1000000 | ™1 140307 | 1140307
njanna 4 -
Mango
She
Lemon e
25" [ 5401 | Ascigned | S2themmaWo 5.00 * | Cultivated 2000000 | ' - OPen 188812 2188812
shankarappa well
: SangappaS/o AL
o 26 5412 | Assigned Mogulappa 1.00 Cultivated 400000 0 400000
- Sangappa$/o 1
27 54/12 | Assigned Mogulappa 3.00 Uicultfoated 975000 - 0] 975000
£ 5413/ ; VittalS/o !
28 A Assigned Malgonda 0.27 | Unaultivated 219375 - 0 219375
54/13/ ¥ DathatriS/o :
29 AA Assigned Malgonda 0.26 | Uncultivated 21250 - 0 21250
30 | 23 | pssigneq | Neravanas/o 0.27 | Unaultivated 219375 : 0 219375
E Malgonda
31 | 54714 | Assigned | PEMaPPaS/0 1.20 | Uncultivated 487500 2 0 487500
Thuljappa ;
32 | 54/14/1 | Assigned ghuijappaS/o 2.20 | Uncultivated 812500 : 0 812500
entanna
54/15/ : Hussain aliS/o : 1- open
EES A Assigned e 3.00 | Uncultivated 975000 i 35195 1010195
54/15/ - DurgannaS/o : :
34 AA Assigned Yellappa 2.00 Unecultivated 650000 0 650900
5417/ : Prabhu$/o ;
Rz 3= i Assigned Siosiilap 1.00 | Cultivated 400000 0 400000
36 | W | pssigned | S2themmaWi/o 1.00 | Cultivated 400000 0 400000
3 Narayana
37 | 54/ | dedgnea| = FibhaWie | o oo | cultivsted 1200000 0| 1200000
Anjanna
: PunyammaW/o e
38 54/19 | Assigned Thulararn 3.00 | Cultivated 1200000 - 0 1200000
: RukkammaWw/o )
a9 54/20 | Assigned Bichopps 3.00 U?cuitluared 975000 - 0 975000
2 Manaiah$/o 3 A5y
40 24/21 | Assigned 1.00 Cultivated 400000 - 0 400000

Narsaiah

|




7%

%
. Manaiahs/o
41 54/21 | Assigned Nareih 200 | Uncultivated 650000 6.50000
42 | 5422 | Assigned | ShanthammaW/ | 505 | Uneultivated | 1625000 1625000
o Dhoulaiah
43 | 54/24 | Assigned 2‘;‘]?:[‘3“"’ g 3.00 | Uncultivated | 975000 975000
aa | BY2Y | pgyoneq | BOkEPPAS/O 120 | Uncultivated | 487500 487500
1 Pentappa
45 | 5424/ | pcigned | L2IaPPAS/0 120 | Uncultivated | 487500 487500
2 Pentappa
46 | P2 | Assigned Q;‘j”uradhaw © | 220 |cultivated 1000000 1000000
47 RHRIL ke signed i a.ﬁ:‘dh a9 2.20 | Cultivated 1000000 1000000
2 Anjaiah
48 | 5427 | Assignea | NEsemmaW/o | 505 | cultivated 1200000 1200000
g Sanganna )
49 | 54/29 | Assigned g:;:;:}?ﬂ @ 500 | Uncultivated | 1625000 1625000
50 | 5430 | Asagned | CPENdIEMmAWL] S5 5h | cultivated 1000000 1000000
o Nagaiah
57 | 348V | psigned | SongaMmaW/o | 556 | cuttivated 1000000 1000000
1 Pentaiah
52 | 54/33 | Assigned g’;‘g'u Dastagiris/o | 113 | cultivated 530000 530000
i
53 54';33/ Assigned gg‘;'u e 113 | Cultivated 530000 530000
54/33 e
54 5 / Assigned | Gareeboddin$/o 1.14 Cultivated 540000 540000
Babu
55 | B4EL | Acdmed | FelBTmaW/o 500 | Uncultivated | 1625000 1625000
Ismailappa
54/35/ x SanthoshS/o 7
56 . Assigned Anjanna 2.00 | Uncultivated 650000 650000
54/35/ . ManemmaW/o ?
57 1 Assigned B antE _ 2.00 Uncultivated 650000 650000
58 | 54/36 | Assigned E:‘;;’i‘;'ahsf - 2.00 | Uncultivated 650000 650000
54/37/ ; Anjanna$/o s
59 A Assigned Gaigonda 2.20 Uncultivated 812500 812500
5437/ | , .. Gopal$/o :
60 A Assigned Gaigonda 2.20 | Uncultivated 812500 812500
y NarsappaS/o :
61 | 54/39 | Assigned | 0 o8 2.00 | Cultivated 890000 800000 |
6= | 5830 | Assianed| N EPRANO 975000 975000
Kalappa 3.00 | Uncultivated |
: . ManemmaW/o il ;
6= | 54/40 | Assigned | (NI 2.00 | Uncultivated 650000 650000
Ay ManennaW//o : ;
62 | s4/41 | Assigned | y oD 2.00 | Uncultivated 650000 650000
. Mahaboob :
65 54/42 | Assigned AliS/o Fakruddin 5.00 Cultivated 2000000 2000000




FF

Vadde
66 34/44 | Assigned | Anjamma\W/o 1.00 Uncultivated 325000 325000
Yellaiah
67 | ‘54/6 | Asigned | ShEPEEANREY 500 |G | esiace 650000
Bakkanna 1
68 | 245/ | \csigneq | Eerannas/o 120 | Uncultivated | 487500 487500
1 Chendranna
69 | "M/ | nssigned | BakkannaS/o 120 | Uncultivated | 487500 487500
2 Chendranna
> J ManemmaW/o ;
7Q | 54/47 | Assigned 5.00 | Uncultivated 1625000 1625000
Pentanna
71 | 54/50 | Assigned | Nerayanas/o 2.20 | Unaultivated 812500 812500
Pentaiah ;
72 |20 | pgsigned | Rameshs/o 220 | Uneiltivated 812500 812500
1 Pentanna
73 | 54/51 | Assigned | Lexmaiahs/o 5.00 | Cultivated 2000000 2000000
Lachmaiah
Nusrath
74 | 54/52 | Assigned | FathimaW/o 3.00 | Cultivated 1200000 1200000
Amjath
75 | 54/52 | Assigned | Manaiahs/o 3.00 | Cultivated 1200000 1200000
Durgaiah
54/52) § Venkata
76 3 Assigned | chari$/o 5.00 | Cultivated 2000000 2000000
Brahmaiah
S 54’;54" Assigned f:fr':;;“maw’ ° | 120 |Uncultivated | 487500 487500
18 | 2% | pssigned | Joggammawo | T 162500 162500 |
2 Ramulu
79 | 54/57 | Assigned | LozaIS/0 300 | Unaltivated | 975000 975000
Jennappa
80 54f3/ Assighed C’?;memawf 25 1ize | uUneithated 487500 487500
81 | 5450 [ Assigneq | Slddiamalahsjio | o o L 975000 975000
Lingaiah
82 °| 54/60 | Assigned | EETshettys/o 0.30 | Uncultivated | 243750 243750
Narsappa
82 | PHO0/ | ) ioneq | Viltals/o 030 | Uncultivated | 243750 243750
1 Narsappa
54/60/ : Dathus/o .
84 5 Assigned Narsappa 0.30 | Uncultivated 243750 243750
54/60/ : NarendarS/o .
- = 5
85 3 Assigned Narsappa 0.30 | Uncultivated 243750 243750
5 N BenjimanS$/o s
';.._ 86 54/62 | Assigned Narsappa 2.00 Uncultivated 650000 650000
54/62/ Nadimidoddi 1.00
87 1 Assigned | Manaiah$/o 3'00 Cultivated 1600000 1600000
54/63 Keshaiah e
54/64/ Rajive
88 5 Assigned | Begam\W/o lal 2.00 | Cultivated 800008 800000
Mohmmad
8 | 54/65 | Assigned | A-CBndaiahYo | oo | ted 2000000 2000000
arsappa
90 | 54/66 | Assigned | F2XmiW/o 100 | Uncultivated | * 325000, 325000
Sanganna |




748

: A
e 54/67 | Assigned | E€rannas/o 2.00 | Uncultivated | 65000 :
g Adivigonda g ncultivatec 0 - 0 650000
54/67/ : Gopemma\W/o ’
92 1 Assigned N s 2.00 | Uncultivated 650000 - 0 650000 |.
93 | 54/69 | Assigned ?;‘;‘;?;hs/c‘ 4.00 | cultivated 1600000 | - 0| 1600000
1- Open .
well
Drip
: NarsappaS/o . Pipe line
94 | 54/70 | Assigned Beliice 4.00 | Cultivated 1600000 | P2 20819 1620819
rotrs
15 -
Mango
1- Bore
Drip
Pipeline
-100
95 | 54/71 | Assigned ﬁ‘aa:;';;;f;' . 4.00 | Cultivated 1600000 1"1”?,' 203490 | 1803490
Mango
]
Allanere
du
; . | Razak aliS/o .
96 54/72 | Assigned Vakiih al 2.00 | Uncultivated 650000 Q 650000
97 | 54/73 | Assigned Izj.‘;ir:;hans” 2 2.00 | Uncultivated 650000 ; 0 650000
98 | 54/75 | Assigned 'g:;':f::""maw" 100 * | Uneuttivitea 325000 o| 325000
99 | 54/76 | Assigned Iéi’;?;\;;’; 2 2.00 | Uncultivated 650000 0| 650000
Pipe line
- 45
mirs
; ShanthammaW/ 5 Mango-
100 | 54/77 | Assigned | ey diramappa | 200 | Cultivated 800000 | ; 183563 983563
Teak -5
1- Bore
Pipe line
101 | 54/78 | Assigned i'a‘if;’;;aw 4 1.00 | Uncultivated 325000 - 0 325000
54/78/ A Thuljamma\W¥/o :
102 7| Assigned Thukkapps 1.00 | Cultivated 400000 0 400000
Baikattu
102 | 54/79 | Assigned | NingammaW/o 1.00 | Cultivated 400000 0 400000
Ushappa
Jaheera
10=t | 54/80 | Assigned | bee@Jaheena 2.00 Cultivated 800000 g 0 800000
bee
105 | 54781 | Assigned E::;?{ZT“"-’Y/ L0 | Cinated 400000 fé%ergf’ri 4000 | 404000
06 | 54/82 | Assigned ﬂ:r';ae;“prgawm 100 | Cultivated 400000 | - 0| 400000
107 | 54/83 | Assigned | NarsammaW/o |, o0 | Uncultivated 650000 : 0 650000
Anjanna
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K. Swarcopa$/o

Samel

08 | 54/84 | Asigned Gihiflar 0.30 Cultivated 300000 - 0 300000
; VanamalaW/o >
109 | 54/85 | Assigned Pansdars 1.00 Uncultivated 325000 - 0 325000
10 | 54/86 | Assigned | K- ParammaWjo | o | o ed 400000 | - o| 400000
Narsimlu
M | 54/87 | Assigned | SunandaW/o 1.00 | Uncultivated 325000 ? 0 325000
Manaiah
: NarsammaW/o :
M2 | 54/88 | Assigned 1.00 Uncultivated 325000 - 0 325000
Yesappa
N3 | 54/89 | Assigned | S2ngammaW/o | o0 | cuttivated 325000 : 0 325000
Anjanna
54/89/ ik
4 I Assigned | SangeethaW/o 1.00 | Uncultivated 325000 0 325000
Manenna
115 | 54/90 | Assigned | EerammaW/o 1.00 | Cultivated 400000 z 0 400000
Chandranna
: ManemmaW/o -
116 | 54/91 | Assigned Vot anatl 2.20 | Uncultivated 812500 - 0 812500
iz s | husigiea | D orammablor | o on | Unattiuated 812500 | - 0 812500
Shankar
N8 | 54/93 | Assigned | ATMAMMAW/ |5 06 | citivated | 650000 | - o| 650000
1- Bore
Drip
B. Pipe line
[ 119 | 54/94 | Assigned PunyammaW/o 2.00 | Cultivated 800000 | 200 305921 1105921
Samel mtrs
80 -
== Trees 80
54/94/ Thalari
120 : Assigned | Sammaiah$/o 1.20 | Uncultivated 487500 - 0 487500
Buchaiah
I RanemmaW/o :

1217 54/96 | Assigned Lalappa 2.00 Cultivated 800000 - 0] 800000
122 | 54/97 | Assigned | JttammaW/o 2,00 | Cultivated 800000 | '~ OPEN | 43554 813554
Gopal well
123 | 54/98 | Assigned | Ye52i8h5/0 0.20 | Uncultivated 162500 c 0 162500

Lachaiah
12 | 38/ | xcioned | SunandaW/o 0.20 | Uncultivated 162500 | - 0 162500
1 Manaiah
i SangammaW/o .
125 | 54/99 | Assigned Venbataehar 2.00 | Uncultivated 650000 0 650000
Fareena
126 | 54/100 | Assigned | BegamW/o 2.00 | Uncultivated 650000 - 0 650000
Matheen
Fahimunnisa
127 | 54/101 | Assigned | Begam\W/o 1.00 | Cultivated 400000 0 400000
Nissar Ahmad
e : M. G. RajuS/o :
128 | 54/103 | Assigned Abiiire 1.10 Uncultivated 406250 - 0 406250
g | 34103 Assigned M'.G‘ Kishores/o 1.10 Uncultivated 406250 - 0 406250
/1 Anjanna
130 | 54/104 | Assigned | B SWaroopaW/o | 5 o0 | itivated 200000 : 0 800000




AV,

b =
o o Baikattu 15
131 | 54/105 | Assigned | Ushamma\W/o 5.00 | Uncultivated 1625000 1625000
Narsama ;
Yerukala
132 | 54/106 | Assigned AnjammaW/o 2.00 | Unculiivated 650000 650000
Pentaiah
: VittalS/o .
133 | 54/107 Assigned Bichappa 2.00 Cultivated 800000 800000
54107 ; Narayana$/o :
1
34 N Assigned Riilstna 2.00 | Cultivated 800000 800000
: BakkammaW/o 3
135 | 54/108 Assigned Biikanna 0.30 | Unecultivated 243750 243750
126 | 54/109 Assigned | RajuS/o Vittal 2.00 Uncultivated 650000 650000
54/109 ; Paramma\t//o 5 ;
137 7 Assigned Rasrasr 2.00 Uncultivated 650000 650000
54/109 : Shajaha ;
138 7 Assigned begams/o lsmail 4.00 Uncultivated 1300000 1300000
Thegunu
139 | 54/110 | Assigned | Punyamma\W/o 2.00 | Cultivated 800000 800000
Ramchendar
Thenugu
140 | 54/111 | Assigned | JayammaW/o 1.20 Uncultivated 487500 487500
Raju ;
. M Bheemaiah$/o h
| 141 | 54712 | Assigned Noitens 1.00 Unaultivated 325000 325000
54/112/ o
42 : Assigned | Nagammaw/o 1.00 | Cultivated 400000 400000
Keshappa
Alge
142 | 54/113 Assigned | Pulammma\W/o 1.00 Uncultivated 325000 325000
Narsappa
144 | 54/114 | Assigned | AnuradhaW/o 110 | Uncultivated 406250 406250
Mohan
Chakali
45 | 54/115 | Assigned | BichammaW/o 2.00 | Uncultivated 650000 650000
Anjaiah |
M
e | 54Mm6 Assigned | Ashamma\/o 2.00 Cultivated 800000 800000
Narsimlu
Jogu
187 | 54/M7 | Assigned | Rajamma\W/o 1.00 | Uncultivated 325000 325000
‘Mogulappa
U8 | 548 | Assigned | o WRmmeW/o | oy | tivated | 325000 325000
Yesaiah
54/M9/ h
49 1 Assigned | Thuljamma\W/o 2.00 | Uncultivated 650000 650000
Sanganna
150 | 54/120 | Assigned | BuchammaWio |, o0 |\ tivated 650000 650000
& Sanganna ‘ : i
157 | 541121 | Assigned | J288ammaW/o | .0 | itivated 162500 162500
Ramulu ;
RamannaS/o =
i : : 5 650000
152 | 54/122 | Assigned ol 2.00 | Uncultivated 650000
153 | 54/209 | Assigned ]zzlj?f;bp“hayo 2.00 | Uncultivated 650000 650000
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154

56/2

Assigned

Smt.
Ashiyabegum
W/o Shaik
Kayyum

2-00

Cultivated

300000

.

800000

155

56/2/1

Assigned

Gouse §/o Syed
Ali

5.00

Cultivated

2000000

2000000

156

56/3

Assigned

Sony Bai W/o
Manik

2.20

Cultivated

1000000

1000000

157

56/3/1

Assigned

Baikattu
Siddamma W/o
Vittal

2.20

Cultivated

1000000

1000000

158

56/4/6

Assigned

‘Rubeena Begum

W/o Younis

1.27

Cultivated

670000

670000

159

56/4/a
a

Assigned

Sardhar bee W/o
Cafoorsab

1.27

Cultivated

670000

670000

160

56/4/e

Assigned

Goribee W/o
Pashamiya

1.27

Cultivated

670000

670000

161

721

Assigned

Sri. Kairathali S/0
Usmanali

3-00

Cultivated

1200000

1200000

162

72/10

Assigned

Smt. Jogula
Doddi
Narsamma W/o
Ashappa

1-00

Uncultivated

325000

325000

163

N 164

72/Mm

Assigned

Smt. Begari
Shekamma W/ o
Pentaiah

1-00

Uncultivated

325000

325000

212

Assigned

Srujanamma
W/o Sanjeevulu

1.00

Cultivated

400000

400000

165

72/13

Assigned

Baikattu
Yashodamma
W /o Subash

0-30

Uncultivated

243750

243750

166

722

Assigned

Ch.Rathanamma
W/o Narsimulu

400000

© 400000

167

72/2

Assigned

Nadimidodi
Banjiman S/o
Narsappa

1.00 L(:u Itivated

2.00

Cultivated

800000

800000

168

72/3

Assigned

Smt. Uppari
Thuljamma W/o
Vittal

2-00

Cultivated

800000

800000

169

72/3

Assigned

Ch.Jaipal §/o
Keshappa

1.00 }iultivared

400000

400000

170

72/4

Assigned

Sri. Uppari Vittal
§/o Nar.appa

2-00

Cultivated

800000

800000

1771

172

7215

Assigned

Sri. Moulanabi
W/o Babumiya

1-00

Cultivated

400000

* 400000

72/6

Assigned

Sri. Moulanabi
W/o Babumiya

1-00

Cultivated

400000

400000

173

72/8

Assigned

Smt. Begari W/o
Sammaiah

2-00

Cultivated

800000

800000

7=

1rs

72/7

Assigned

Smt. Begari
Rukkamma \W/o
Shivaram

2.00

Cultivated

800000

o

800000

72/9

Assigned

Smit. Begari
Sharadarmma
W/o Bichaiah

2-00 lCur[ivared

800000

0

800000




o

= . Ismaial $/0 .
i76
91/1 | Assigned Nieinn 0.28 | Cultivated 280000 280000
" Bicharnma W/o :
177 91/2 | Assigned Théivianhs 0.26 | Cultivated 260000 260000
- Y.lajar 5/o :
178 | 91/3/1 | Assigned orEpha 0.09 | Cultivated 90000 90000
- Y.Prabhakar S/o <
179 | 91/3/2 | Assigned S — 0.09 | Cultivated 90000 90000
; Y.Anil $/o .
180 | 91/3/3 | Assigned Journappa 0.08 | Cultivated 80000 80000
Adivappa §/o =
181 91/4 | Assigned | Lalappa 0.26 | Cultivated 260000 260000
{Singeetham)
" Yellamma W/o ’ '
182 91/5 | Assigned s 0.26 | Cultivated 260000 260000
: Srinivas.$/o ;
183 91/6 | Assigned Rukkappa 0.17 Cultivated 170000 170000
184 | 916 | Assigned | SWa7UPaS/0 0.09 | Cultivated 90000 90000
Ramesh
i Ashok §/o A
185 91/7 | Assigned AAansiah 027 | Cu Inva_tid 270000 270000
186 | 91/10 | Assigned | RukkemmaW/o | o o0 | ¢ 1iated 270000 270000
Datthu
! Nagamma ]
187 | 91/12 | Assigned " \W/oMachender 0.27 | Cultivated 270000 270000
| Sanganna §/o ; :
188 | 91/13 | Assigned Basappa 0.27 - Cultivated 270000 270000
: Narsaiah 5/o0 o =
189 | 91/14 | Assigned S ses 0.27 | Cultivated 270000 270000
. NarsaiahS/o 4 :
190 | 91/15 | Assigned Bagalah Goud 0.27 | Cultivated 270000 270000
- 2 Sushilamma W/o e
191 91/16 | Assigned N sl 0.27 | Cultivated 270000 270000
192 | 9149, | Assigned | oS0 0.26 | Cultivated 260000 260000
Lalappa
. Esaiah $/o ;
193 | 91/20 | Assigned Lachappa 0.13 Cultivated 120000 130000
A Sunandha W/o h o
19t | 91/20/1 | Assigned Manaiah 0.13 Cultivated 130000 130000
A Adivappa $/o .
195 91/21 | Assigned Lachappa 0.26 Cultivated 260000 260000
196 | 9122 | Assigned | A2 /0 013 | Cultivated 130000 130000
| 197 | 91/22/1 | Assigned | Vittal 5/0 Balaiah | 0.3 | Cultivated 130000 130000
1922 | o1 | Asgned | 1200 /0 0.13 | Cultivated 130000 130000
Sammaiah
195 | 91/23/1 | Assigned | fEWBtNamM /0 | 543 | Cultivated 130000 130000
Sarnmaiah 2,
##4 | 91/26 | Assigned ﬁesappa o 0.26 | Cultivated 260000 260000
ellappa
207 | 9157 | Astened | TTONRPPRN0 . | gog |onmudted 260000 260000
Ushaiah
202 | 9128 | Assigned | Bichannas/o 0.27 | Cultivated 270000 270000
Ramulu
: Ramulu $/o =P =
LEOB 91/30 | Assigned Papaish 0.27 Cultivated 270000 270000




8%

204 | 9131 | Assigned | RathRammas/o | .. | oo 270000 : 0| 270000
Nagappa
205 | 9132 | Assigned | DegamaniWo | o, | 270000 = 0 270000
- Keshaiah
206 | 100/2 | Assigned g:}g?a?ma Wi | 424 | Unaitivated | 1495000 2 0| 1495000
: Chandramma 7
207 | 100/3 | Assigned W/o Narsappa 4.24 Uncultivated 1495000 = 0 1495000
Kothaododdi O
208 | 267 | Assigned | Nagamma W/o | 3.00 | Cultivated 1200000 \;U”Pe“ 216817 1416817
; Manaiah %
3- Bore
Kothaododdi Wells,
209 267 | Assigned | Thukaram S/o 3.38 | Cultivated 1580000 | Pipe line 395801 1975801
Siddaiah 10- Nem
Trees
Peddadoddi
210 267 | Assigned | Sarithamma S/o 2.00 | Cultivated 800000 - 0 800000
Ismalappa
: Maturu Gaopal -
211 267 Assigned : 2.00 Cultivated 800000 - 0 300000
S/o Manaiah
Gaddabari P
212 | 267 | Assigned | Chandramma 2.00 | Cultivated 800000 | 7 e 508 800508 °
W/o Vittal : sk
Peddadoddi
213 267 | Assigned | Mallamma D/o 1.20 | Cultivated 600000 - 8] 600000
Gangaiah i
Peddadoddi I- Bore
214 |7 267 | Assigned | Laxmi W/o 1.20 | Cultivated 600000 | Well & 128196 728196
Yadaiah Pipe line
Peddadoddi 1- Bore
215 267 Assigned | Laxmi W/o 2.00 Cultivated 800000 | Well & 130371 930371
Dasaratha Pipe line
Peddadoddi 2- Neem
216 267 | Assigned | Dasaratha §/o 1.27 | Cultivated 670000 | & 2- 200 670200
Laxmaiah Nilagiri
Peddadoddi b
27 267 | Assigned | Gangaiah /o 1.26 | Cultivated 660000 e 4860 664860
; Tarnarin
Laxmaiah d
Peddadoddi I- Bore
218 267 Assigned | Molappa 5/o 1.27 Cultivated 670000 | Well & 139442 809442
Laxmaiah ' Pipe line
|/ Peddadoddi
iR 267 | Assigned | Shiramma W/o 2.00 | Cultivated 800000 - 0 800000
Molappa
; Yapachettu 0
220 | 267 | Assigned | BujammaW/o | 2.00 | Cultivated 800000 | o~ P<" 43372 843372
Well
Lpmh Ashok
2271 | 267 | Assigned SChiPPe‘zfnja“”a 2.00 | Cultivated 800000 - 0 800000
/o Sangappa
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222

267

Assigned

Maskuri
Manenna §/o0
Narsappa

1.00

Cultivated

400000

I- Open
Well &
1- Bore
Well

3
Tamarin
d, 1-
Medi &
1- Eppa
Tree

279654

679654

223

97

Assigned

Yerra
Rangamma
W/o Ramulu

2.00

Uncultivated

650000

650000

224

97

Assigned

Thalari
Manemma
W/o Narsimlu

2.00

Uncultivated

650000

650000

225

226

97

Assigned

Thalari Srinivas
$/o Balappa

2.00

Uncultivated

650000

650000

97

Assigned

Thalari Raju §/o
MNarsiulu

2.20

Uncultivated

812500

812500

227

97

Assigned

Thalari Nagappa
S/o Narsimulu

2.20

Uncultivated

812500

812500

228

97

Assigned

Dhannaram
Thippanna $/o
Narsimulu

0.13

Uncultivated

105625

b ]

105625

229

97

Assigned

Dhannaram
Gopal §/o
Narsimulu

0.13

Uncultivated

105625

105625

230

97

Assigned

Dhannaram
Anjanna S/o
Narsimulu

0.14

Uncultivated

113750

113750

231

97

Assigned

Dhannaram
Yadamma W/o
Ramappa

1.00

Uncultivated

325000

325000

232

S7

Assigned

Thalari
Narsamma
W/o Samaiah

2.00

Uncultivated

650000

650000

233

97

Assigned

Thalari
Lalithamma
W/oVittal

2.00

Cultivated

800000

800000

234

a7

Assigned

Kolla Parwathi
W/o Ashok

2.00

Unecultivated

650000

650000

235

97

Assigned

Thalari
Thukkamma
W/o Kistaiah

1.20

Uncultivated

487500

487500

26

97

Assigned

Thalari Veeranna
S/o Ramulu

1.20

Uncultivated

487500

487500

237

PERSH

oF

| Assigned

Asiya W/o
Md.Farooq

2.00

Cultivated

800000

800000

97

Assigned

Md.Farooq S/o
Ahmed

2.00

Cultivated

800000

4- Bore
Wells,
Ripe ine
& Water
Tub

3

slava

d
1
Mango

378611

1178611
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(239 o7 Assigned | Md-Osman s/o ! 100 | Cultivated 400000 | - o’ 400000
Farooq -
125/18/ Kamala Bai
240 A5 Assigned | (Manik Rao 0.20 | Cultivated 200000 - 0 200000
Patil)
LTl S Mukunda Rao .
247 o Assigned (Chandrappa) 0.20 | Cultivated 200000 - 0 200000
Mohammed
2 | e e (Pasha | 2.00 | Cultivated 800000 | Mango 2140 802140
/N 5 Tree
Miya)
125/23 . Ameen Pasha ~
243 13 Assigned (Pasha Miya) 2.00 | Cultivated 800000 - D’ 800000
: Pasha Miya :
244 | 125/24 Assigned (Abdul Kareerm) 3.20_ Cultivated 1400000 0‘ 1400000
3 Shamaiah ;
245 | 125/26 Assigned (Dhanaiah) 3.00 Cultivated 1200000’ - 0, 1200000
A Manaiah 5
246 | 125/29 Assigned (Bhagaiah) 1.20 | Cultivated I 600000' - OI 600000
247 | 125/33 | Assigned g‘:gz}amm 1.00 | Cuitivated 400000 £ o‘ 400000
Narsamma
248 | 125/45 Assigned | Yapachettuy 2.00 Cultivated 800000 - (v} 800000
(Gundappa) =gl
Uppari
249 | 125/57 Assigned | Bakkamma 2.00 | Cultivated 800000 0 800000 |
(Laxmanna)
Bichhappa
250 | 125/58 Assigned | Machkuri 2.00 | Cultivated 800000 0 800000
(Mananna)
125/2/ Yerragolla
> Assigned | Shankar 1.00 Uncultivated 325000 0 325000
(Galappa)
125/2/ Yerragolla Ashok
3 Assigned | Kumar 1.00 Uncultivated 325000 (0] 325000
(Galappa)
125/5/ : Makbool Miya .
= Assigned l (Fakroddin) 1.00 Uncultivated 325000 0 325000
125/5/ ; Jani Miya ] ;
e Assigned (Fakroddin) Uncultivated 325000 0 325000
125/5/ , Abdul Rahaman :
5 Assgnﬂ (Fakroddin) Uncultivated 325000 0 325000
. Balaiah P
125/17 | Assigned (Papaiah) Uncultivated 975000 - 0’ 975000
: Narsamma - % .
]25/32’A55|gnei (Maneppa) U_ncuitnrated 975000 OI 975000
: Maibu Saab erts
125/40)Assrgned {Rukmoddfn) -_UJ-'ILUH!\a‘lEd 325000 - OI 325000
Uppari
125/52 | Assigned | Prabhavathj 2.00 | Uncultijvated 650000 0 650000
(Somanna) =
Uppari =
125/56 | Assigned | Manemma 2.00 Unecultivated 650000 0 650000
(Veeranna) 5
; Uppari : :
125/61 | Assigned Biijjarimia UﬂC}IIIIVBTed 650000 0 GSOOOi’




B

: L}
i (Dasharath)
Uppari
262 | 125/62 | Assigned | Anjamma 2.00 | Uncultivated 650000 - 0 650000 |°
s (Yenkanna)
Bayikadi
263 | 125/63 | Assigned | Nagamma 2.00 | Uncultivated 650000 - 0 650000
(Narsimlu)
1 Neem
Tree,
264 | 125/74 | Assigned | LBvVanya 2,00 | Cultivated 800000 | 1 298| 800298
(Yadaiah)
Banyan
Tree
Yerragolla
265 | 125/5 | Assigned | Susheelamma 1.00 Uncultivated 325000 - 0 325000
(Baswaraj)
i Narsimlu .
266 | 125/2/1 | Assigned bty 0.22 Uncultivated 178750 - 0 178750
125/8/ Yerragolla
267 5 Assigned | Mallann 1.00 | Uncultivated 325000 - 0 325000
(Akistaiah) :
268 | 12510 | Assigned | |- 2% 3.00 | Uncultivated 975000 . 0 975000
(Jarnappa)
125/18/ Kamala Bai
269 & Assigned | (Manik Rao 1.00 | Uncultivated 325000 - 0 325000
Patil)
125/18/ Mukunda Rao
> : :
270 @ Assigned (Chandrappa) 1.00 Uncultivated 325000 ; 0 325000
. Ch. Rathnam :
271 | 125/20 Assigned (Narsimlu) 1.13 Uncultivated 430625 3210 433835
125/20 : Ch. Prashanth : - £
272 n Assigned (Narsimlu) 113 Uncultivated 430625 23120 453745
125/20 i, Ch. Jason -
273 1 Assigned (Narsimiu) 1.14 Uncultivated 438750 - 0 438750
125/23 Mohammed
274 n Assigned | Hussain (Pasha 0.20 | Uncultivated 162500 0 162500
Miya)
125/23 1 Ameen Pasha :
275 3 Assigned (Pasha Miya) 0.20 | Uncultivated 162500 - 0 162500
125/28 ; Papaiah :
276 53 Assigned (ittappa) 0.30 | Uncultivated 243750 - 0] 243750
Chinthachettu
2777 | 125/31 | Assigned | Nagamma 2.00 | Uncultivated 650000 - 0 650000
(Keshappa)
: Sathyarmma ;
273 | 125/49 | Assigned (Siddanna) 0.03 Uncultivated 24375 - 0 24375
125/49 : : . :
29 7 Assigned | Vittal (Papaiah) 0.03 Uncultivated 24375 0 24375
125/49 ; Bakkanna 1N
28Q P Assigned (Papaiah) 0.03 | Uneultivated 24375 0 24375
125/49 : Veeranna . s o
287 3 Assigned (Papaiah) 0.03 Uncultivated 24375 2140 26515
125/49 . Pentanna 5 : S o
282 /4 Assigned (Papaiah) 0.03 Uncultivated 24375 0 24375
P.G.
28=2 | 125/51 | Assigned | Kamalamma 2.00 Uncultivated 650000 0 650000
- (Manaiah)




&%

. e
284 125/75 | Assigned | S2thyamma 030 | Uncultivated | 243750 | - o 243750
(Ganganna)
: Yerkali 5
285 | 125/76 | Assigned | Yellamma 2.00 | Uncultivated 650000 - 0 650000
(Narsim|u)
286 ‘23;29 Assigned :‘;iif:'hz’:;‘;? 0.5 | Cultivated 150000 | - o| 150000
287 ]23{29 Assigned ?;‘::LaaKMh;‘:“jer 015 | Cultivated 150000 | ' Neem 253 150253
1
Borewel
1 with
288 | 125/30 | Assigned | CPaneshwar 3.00 | Cultivated 1200000 | MOTOr T 1008 | 1344388
(Shankarappa) Acr.
Drip, 2
Neem
Trees
1
Borewel
| with
Motor,
289 | 125/30 | A juneq | DAt 3.00 | Cultivated 1200000 | 2Ad- 132045 | 1332945
/1 (Shankarappa) Drip,
1 Neem
Trees
1 Goa
Tree
1 Open
Well
with
Motor,
200
Mts.
Chandraiah _ Pipeline,
290 | 125/34 | Assigned . 2.20 | Cultivated 1000000 39 262552 1262552
(Ushaiah)
Eucalypt
us Tree,
4 Neermn
Trees,
1 Balck
Plum
Tree
Ac.1.00
Gts
Drip,
Laxmamma 1 Mango
2971 | 125/46 | Assigned | Bayikadi 1.00 | Cultivated 400000 [ TTee 2470 402470
(Narayana) 1Goa
Tree,
6
Eucalypt
us Tree
Tenugu
292 | 125/68 | Assigned | Ningamma 0.10 | Cultivated 100000 | 2 Neem 1055 101055
(Anjanna) Trees
293 '259”2 Assigned ;M':E;sit‘;} 1.00 | Cultivated 400000 400000
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\H'
204 | 12573 [ s neq | Swaroopa 1.00 | Cultivated 400000 | > Neem
0 (Prakash) - Trees 2148 402148
1 Bore
Well
. Chinthachettu (No..t
295 | 125/22 | Assigned | Narsimlu 4.00 | Uncultivated | 1300000 | WOKIN8 | 1117644 | 417844
(Lachhappa) ),
92
Neem
Trees
1 Open
Well
with
Motor,1
00 Mtrs,
Pipe
Line,127
Mango
Trees,22
Coconut
I Manaiah - Trees40
296 | 125/25 | Assigned (Hanmanthu) 2.20 Uncultivated 812500 Goa 473627 1286127
Trees,33
Khaju
Trees,58
Tamarin
d Trees,1
Jackfruit
Tree,1
Sapota
Tree,1
Orange
Tree.
125/31/ X Sanganna .
297 1 Assigned (Lalshmannia) 1.20 | Uncultivated 487500 - 0 487500
125/31/ B Santhosh ; ;
298 5 Assigned Mectanns) 0.30 Uncultivated 243750 - 0 243750
. Chandraiah i ;
299 | 125/34 | Assigned (Ushaiah) 0.20 l_JncuItJUated 162500 g 0 162500
125/3V/ = Eeranna ’
30 =
Q 3 Assigned tPertanna) 0.31 Uncultivated 251875 0 251875
; Mogulamma y
30 "
T | 125/41 | Assigned (Balarina) 1.00 | Uncultivated 325000 0 325000
: Narsamma
0 X
3022 | 125/42 | Assigned Kottur (Anjanna) 1.00 Uncultivated 325000 0 325000
. Paramma
30 i ¢
= | 125/50 | Assigned (Manaiah) 0.15 Uncultivated 121875 0 121875
Machukuri
30=} | 125/60 | Assigned | Sathyarnma 2.00 Uncultivated 650000 - 0 650000
(Mananna)
Anjamma
305 | 125/66 | Assigned | Uppari 2.00 | Uncultivated 650000 - 0 650000
(Anjaiah) :
306 | 125/68 | Assigned | JENUBY 1.30 | Uncultivated 568750 0 568750
Ningamma ) =R




(Anjanna)
35
Neem
Lalithamma Trees,
2 (Manaiah) 3 15
307 | 125/69 | Assigned (Ac. 1.00 gts not 2.00 | Uncultivated 325000 Fucalypt 4365 329365
in possession) us Tree,
11 Jeedi
Trees
Uppari
308 | 125/70 | Assigned | Nagalaxmi 1.20 | Uncultivated 487500 - 0 487500
{(Ramulu)
309, | 125 | ddved | o Tebamme s g 0y Tyl e | Ggaaal o 243750
(Yellanna)
310 | 125/72 | Assigned ?\'}%aﬁ?"”‘amma 0.30 | Uncultivated 243750 = 0 243750
Boyini %]-Nzerln
311 | 125/78 | Assigned | Chandramma 110 | Uncultivated 406250 Mrens’o 2435 408685
(Manaiah) ang
Tree
Boyini 7 Ne
312 | 125/79 | Assigned | Sangamma 1.10 | Uncultivated 406250 = 3284 409534
: Trees
{Venkatesham) .
5 Neem
Boyini Trees,
(i 313 | 125/80 | Assigned | Jagadhamba 110 | Uncultivated 406250 | 1 Black 1828 408078
(Dasharath) Plum
Tree
Boyini 3N
314 | 125/81 | Assigned | Annamma 110 | Uncultivated 406250 Fem 707 406957
Trees.
(Lokanna)
315 | 125/82 | Assigned | O: Venkatamma | Uncultivated 325000 . 0 325000
(Kistanna)
125/84 ; Rehana Begumn :
& N Assigned {Gousoddin) 0.20 | Uncultivated 162500 0 162500
317 | 125/85. | Assigned ﬁ;;ﬁ’;fﬁ’“"’a 2.00 | Uncultivated | 650000 | - 0| 650000
h . Sangeetha :
318 | 125/91 | Assigned (Moneshwar) 1.00 | Uncultivated 325000 - 0 325000
125/121 : M. Sangeetha :
319 1 Assigned (Dattu) 1.00 Uncultivated 325000 - 0 325000
125/12 Chakali
320 5 Assigned | Shanthamma 1.00 | Uncultivated 325000 - 0 325000
(Tuljappa)
¥ 125/13 . Rathnamma : 1 Open
¢ 32 1 5 Assigned (Narsimiu) 1.00 | Uncultivated 325000 Well 121155 446155
12517 : Khairun Bee r
320 0 Assigned (Babu Miya) 1.00 | Uncultivated 325000 - 0 325000
125/17 Chakali
23 '2 Assigned | Manemma 1.00 | Uncultivated 325000 0 325000
(Pentappa)
£V 1252”9 Asstoried Ef&?;f,?ga 106 | Uneultivated 325000 y 0 325000
125/19 : J.Eshwarappa S
s 3 Assigned (Roisrs) 0.20 | Uncultivated 162500 - 0 162500




40

{
: y P. Anjamma ; -
326 | 1250121 | Assigned (Bheemann) 1.00 Uncultivated 325000 - 0 325000
i 1 Open E
Uppari U({e:: 3
327 | 125/3 | Assigned | Rammanna S/o 4.00 Culiivated 1600000 Wit 67209 1667209
i Mogulanna Motor,
2 Neem
Trees
328 | 125/118 | Assigned | Mariyamma 1.00 | Cultivated 400000 ]? 8 401908
gne W/o Babu / ultivate Euc;nsypt 190 01908
125114 Gajula Molan
329 6 Assigned | Bee W/o 1.00 Cultivated 400000 0 400000
Mahaboob Alj
125/15 Baikattu
330 3 Assigned | Pulamma W/o 1.20 Cultivated 600000 0 600000
Tukaram
125/16 : Zareena Begum .
331 9 Assigned W/o Ismail 0.20 | Cultivated 200000 = 0 200000
125/17 : Venkat S/o 3
332 5 Assigned Abilanns 0.05 Cultivated 50000 = # 0 50000
Ac.0.30
333 | "7 | piigned | BoYini Tejamma | 0 f o e 3 400430
o 9 & W/o Sanganna i e Hp. —
1 Neem
Tree
125/18 ; Uppari Lalitha ;
334 5 Assigned /o Matisiah 2.00 Cultivated 800000 - 0 800000
: Uppari
335 125/3 | Assigned | Rammanna S/o 1.00 Uncultivated 325000 0 325000
Mogulanna i
Talari Kistaiah i Pecpal )
336 | 125/6 | Assigned fngBga:ffgt(?;' 5.00 | Uncultivated | 1300000 | Tree 325 | 1300325
possession) (Raavi)
; Somanna 5/o0 »
337 | 125/35 Assigned Jarnappa 1.00 Uncultivated 325000 0 325000
. Magsood $/o .
338 | 125/37 Assigned Rukrrioddin 1.00 Uncultivated 325000 - 0 325000
; Shanthamma ]
339 | 125/43 Assigned Wo Tukarsim 2.00 Uncultivated 650000 5 0 650000
: K Vittu Gonad ; : .
340 | 125/73 | Assigned $/0 Vittu Gonad 0.30 Uncultivated 243750 = 0 243750
341 | 125/87 | Assigned | BUAmMmaW/o |, o | tivated 650000 . 0 650000
Pentappa
2 TIAT | Acpned [ ECWATRRWYON oy | e b e o] 325000
Anjanna
125114 Gajula Molan
343 6 Assigned | Bee W/o 0.20 Uncultivated 162500 - 0 162500
Mahaboob Ali
12514 Haneefa Bee
34= 3 Assigned | W/o Shoukath 1.20 Uncultivated 487500 0 487500
Ali
125/15 Asma Begum
M5 o Assigned | W/o Manzoor 1.20 Uncultivated 487500 0 487500
Ali
346 | 1257151 | Assigned | Fu1l Begum 120 | Uncultivated 487500 0| 487500

/o Ahmed Ali
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125215

Khairun Begum

347 4 Assigned | W/o Mahaboob 1.00 | Uncultivated 325000 - 0 325000
Ali
125/15 angl
348 7 Assigned | Rangamma W/o 1.20 | Uncultivated 487500 - 0] 487500
Parbanna
125/15 Bayikadi
349 9 Assigned | Narsamma W/o 2.20 | Uncultivated 812500 - 0 812500
Narsimlu
350 | 125718 | Acigned | S2ngammaW/o | 466 | Unultivated | 325000 | 1 Neem 722 | 325722
4 Ashanna Tree
1 Open
Well,
125116 Talari : 5
351 - Assigned | Padmamma W/o 1.20 Uncultivated 487500 | Mango 156945 644445
Veeranna Trees,
1 Neem
Tree
352 | 208 e | TkATRT S/ 1.00 | Unaltivated | 325000 . - 0| 325000
8 Jarnappa
125/16 . Zareena Bee :
353 9 Assigned W/o lsmail 0.20 | Uncultivated 162500 0 162500
Jangili
354 125551]7 Assigned | Eshwarappa $/0 0.20 | Uncultivated 162500 211_\Ieem 313 162813
Anjanna o
356 - T dgned) | Yenkat S0 025 | Unaultivated 203125 0| 203125
6 Anjanna
Boyini
Rulkamma W/o
35611 7 | Avsigned)| Datm 120 | Uncultivated 406350 | 2T 281 407131
7 Trees
p (Ac. 0.10 gis not
in possession)
125/17 S Boyini Laxmi s
357 3 Assigned W/o Mallanna 1.00 Uncultivated 325000 - 0 325000
125/18 - M Vittal S/o ! 1 Neem
35 !
8 4 Assigned Chandiabrs 1.20 Uncultivated 487500 Tree 465 487965
125418 Bayikadi
359 5 Assigned | Narsamma W/o 1.00 | Uncultivated 325000 - 0 325000
Narsimlu
360 | 129718 | ) ioneq | Narsimlu 5/o 2.00 | Unattivated 650000 | 2 Neem 100 650100
7 Galappa Trees
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i L 8
1 Open
VWell,1
Bore
Well
with
motor,]
Teens
Shed,16
Mango
Trees,19
361 | 125/21 | Assigned | NARSIALU 018 | Cultivated 180000 Tf::fS 483032 | 663032
Tamarin
d
Trees,9
Neem
Trees,5
Coconut
Trees,Ac
» .0.15
Gts.
Drip
MACHKURI :
362 | 125/7 | Assigned | SHIVANNA 0.20 | Culiivated 200000 - 0 200000
CHANDRANNA
MACHKURI :
363 | 125/7/1 | Assigned | VITTAL 0.20 Cultivated 200000 0 200000
I CHANDRANNA
364 | 125/16 | Assigned AETAR 3-00 Cultivated 1200000 - 0 1200000
IBRAHIM
SHAIK
365 | 125/39 | Assigned | KHAYYUM 1-00 Cultivated 400000 0 400000
MAIBOOB JANI
VADDE
366 | 125/47 | Assigned | KAMALAMMA 1.00 Cultivated 400000 3 0 400000
CHANDRAIAH
UPPARI
3677 | 125/64 | Assigned | TULJAMMA 1-00 Cultivated 400000 0 400000
VITTAL
UPPARI RAJU
368 | 125/65 | Asignaa | VI 200 | cCuitivated 400000 | - o| 400000
(Ac. 1.00 gts not
in possession)
SALEEMA
369 | 125/112 | Assigned | BEGUM 1-00 Cultivated 400000 - 0 400000
PASHA MIYA
M.SWARCOPA
370 | 125/113 | Assigned | MMA 1-00 Cultivated 400000 0 400000
| DATTU
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10
Eucalypt
1 us Trees,
= 2 Teku
3 SUJATHA : Trees,
371 | 125/161 Assigned VENKATESHAM 0-30 Cultivated 300000 2 Nlpamn 969 300969
Trees
Ac.0.30
GTs
Drip
32| R e DRARMN | e 400000 0| 400000
6 NAIAH
MACHKUR|
SHIVANNA ;
373 | 125/7 | Assigned | CHANDRANNA 1.00 Uncultivated 162500 : 0 162500
(Ac.0.20 gts not
in possession)
MACHKURI
VITTAL
374 1 125/7/1 | Assigned | CHANDRANNA 1.00 Uncultivated 162500 - 0 162500
(Ac. 0.20 gts not
in possession)
JANICILI
375 | 125/12 | Assigned | LALITHAMMA 1-00 Uncultivated 325000 x 0 325000
PRABHU
UPPAR]
> 376 | 125/21 | Assigned | PANDARI : 3-00 | Uncultivated 975000 - (o} 975000
THUKKAPPA 5l :
125/23 - VENKANNA ;
377 P Assigned JARNAPPA 1-00 Uncultivated 325000 5 0 325000
EERANNA 4
378 | 125/27 Assigned NARSAPRA 3.00 Uncultivated 650000 | Mango 8567 658561
(Ac. 1.00 gts not T
in possession) e
CHAKAL
125/28 SURANNA
379 7 Assigned | PENTAPPA 2.20 | Uncultivated 650000 - 0 650000
. (Ac. 0.20 gts not
in possession)
CHAKALI
125,28 GOURAMMA
38Q P Assigned | ANJANNA 2.20 | Uncultivated 650000 - 0 650000
j (Ac. 0.20 gts not
in possession)
125/28 ; JAIPAL :
. .38“1 /4 Assigned KESHAPPA 1-00 Uncultivated 325000 = 0 325000
125/29 : RAMLU ~ v =
382 P Assigned VENKANNA 0-30 | Uncultivated 243750 - 0 243750
125/29 EESHWARAMM
383 /3 Assigned | A 0-30 | Uncultivated 243750 B 0 243750
MNARAYANA
250290 B.LAKSHMI . =
38 /4 Assigned ANJANNA 0-30 | Uncultivated 243750 - 6] 243750
125/29 2 RAVINDAR :
385 /5 Assigned VENKANNA 0-30 Uncultivated 243750 ’ - 0 243750
125/38 . MITTU BEE | i i
EHS / Assigned MAINODDIN 2-00 | Uncultivated ' bSOOOOI 0 650000
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UPPARI
387 | 125/54 Assigned | NARSIMULU 2-00 Uncuitivated 650000 0 650000
PARBANNA ’
SANGAMMA
388 | 125/55 Assigned | UPPARI 2-00 | Uncultivated 650000 B 0 650000
NARSIMLU
CHAKAL
NARSAMMA 5N
389 | 125/59 | Assigned | RAMULU 2.00 | Uncultivated 483500 |~ P 2529 490029
(Ac. 0.20 gts not e
in possession)
UPPARI
320 | 125/64 | Assigned | TULAMMA 0-20 | Uncultivated 162500 - 0 162500
VITTAL
UPPARI
391 | 125/67 Assigned | TUKARAMIARN 2-00 Uncultivated 650000 - 0 650000
APPA
VADDE :
392 | 125/77 Assigned | YENKAMMA 1-00 Uncultivated 325000 - 0 325000
ANJANNA
125/10 NADIMIDCODDI
393 3 Assigned | NARSAMMA 1-00 Uncultivated 325000 - 0 325000
CHANDRAIAH
354 118510 | Asigned | *EO MANBAN | | Uncutiiveted | 328000 | 0| 325000
USMAN AL ~
395 [ 125/114 | Assigned ;’AH&%’;‘; 100 | Unaittivated 325000 | - o| 325000
T.BALAMMA
12513 |, . NARSAPPA s
304 Y8 Assigned (Ac. 0.15 gts not 1.00 Uncultivated 203125 - 0 203125
in possession)
125/13 L SHAJIYA N
397 9 Assigned BEGUM 1-00 Uncultivated 325000 0 325000
ISMAIL
125/14 T.YASHODAM '
328 5 Assigned | MA 1-00 | Uncultivated 325000 0 325000
SUBHASH.T .
125/14 L
399 5 Assigned | SATHYAMMA 1-20 Uncultivated 487500 0 487500
VITTANNA
125/14 ¢
40C & Assigned | SATHYAMMA 1-20 Uncultivated 487500 - 0 487500
7
GOPAL ~
125/14 ; M.RAJU . =
401 9 Assigned ANJANNA 0-30 | Uncultivated 243750 - 0 243750
125/14 : M.G.KISHORE prs
402 9 Assigned ANJANNA 0-30 Uncultivated 243750 - 0 243750
MACHKURI
GANGAMMA !
403 | "/1 | Assigned | NARAYANA 120" | Uncultivated | 325000 | 2 Neem 426 | 325426
(Ac. 0.20 gts not 2
in possession)
40=1 | 1250161 | Assigned | SWATHA 0-10 | Uncultivated 81250 0 81250

VENKATESHAM
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I EERAMMA
| 05 12216 | Assigned ?i‘yggﬁ';’t’;‘not 120 | Unultivated 325000 | - o| 325000
in possession)
o GADDA BAl
406 3 | Assigned | TUUAMMA 2-00 | Uncultivated 650000 : 0 650000
LALAPPA
407 ]2;5//]16 Assigned 34355%?:3?_{“” 120 | Uncultivated | 487500 | - 0| 487500
M.TEERTHAMM
A
408 | 129/18 | Aciigned | NARSIMLU 030 | Uncultivated 162500, | 2 DNeom 504 | 163004
0 Trees
(Ac. 0.10 gts not
in possession)
125/84 REEATIG
409 Assigned | BEGUM 0-20 | Uncultivated 162500 - 0 162500
A GOUSODDIN
125/8/ UPPARI
910 | | Assigned | LAKSHMI . 1.00 | Cultivated 400000 : 0 400000
RAJU
SHAIK
411 | 125/39 | Assigned | KHAYYUM 0.20 | Cultivated 200000 - 0 200000
MAIBOOB JANI
12516 | ,. . EOVBN]
M2 | 7 | Assigned | TEIAMMA 0.30 | Cultivated 300000 ) 300000
SANGANNA
ot = UPPARI
M3 | 20" | Assigned | KRISHNA 1.00 | Cultivated 400000 0 400000
VITTAL
i UPPARI VIJAY
414 5 | Assigned | KUMAR 1.00 | Cultivated 400000 - 0 400000
VITTAL
30
Eucalypt
125/19 CHINNA us Trees,
#715 o | Assigned | NARSIMLU 0.20 | Cultivated 200000 | 1 Neem 6412 206412
ANJANNA Tree
AcD.20
Gts Drip
ASHOK
416 | 125/191 | Assigned | CHINNA 0.30 | Cultivated 300000 < 0 300000
ANJANNA
125/8/ UPPARI
417 | | Assigned | LAKSHMI. 1.00 - | Uncultivated 325000 i 0 325000
RAJU
N BALRAJ.
a3 | 2] Asigned Ri‘%{’g{ dtenot | 100 | Unauttivated 203125 o[ 203125
in posession)
TALARI
S YADAIAH.
19 5 Assigned | NARSIAH 100 | Uncultivated 203125 0 203125
(Ac. 0.15 gts not
in posession) |




Q%

ANJANNA

BEGARI RAVI
125/15/ oyl
420 3 Assigned | NARSIAH 1.00 Uncultivated 203125 - 0 203125 -
(Ac. 0.15 gts not
in posession)
125729 . PARAMMA. :
421 Jes Assigned THUKKAPPA 1.20 Uncultivated 487500 - 0 487500
SHAIK
422 | 125/39 | Assigned | KHAYYUM. 0.20 Uncultivated 162500 - 0 162500
MAIBOOB JANI
MACHUKURI
SATHYAMMA.
423 | 125/60 | Assigned | MANANNA 2.00 Uncultivated 487500 - 0 487500
{Ac. 0.20 gts not
in possession)
UPPARI
424 | 125/64 | Assigned | TULJAMMA. 0.20 Uncultivated 162500 - 0 162500
VITTAL
125/14 : B. ASHOK. ’
425 3/1 Assigned ISMALAPPA 2.00 | Uncuitivated 650000 - 0 650000
T. JYOTHI.
125/15 : DATTU ;
426 an Assigned (Ac. 0.20 gis not 2.00 | Uneultivated 487500 - 0 487500
in possession)
SALEHA
125/15 = BEGUM. ;
427 5 Assigned HAIMAD 1.00 Uncultivated 325000 0 325000
= HUSSAIN
BOYINI
428 ’254/ 17| Assigned | SANGAMMA. 030 | Uncultivated 243750 BT“E"’”‘ 1501 245251
KISTANNA $iv
CHAKALI
125/17 PUNYAMMA . SA
429 6/1 Assigned | NGANNA (Ac. 2.00 Uncultivated 487500 - 0 487500
0.20 gts not in
possession)
M.
125/18 ANEESHAMMA.
430 Assigned | SHIVANNA 2.00 Uncultivated 325000 - 0 325000
3
(Ac. 1.00 gts not
in possession)
TENUDGU
12518 PARAMMA.
437 | L) | Assigned [ NARSANNA 1.20 | Uncultivated 325000 - 0 325000 Y
(Ac. 0.20 gts not
in possession)
125/18 TR
i Shes) 6/1 Assigned | KRISHNA. 1.00 Uncultivated 325000 0 325000
VITTAL
125/18 Sokis
433 g Assigned | NARSAMMA, 120 | Uncultivated 487500 0 487500
VITTAL
125/18 TENUGU
438 9 Assigned | MANENNA. 1.00 | Uncultivated 325000 0 325000
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125/19 ChiINNA
: 435 0 Assigned | NARSIMLU 0.20 Uncultivated 162500 - 0 162500
- : ANJANNA
ASHOK.
436 | 125/191 | Assigned | CHINNA 0.10 Uncultivated 81250 - 0 81250
ANJANNA
125/19 ; SYED KHALEEL. A
437 2 Assigned YOUSUE ALl 1.00 Uncultivated 325000 - 0 325000
UPPARI VIJAY
azg | 12519 | pcsioned | KUMAR. 1.00 | Uncultivated 32500p | 2 Neem 2836 | 327836
5 Trees %
VITTAL
: Syed Mannan ; :
439 | 125/110 | Assigned S/o Usman. Ali 1.00 | Cultivated 400000 - 0 400000
M.Santhosh
440 1252”5 Assigned | Kumar 120 | Cultivated 600000 2TN‘“°E”‘ el 600711
$/o Manenna reem
441 1255’3]/ Assigned %‘:;L‘)Opa 4.00 | Uncultivated | 1300000 A 0| 1300000
125/36 : Upaari Tukaram )
44-2 N Assigned Jarmappa 1.00 Uncultivated 325000 - 0 325000
fes [N e |1 PR BRIMEAE o0 | hsted | Sgsoool . o| 225000
/2 Jarnappa
Vadde
444 | 125/77 | Assigned | Yenkamma 1.00 Uncultivated 325000 - 0 325000
Anjanna
~ 445 | 125/97 | Assigned | Yenkamma 1.00 | Uncultivated 325000 0 325000
Anjanna _
125/15 M.Santhosh
44 6 5 Assigned | Kumar 1.00 Uncultivated 325000 0 325000
§5/0 Manenna -
125/16 Seen
447 5 Assigned | Manappa 1.00 Uncultivated 325000 - 0 325000
Ashappa
125/19 ; Syed Khaleel :
443 2 Assigned Yousuf Ali 1.00 Unecultivated 325000 - 0 325000
449 | 125 | Assigneq | Aige Surekha 100 | Uncultivated | 325000 | - o| 325000
Mallesh
125/19 Dhannaram
450 4 Assigned | Thippanna 0.13 Uncultivated 105625 - 0 105625
Narsimulu
125/19 . Dhannaram _ 1
457 4/1 Assigned GopalNarsimul 0.13 Uncultivated 105625 - 0 105625
125/19 Dhannaram
452 472 Assigned | Anjappa 0.14 | Uncultivated 113750 - 0 113750
NEY Narsimlu
453 | 125/13 | Assigned | BOJ3iah 2.00 | Cultivated 800000 . 0 800000
& $/0.Kistaizh %
Baikattu
452 1253/15 Assigned | Pulamma 1.00 | Cultivated 400000 3TNEE“"' 150 400150
W/o Tukaram g,
455 | 12513 | Assigned | BOJ2i2h 3.00 |Uncultivated | 975000 | - o| 975000
& S/o.Kistaiah : i
125/10 1 T.Kalpana y
455 o Assigned W/o.Santhosh 1.20 Uncultivated 487500 - 0 487500
GCrand Total 708.35 249157500 7837704 | 256995204
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The Tahsildar, Jharasangam Mandal is requested to obtain the cheques from this

Office for disbursement to the concerned.

The Tahsildar, Jharasangam Mandal is also requested to ensure Registration of lands in
favour of TSIC Ltd, immediately and report compliance i.e., furnishing of acquaintance,
Utilization Certificates and copies of Registration documents. He is further requested to ensure
handing over of the physical possession of i'l:}e assigned lands to TSIIC under proper

Panchanama and report compliance.

Il =
Rev Divisional Officer,

? Sangareddy
To,

The Tahsildar, Jharasangam Mandal.

The Tahsildar, Sadashivpet Mandal (Team Officer) for information and necessary action.

The Tahsildar, Narsapur Mandal (Team Officer) for information and necessary action.

The Tahsildar, Chegunta Mandal (Team Officer) for information and necessary action.

The Tahsildar, Andole Mandal (Team Officer) for information and necessary action.

Copy to the Zonal Manager, TSIIC Lid, Patancheru for information and necessary action.
Copy submitted to the District Collector, Medak at Sangareddy for favour of kind
information.
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GOVERNMENT OF TELANGANA
PROCEEDINGS OF THE LAND PROCUREMENT OFFICER &
REVENUE DIVISIONAL OFFICER, SANGAREDDY
PRESENT: SRI. K. MADHUKAR REDDY

Proc.No.B3/12157/2014 Dated: ) .03.2016

Sub:

Read:

ORDER:

Land Procurement — NIMZ - Medak (Dist.) - Nyalkal (Mdl) - Mungi(Vg) -
Procurement of Patta / Assigned lands in favour of TSIIC Ltd for establishment
of NIMZ in terms of G.O. Ms.No.123 Revenue (JA&LA) Dept, Dt.30.07.2015 -
Purchase of Patta land through Sale deed in favour of Zonal Manager, TSIIC
Ltd and payment of compensation to assighed lands — Directions issued to
Tahsildar Jharasangham to place requisition for procurement of lands together
with structures and also release of funds - proceedings issued - Reg.

1) Zonal Manager, TSIIC Ltd, Patancheru Lr.N0.8774/NIMZ/MDK/Patta/2013,
Dt.07.05.2015
2) Zonal Manager, TSIIC Ltd, Patancheru Lr.No.3832/NIMZ/MDK/Govt./2013,

Dt: 07.05.2015

3) The Dist. Collector, Medak, Lr. No. G1/1145/2015, Dt: 12.06.2015.

4) Joint Collector, Medak Note to RDO Sangareddy vide No.CC/JC/ Peshi /

RDO, SRD/3/2015, Dt.24.09.2015

5) This Office Lr.No.B3/LA/12157/2013, Dt.16.11.2015

6) The Dist. Collector, Medak, Lr. No. G1/1145/2015, Dt: 11.12.2015.

7) The Dist. Collector, Medak, Lr. No. G1/1145/2015, Dt: 11.12.2015.

8) Tahsildar, Nyalkal, Lr.No.B/295/2014, Dt. 11.02.2016

9) This Office Lr. No. B3/1246/2016, Dt: 12.02.2016.

10) The Dist. Collector, Medak Notification No.G1/1145/2013, Dt: 15.02.2016.

11) Press Notification No.G1/1145/2013, Dt.17.02.2016.

12) Minutes of the District Land Procurement Committee Meeling
communicated vide No.G1/1145/2013, Dt. 29.02.2016

-00o-

In the reference 1% & 21 read above, the Zonal Manager, TSIIC submitted requisition

proposals for procurement of patta / assigned lands for the delineated area of Ac. 8773.04 gts

of patta lands and Ac. 3045.00 gts of Assigned lands in Nyalkal & Jharasangham Mandals to

the District Collector, Medak,

Through the ref. 3© read above the Dist. Collector, Medak has directed to process the

requisition for further action for procurement of lands to an extent of Ac. 11818.04 gis

(Ac. 8773.04 gts of patta lands and Ac. 3045.00 gts of Assigned lands) in Nyalkal and

Jharasangham Mandals under the New LA Act. The Collector, Medak has also directed the

RDO, Sangareddy to make field visits with the constitited team of AD, Survey & Land

Records, Agriculture Officer and the authorized Officer of the requisitioning Department to

Cont...2
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make pretirhinary enquiry about the correctness of particulars furnished by the requisition
department. It is also directed to furnish administrative cost along with the details of
estimated cost of LA and other charges in respect of Patta/ Govt. lands proposed for
establishment of NIMZ in terms of new LA Act 30/2013.

Through the ref. 4 read above the Joint Collector, Medak has informed that, the
Secretary to Govt. Industries Dept., convened a meeting on 23.09.2015 regarding Land
acquisition for NIMZ project and instructed to identify a minimum of 2500 to 3000 Acres of
land parcels covering the mostly the Govt. land and assigned land and also less extent of
pattta lands preferably on the existing roads are nearer to the existing roads and as such has
directed to make the total extent of Ac. 12635.14 gis of land into (2) to (3 ) parcels as stated

and send the proposals along with sketch maps.

In the ref. 5™ read above, as per the instructions of Joint Collector, Medak, (3) teams
consisting of Revenue Officials and Survey Officials have been constituted in order to conduct
physical verification of Patta and assigned lands with records and to prepare enjoyment

survey list for the lands being procured for NIMZ project to carry out the work.

Through the ref. 6 & 7% read above the Dist. Collector, Medak has informed that, to
expedite Land Acquisition process the Govt. has issued orders vide G.Q. Ms. No, 123 Revenue
(JA & LA) Dept., Dt: 30.07.2015 for procurement of lands and structures from the willing
land owners duly obtaining the consent in Form-1 & Form-ll by procuring lands as per the
requisition by the procuring agency by the by the District Level Land Procurement Committee
constituted as per G.O. It is further directed to process the matter in terms of the said G.O
and send notification proposals as per the requisition of the Zonal Manager, TSIIC,
Patancheru in respect of Parcel-1 of lands to an extent of Ac. 3501.33 gts duly verifying the

connected records i.e., SD records, revenue particulars, E.Cs., immediately.

Through, the ref 8% read above Tahsildar, Nyalkal Mandal has submitted proposals
for acquisition of Ac. 162.00 gts of Patta Lands and an extent of Ac. 248.11 gts of assigned
lands in Mungi (Vg; of Jharasangam (M) and requested to issue publication in the local news
papers. Accordingly the said proposals were submitted to the District Collector for approval

vide ref. 9 read above,
Cont...3
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The Dist. Collector, Medak vide 10" read above has approved the proposals and
directed the RDO, Sangareddy to issue paper notification. The said notification was published
in Surya & Sakshi news papers on 17.02.2016 vide ref. 11% read above.

Through the ref. 12t read above The District Level Land Procurement Committee
headed by the District Collector as Chairman was formed in terms of G.O. Ms. No. 123 Rev
(JA&LA), Dept., Dated: 30.07.2015 for procurement of land from the willing land owners.
Further, the teamn of Revenue, Survey Department, TSIIC officials has inspected the area
required for establishment of National Investment and Manufacturing Zone (NIMZ) and
prepared the details of the land to be procured from the land owners / Pattedars. The team
of officials consulted the effecting land owners / Pattedars as per the enjoyment survey done
during the spot inspection and explained them about the procurement of land by willing '
Pattedars / land owners for a consideration on the basis of the agreement between them and
procuring agency as per G.O,Ms., No. 123 Rev (JA&LA) Dept. Dated:30.07.2015 and
requested them to come forward to sell their lands and requested to participate in the
development process giving their willingness in terms of said GO. The Pattedars / land owners
having satisfied with the details explained by the officials about the procurement of land in
terms of said G.O., have shown their interest to sell their lands willingly and to participate in

the development in the large interest of the public.

The District Collector and Chairman, District Level Land Procurement Committee after
holding a meeting and after having discussions with the land owners / pattedars, assignees
and with other elders of the village, and after taking into consideration the prevailing basic
value and market value of the lands being procured, have agreed upon for a rate of Rs.
5,65,000/- per acre for patta lands, Rs. 4,00,000/- per acre for cultivated assigned lands and
Rs. 3,25,000/- per acre for un cultivated assigned lands. It is also decided to make payments
to pattedars/ owners/ assignees where there are structures in their lands which are being
procured in the NIMZ project together with land value and accordingly the extent value of
lands to be paid and the value of structure if any to be paid are notified and approved by the

committee.

An extent of Ac.162.01 gts of patta land and an extent of Ac. 233.02 gts of assigned
lands in Mungi(Vg) of Nyalkal (M) have got approval by the committee.
Cont...4
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Further it is decided that, the RDO, Sangareddy is authorized to make payment of

land compensation along with structure values including publication charges through cheques

and RDO, Sangareddy has to get the lands registered in favor of Zonal Manger, TSIC,

Patancheru represented by

the procuring agency under proper panchanama.

concerned Tahsildars and also hand over the possession of lands to

Finally the Chairman DLLPC & Dist. Collector has issued instructions to all the

concerned officials for taking follow up necessary action for making payment

pattedars

s to the

/ assignes and procure the patta lands and assigned lands for establishment of NIMZ.

Based on the decisions taken by the DLLPC Committee, the Tahsildar, Nyalkal Mandal

is directed to place the requisition with the

for release of funds from time to time based on the

following patta/ assigned lands together with structures thereon.

1) Name of the Mandal: NYALKAL

2) Name of the Village : MUNGI
3) Classification of the Land: PATTA

Land Procurement Officer, i.e., RDO, Sangareddy

progress of procurement in respect of the

Structure
value
Classi Extent 5 assessment
Sk | Name of the Details of
NG, Sy.No ficati Patradar (AC.Ct Land Value St i by the Total Value
on - 5) concerned
Departmenta
1 officer
R 3 4 5 6 7 8 9
0.37
61/al Devijji /o 0.26 o
89875.00 .
1 62/a2 Patta Topya Fotal 889875.0 0.00 889875.00
1.23
0.36
61/a2 Gurunath 5/0 0.06
i 593250. ; ;
2 62/a3 Patta Topyanaik Total 0.00 0.00 593250.00
1.02
Bojjanaik S/o 1=Boe
3 | 6l/aa Patta | 4 ; 776875.00 | Well (Not 74760.00 851635.00
atyanaik :
115 working)
Lakkiram S/0 e =
4 | 6lfe Patta Banyanaik 0.36 508500.00 0.00 508500.00
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Shivaram S§/o

5 | 61/el Patta. | . 522625.00 0.00 | 522625.00
6 | 61/e2 Patta ;‘;‘;22?3;{0 S 522625.00 0.00| 522625.00
0.37
61/e3 Rathan 5/o 0.25
Z § Patta |t oo | 875750.00 0.00| 875750.00
1.22
- 0.37
1/el 0.37
8 |6lfee2 | Patta ?;::ars"" 036 | 1553750.00 0.00 | 1553750.00
61/eel Total:
2.30
9 | 62/a1 Patta ﬂg‘;br:;rﬁo o 565000.00 0.00 | 565000.00
1.09
62/aa 0.33
. ; Red stone
10 g:} Patta g’::figlba‘w"" g-g; 2076375.00 | walls with 15025.00 | 2091400.00
caree ot ne ot
3.27
Bansilal §/o
1 | 62/aa2 Patta | oo > 45 678000.00 | Bore Well 76662.00 |  754662.00
Gopal'Sfo Bore Well
12 | 62/el Patta | oobe 70 1370125.00 | & Open 206465.00 | 1576590.00
Y 91 Well
63/af1 2,08
2.07
63/a3 <
63/a2/1 2'0
07
63/ee
0.24
64/aa/l 0.95
64/aal/l M. ;
64/aafaa Ramalingeshw 9.24
13 Patta 025 | 18037625.00 0.00 | 18037625.00
64/aa/3 ar s/o. 134
64/u3/1 M.Kashinath 1'34
64/ul/l 5o
66/aal e
66/aa3/11 o
50/a2/ o
1150/a4/a i
31.37
0.37
64/a Kamala bai 0.12
14 | 64/a1 Patta | W/o Surya 025 | 1045250.00 0.00 | 1045250.00
64/a4/1 naik Total:
1.34
0.25
64/a2/2 0.25
15 | 647242 | Patta J.Sf’m’a SfoRam | "o | 1045250.00 0.00 | 1045250.00
64/a5 Total:
1.34




04

A\
: Narayana §/o Sma_lll
16 | 64/a3 Patta | 1059375.00 | Maisamma 9760.00 | 1069135.00
anmanthu
1.35 Temple
y 0.25
64/eel 0.24
17 | 64/ee2 Patta &a”‘e‘h Sfe 025 | 1045250.00 0.00 | 1045250.00
anmanthu
64/ee3 Total:
1.34
6.25
65/aal 6.25
2?;2‘ K Chitralekha 6.24
18 | cermayp | Ptta | D/oChandra | 3.08 | 16639250.00 0.00 | 16639250.00
i shekar 3.08
66/aa/3 3.08
66/aa5/1 Total:
29.18
19 | 150/a1 Patta EE:;; ;:i’k Jo0 | 1130000.00 0.00 | 1130000.00
20 | 150/al Patta E‘:;;?fger i g5 | 3601875.00 0,00 | 3601875.00
21 | 1507e1 Patta E;?;;‘aem o 55 | 3036875.00 0.00 | 3036875.00
22 | 150/eel Patta gie:;\t‘;wo - 565000.00 0.00| 565000.00
Surya naik S/o = I~ Base
23 | 61/aal Patta | : 776875.00 | Well (Not 145791.00 | 922666.00
atyanaik :
1.15 working)
: 6.23
63/A1 6.23
63/AA/2/1 2.08
63/A2/1 2.08
63/EE1/2 0.24 2- Bore
64/E/2/1 1.33 Wells, &
64/U2/1 K. Nanda 0.25 97599625 0 Total land
24 | 64/AA/2/1 | Patta | Kumar S/o 6.95 5| fenced 42680.00 | 27572305.00
65/EE Shankarappa 6.25 with wire
65/A1 3.08 stone
66/A1/1 3.08 kaddies
66/A4/1 7.01
66/AA2/ 118
1150/A3/1 Total:
48.29
Existing
one RCC
3.00 building &
150/A1/2 Manijith Singh | 3.00 Existing
25 | 150/AA2 | Patta | $/o Jaswanth 3.00 | 5085000.00 | BigTin 3162564.00 | 8247564.00
150/E3 Singh Total: shed with
9.00 gate
fencing
with wire
Grand Total 162.00 | 91530000.00 3733707.00 | 95263707.00




1) Name of the Mandal: NYALKAL

2) Name of the Village : MUNGI

to6

3) Classificalion of the Land: ASSIGNED

Cultivated@ Structure
Name of the Ekont 4 Lakhs per c ati Details value Total
S| gy o | Classifica | Assignee with (ACCt | Acrel/ Un- n‘j’,"gpegt"’r_'a" of assessment | Amount paid
No. | *Y"™° | tion Father/ Husband 5 | Cultivated@ Amo:g ; ;i | Structure | by the to the
Name 3.25 lakhs =8 § concerned Assignee
per Acre) Dept.,
1 2 3 4 5 6 7 8 9 10
1 | 60/1 | Assigned ls‘fl’;ﬁ;?w o 130 | Uncultivated 568750.00 0.00| 568750.00
60/1/ : Kashinath /o :
2 U Assigned Chandra Naik 1.00 Uncultivated 325000.00 - 0.00 325000.00
X Pool Singh S/o :
3 60/10 | Assigned HatyaNaik 4.36 Cultivated 1960000.00 - 0.00 | 1960000.00
4 | 60/11 | Assigned f‘,‘j::gs'ah 5o 1.39 | Cultivated 790000.00 = 0.00 |  790000.00
5| 60/E | Astenrdi | JRIEREL /O 3.00 | Cultivated 1200000.00 : 0.00 | 1200000.00
Laxman
6 | 60/14 | Assigned fj’;:’aﬂ' Bal 3.00 | Cultivated | 1200000.00| - 0.00 | 1200000.00
87 | 60415 | Assigned \L:'i“mr:;“ S/o 300 | Cultivated 1200000.00 : 0.00 | 1200000.00
8 | 60/19 | Assigned | Shuri BalS/o 300 | Cultivated 1200000.00 : 0.00 | 1200000.00
Tara Singh
9 | 6018 | Assigned f;‘iﬁ:fa’ 3 3.00 | Cultivated 1200000.00 - 0.00 | 1200000.00
- Tulsiram $/0 ”
10 | 60719 | Assigned | STo 1.00 | Cultivated 400000.00 . 0.00 | 400000.00
Ul e | O 200 | Cultivated 800000.00 ; 0.00 | 800000.00
AA Nagesh
60/1/ : Seni Bai W/o 3 e
12 £ |asigned |2 0 200 | Cultivated 800000.00 : 0.00 | 800000.00
Gouni Sangitha
13 60/1/ | Assigned | W/o 2.00 | Uncultivated 650000.00 - 0.00 650000.00
Gopal
14 E'Oé'” Assigned g;;’;g' Rl T Soid0r | Ctiated 800000.00 | - 0.00 | 800000.00
15 60 | Assigned mz;”a’:: haldig 2.00 | Uncultivated 650000.00 0.00 | 650000.00
o : Chandi Bai W/o Sk
If.ﬁ 60/20 | Assigned | 505 2 2.38 | Cultivated 1180000.00 : 0.00 | 1180000.00
. Valya Naik W/o :
17 | 60/21 | Assigned | (V2 PEE T 3.02 | Cultivated 1220000.00 - 0.00 | 1220000.00
: Jamini Bai W/o e
18 | 60729 | Assigned | 90N 4.23 | Cultivated 1830000.00 0.00 | 1830000.00
19 | 60/23 | Assigned g;‘;‘;gg: e 2.00 | Uncultivated | 65000000 | - 0.00 | 650000.00
- Tara Singh §/o :
20
€0/24 | Assigned | | 28 TR 1.00 | Cultivated 400000.00 - 0.00 | 400000.00




b

v .\
-
Bore
: Lakkiram S/o 2 Well,
70 | 149/7 | Assigned Denya 2.00 Cultivated 800000.00 PVC 131613.00 931613.Q0
Pipe line
Deepeni
; Chandi Bai W/o . ng of
71 | 151/10 | Assigned Chiarna 1.20 Cultivated 600000.00 Opei 51760.00 651760.00
Well
: Nirmala W/o ; 1- Bore
72 | 1517/M Assigned Shipeil '2.00 Cultivated 800000.00 Well 84837.00 884837.00
; Subbi bai W/o ] 1- Bore
73 | 151712 | Assigned euthiaath 1.20 Cultivated 600000.00 Well 70011.00 670011.00
: Deepeni
74 | 1512 | Asignea | hankarsS/o 3.00 | Uncultivated | 975000.00 | "8 ©f 65327.00 | 1040327.00
Tolya Open
Well
75 | 15173 | Assigned _{r}gf;;“a 579 2.00 | Uncultivated |  650000.00 E 0.00 | 650000.00
¥ Ganga bai W/o . 2- Bore
76 | 151/5 | Assigned Bansilal 2.00 Cultivated 800000.00 Wells 156015.00 956015.00
77 | PV | assignea. | Shivaram S/o 127 | Cultivated 670000.00 - 0.00 | 670000.00
1 Banya naik
78 | PUS | pcsonen | Sulmsti S0 127 | Cultivated | 67000000 | - 0.00| 670000.00
2 Banya naik
79 | Y| pcaneg | akkiram S/o 126 | Cultivated | 660000.00 | - 0.00| 660000.0"™
3 Bansi naik
80 | 151 |Assigned | Iulsiram S/o 2.00 | Cultivated 800000.00 0.00 | 800000.00
Tara Singh
] Uma W/o S
81 . 60 Assigned Venkatasham 1.25 Cultivated 650000.00 0.00 650000.00
: Gouse Miya 7
82 60 | Assigned Siobindain Sib 2.00 Cultivated 800000.00 77424.00 877424.00
8| 60 |Asigned |SON beeWfo 0.37 | Uncultivated |  300625.00 y 0.00 | 300625.00
Shadulla
Mohd
84 60 | Assigned | Azeemuddin §/o 0.37 | Uncultivated 300625.00 - 0.00 300625.00
i Bandeali
. Narsamma .
85 60 | Assigned $/o Manalal 1-39 Uncultivated 641875.00 - 0.00 641875.00
4 Magbool I
86 60 Assigned o Moniuddii 5-00 Uncultivated 1625000.00 - 0.00 1625000.00
: Shivamma :
87 60 Assigned W Rariili 1-20 Uncultivated 487500.00 - 0.00 487500.00
o~
88| 0 | Augnea |Anthane 120 | Uncultivated |  487500.00 s 0.00 | 487500.0 2
S/o Sanganna :
. Edgi Vittarmma .
89 | 60 | Assigned \Xf’o e 120 | Uncultivated |  487500.00 - 0.00 | 487500.00
: Laxmi . — g
90 60 Assigned W/o Anjaiai.v 2-00 Uncu_ltl»at_d : 650000.00 0.00 650000.00
; Gousiya bee ) e b il
_3]“_ 60 Assigned \W/o Afsar 5-00 Uncultivated 1625000.00 0.00 1625000.00
; Chinnamma S e =
- ) iec 54< ; i 5.0
g2 60 | Assigned Wa Laxmappa 1-27 | Uncultivated 544375.00 0.00 54437 le




Lo

o
: Manemma s
93 60 | Assigned W/o Malgonda 1-32 Uncultivated 585000.00 - 0.00 585000.00
: Ashok :
94 60 Assigned S Mok 5-00 Uncultivated 1625000.00 - 0.00 1625000.00
. B.Chandramohan ;
95 60 | Assigned §/0 Dasharath 4-20 | Uncultivated 1462500.00 - 0.00 | 1462500.00
4 Nagamani ;
96 60 Assigned o Sderehan 1-10 Uncultivated 406250.00 - 0.00 406250.00
. Shivamma :
97 | - &0 Assigned W/o Nagappa 1-10 Uncultivated 406250.00 - 0.00 406250.00
Mohd.Abdul
: Samad :
98 | 149/7 | Assigned s/o Mohd.Abdul 2-00 | Uncultivated 650000.00 - 0.00 650000.00
Khader
Abdul Gani
99 149/8 | Assigned S/o Abdul 2-00 Uncultivated 650000.00 - 0.00 650000.00
Khadeer
. Smt. Chendri bai )
100 151 | Assigned \W/o Subash 2-00 | Uncultivated 650000.00 - 0.00 650000.00
Deepeni
101 | 151 |Assigneq | BangiNaiks/o 3-00 | Uncultivated | 975000.00 | 78 ©f 57351.00 | 1032351.00
Jamla Naik Open .
Well
Grand Total 233.02 84306250.00 894120.00 | 85200370.00

The Tahsildar, Nyalkal Mandal is requested to obtain the cheques from this Office for

disbursement to the concerned.

The Tahsildar, Nyalkal Mandal is also requested to ensure Registration of lands in
favour of TSNC Ltd, immediately and report compliance i.e., furnishing of acquaintance,
Utilization Certificates and copies of Registration documents. He is further requested to ensure
handing over of the physical possession of the assigned lands to "TSHC under proper
Panchanama and report compliance.

ivisional Officer,

Sangareddy

Rev\&n
To,

The Tahsildar, Nyalkal Mandal.

The Tahsildar (FAC), Nyalkal Mandal (Team Officer) for information and necessary action.
Copy to the Zonal Manager, TSIIC Ltd, Patancheru for information and necessary action.
Copy submitted to the District Collector, Medak at Sangareddy for favour of kind
information.
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\ 71
O0e0G9 |1C.63.¢.
" e ! /./' -
& I sooi o el ; IDBI Bank
7 Shivaram Banya naik iR ted i SED:000 # _ Br.Sangareddyﬁi’
S _ ST rl_,—' i [,_: _[_‘.: .
| |
| | : | |
i . Pl &4 e o Sl e e 0 .: IDBI Bank
Subz ~ S T | e ) | Br.Sangaredd
|
i |
1 I- A -/ —
| 030626 | 1T 3.4
i
; 3 - g IDBI Barik ..
0 Lakkiram \/V 151/8/2 1.26 ! t-,EG_.ODD\// 0 Br.Sangareldd
,-“;,.-—-
Sl : 020627 1165031
Lef L i_-
_ ¥ 15 "
| 1 o IDBI Bank
10 7 Tulsiram b ara Singh 151 200 s 8,00,000 v’ 0 Br.Sangareddy
1 e -
, \_-_ 5 "
0320628 | |03 (g
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Appaiesuesig 9T0C-€0-TZ €TLOE0 [ S79°00°E 09 l|leapueg uipp
jueg |aqi e ~ s i Awaszy pYoOL
LA

- s /o-—“-""'_'"' S ?(‘.,‘v"‘“'—-ﬁ-\r”.————w /_/—’_—\)
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Anthana

S/o Sanganna

¥ -
|
e Vittamma
= W/o Manik v~
| =,
| e Laxmi
o 1 L
|

oot o
—

Chinnamma X,

Bl

1-20

’v/ : o )

487500.00

60 | 1-20 487500.00
L
i .
| |
; | L
;-:-‘_; .:i'r t,j{;_ i:ig_

= o

) /1625000.00

N/ 544375.00

.y

4

oz
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J ACQUITTANCT;ROLL Or ASSIGNMENT LAND A( )QUIRED oY THE NIMZ LTD.MUNGI
WSS VILLAGE OF NYALKAL MANDAL.
B Exgria l =
el N Ok xtent : : Signature k,
Tk e e gLius e Assignee Photo | Sy.No. |Ac./Gts e R File No. Ehiens Date Bank name | of the
No. Assignee Husband 7 Cultivati Culk Na. 5
; L assignee
[ on vatio
I
1 2 3 3 4 5 [ 7 8 9 10 11 | 12
:|
v . IDBI Banks 4
1| MNarsaiah 1 Hanmaiah 220 10,00,000 0 B/287/2017 | 031424 23-03-2017 Branch
e Sanagareddy
THHSILDAR-— i -
WITNESS: B NYALKAL MANDAL™ ' |



NYALKAL MANMDAL '

) g 2
T i
= ACQUITTANCE ROLL OF ASSIGNEE UN- CULTIVATED LAND OF MUNGI VILLAGE OF NYALKAL MANDAL.
Name of the ’{
Assignee with : -
i ; Extent Un- Ex-gratia | Check No and Signature
.No. |Father/ Husband No. il =
SL.N ather/ usban Assignee Photo  |Sy.No AcJGrs. | Cultivation i m At Date
(Sarvasri) _ ,
2 2 3 4 5 6 7 8 9 10
>l
R.Suneel S/o 2 e i Un- =l i ’
} ) 35 W 8375/- \ -~ (132876 13-10-2016
1_ Ramshetty i Cultivation R g s
|
TAHSILDAR



- e

ACQUITT AI\ICL\{{OLL OF ASSIGNMENT LAND ALOUH\ED BY THE NIMZ LTD.MUNGI VILLAGE OF
NYALKAL MANDAL.
Exgria 2 e
Sl. | Name of the Father/ S, i Extent g 1] &5 fagt Checlk Signature of
No Assignee Husband Assignee Photo PR Ac./Gts. Cultivati Un- 4ael, No. Dee Bank name the assignee
on Cultivation
1 2 3 3 4 5 6 7 8 9 10 11 32
" Y- 1234037 st . ;
|1 Loresbes Shadulla 60/4 & 60| Total :2.20 8] 8,12,500 B/2446/16, | 032762 27-01-20
| 5
JE |16
E | |
| | | |
| | e e gz .i__ [ | =ren |
ST TAHSTLDARS
I-\-TT'\[E“-E‘H" X - # NYALKAL MANDATL
~,_2-— J"“x R I (f '”J
it / LD R AT

)

;V—



NYALKAL MANDAL.

ACQUITTANCE ROLL OF ASSIGNMENT LAND ACQUIRED BY THE NIMZ LTD.MUNGI VILLAGE OF

Sl | Name of the
v A oy y- -
No.| Assignee

Father/

Husbhand

Assignee Photo

Extent
Ac./Gts,

Cultivati ‘ Un- File No.

on

]:\:-':'ﬂﬁ

| Cultivation

Check

|
14 2 !

\,

WITNESS: )

1. A m.,c-?ﬂ"@\_\ J
-

) ! M

“ETEHSILDAR T 7 ) -
NYALKAL MANDAL :



B e

LD ,3

ACQUITTANCE ROLL OF ASSIGNMENT LAND AC

NYALKAL MANDAL.

QUIRED BY THE NIMZ LTD.MUNG]I VILI

LAGE OF

[ Exgria
5L | Name of the | Father/ = Extent ; Check Signature of
; : Assignee Photo | Sy.No. i85 Cultivas I\~ File No, o3 Date Bank name iy
No.| Assignee | Husband 2 : Ac/Grs. | Sulttvai ] | L the assignee
on Cultivation
it i, 3 A 5 & 7 8 9 10 1! 12
L~
k'_// - v/" w,/“"! H
3 Narsamma Manep 60/12 139 0 641,875 B/2445/2016 | 032786 27-01-2017
| |
e " i = | | |
TAHSILDAR~
WITNESS: — NYALKAL MANDAL
= <7
1 . .
N __a_c,l’:fl ’-’H-»‘:}_g
{
2




e e T i e ; | ety e e - ) Ml eI
i i P F . et =yt = e ——————————— - b T
= R Y -

ACQUITTANCE f(OLL OF ASSIGNMENT LAND ACQfJIRED BY THE NIMZ LTD.MUNGI VILLAGE OF
NYALKAL MANDAL.

Sl | Name of the Father/ Extent Exgria

: Check Signature of
No.| Assignee | Husband S £t i o) o,

File No. Date 7
Ac./Gts. ile No No. ate Bank name {56 assigiiog

Cultivati Un-
on Cultivation
1 2 - 5 6 7 8 9 10 11 12
o
Ls ’ r
| vd v o IDBI Bank
5 Laxmi Man fKha | 218 ] 796,250 B/2447 /2016 | 032764 27-01-2017 | Branch
P : ! anogareddy !
! |
\
|
|
TAHSILDAR:, - -
WITINESS: NYALKAL MANDAE "

o '\ffviﬂ

1A
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9

ACCQUITTAMCE ROLL FOR PAYMEM. OF EX GRATIX FOR LAND RESUMEDROM ASSIGNEES IN
SY. NO. 125 OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM

=% PROC. NO. B/783/13, DT: .2016
Sl.No Nafne ar ﬂ,le Photo of the Extent Land Total Cheql_le g
Assignee with Ankisnes Sy.No. Ac./Gts J Value No. With [Amount Signature
Father/ Husband g ; g Date
1 2 4 S 6 8 9 10 1
4 UPPARI TULJAMMA Ac. 1-20 ) e B
; W/o VITTAL 125/64 | | Gte, In )| 400000 400000 [n 29 FOX | 400000
Regidon) 1
87 | :
i L 1ozl |
l
g
/ G0 s
‘ (Ac. 1-00
a UPPA?;'liAA‘LU 8/o 125/65 uts Actual [ 400000 400000 |OR {363 | 400000
Asszug:nmeﬂ.
e
| kST } 03 ) )L gL
/ A /'/'J
SALEEMA BEGUM : { 4 HRAF0Y
9 W/o PASHA MIVA 125/112 1-00 400000 400000 400000
) oz
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!

ACCQUITTANCE ROLL FOR PAYMEN OF EX GRATIA FOR LAND RESUMED FROM ASSIGNEES IN

SY. NO. 125 OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM

- PROC. NO. B/783/13, DT: 2016
Sl1.No Nafne o1 tl,le Photo of the Extent Land Total Cheqz'm ;
Assignee with A Sy.No. A Ges S ttic Value No. With |Amount Signature
Father/ Husband : g ; i Date
1 2 4 5 6 8 9 10 11 |
r;':
M. SWARQOPAM W/o / / |
v MADATTU 125/113|  1-00 400000 400000 |\ o 9 205 | 200000 l
e |
: i oz ) }
1
...r"‘lr; FD = __i'. C ‘
11 V?I\fﬁfgsm 125/161 [@:7 300000 300000 [0&R9 7066 | 300000 ‘
e les
SUDHAKAR s;/ ‘// "#/
O : =5
12, MANATAL 125/166 1-00 400000 400000 X 9 F07| 400000
A} }é % ) [




N
ACCQUITTANCE ROLL FOR PAYMENrT OF
SY. NO, 125 OF YELG

OI (V) OF JHARAS

122

EX GRATTA FOR LAND RESUME._ FROM ASSIGNEES IN
ANGAM MANDAL VIDE TAHSILDAR J HARASANGAM

PROC. NO. B/783/13, DT: 2016
Sl.No Neme of t]:}e Photo of the Extent Land Total Cheq1:1.e y
Assignee with AL Sy.No. Ac./Gts Segia Value No. With |Amount Signature

Father/ Husband PREE : : Date

1 2 4 5 6 8 9 10 11
/
J'/

SANGAMMA UPPARI ] ik =

28 5/ NARSIMLU 125/55 2-00 650000 650000 |09 F2R 3| 650000
[
ol St 62l e s

CHAKALI NARSAMMA (Ac. 1-20 ¥ e :
29‘ ; W/o RAMULU 125/59 e 487500 487500 |OR C] FRY| 487500
/"' Position)

r £ ::_’I. O ALl
ez (1
/ 7200 Z ORq FR95

UPPARI TULJAMMA ( Ac. 1-20| : p 7

30 W /o VITTAL 125/64 Gte. 1 | 162500 162500 162500
. “Foaitiaﬂe)_/ '
o o~ 2
h| A | 5 i 13 J £

40



3%
ACCQUITT{ CE ROLL FOR PAYMF“TT OF EX GRA™TA FOR LAND RESUMED FROM ASSIGNEES IN
sv. NO. Y25 OF YELGOI (V) OF »AARASANGAMIANDAL VIDE TAHSIL_AR JHARASANGAM
PROC. NO. B/783/13, DT: A 2016
Name of the Cheque
Blato Assignee with PT:SC; c:‘etehe Sy.No. AEC}:X}:ZI::; f;':;‘i g:ltié No. With |Amount Signature
*  |Father/ Husbhand = - 3 Date
2 ' 4 5 6 8 9 10 11
7 ‘
F | |
/
UPPARI TUKARAM o / 51 B )
81 A SARNAFPA 125/67 2-00 650000 6s0000 |OR 9 FX6| esco00
- 1—5\‘33\ 14
o 2007 4 ‘
VADDE YENKAMMA SUPRE (B ¢ ¢ 75 R v il - < 2 }
@ 32 /| Vg /o ANIANNA 28T | S 325000 325000 |OR9F2 7] 325000 o £
o Position) A
|-00 ;
15 lo3 14
NADIMIDODDI o/ W a4 28
33 NARSAMMA W/o 125/103 1-00 325000 325000 325000
CHANDRAIAH
3 \os l (4




134

' ACCQUITTANCE_.OLL FOR PAYME T OF EX GR_TIA FOR LAND R

FSUMED FROM ASSIGNEESIN . .
SY. NO. 125 OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAH :

SILDAR JHARASANGAM \7

i PROC. NO. B/783/13, DT: ; 2016
Name of the Assignee | b e Extent st eal V Cheque No. : ;
SL.No. with Fathe/ Husband Photo of the Assignee Sy.No. Ac/Gts. Land value | Total Value With Date Amount Signature
1 2 4 L o 9 10 11
|
4/ Baylh?til Fulames 125/153 1-2( 50000000 | 60000000 | @26/ | 400000.00
._// (Tukaram) O 53 -molll
P
| 1=
f
022367
5, | Zarcena Bee (Ismai 125/169 0-20 20000000 | 20000000 | 11103 D0l 200000.00
7
¢ i
G2 TR B2
| oY) 3/2014
‘ 6. | Venkat (Anjanna) 125/176 0-05 50000.00 50000.00 50000.00
. iy
G




'ACCQUITTANCE J_DLL FOR PA“)?ME}\_/
SY NO. 125 OF YELGOI (V) OF IHARASAN GAM MANDA

135

™ OF EX GR/_JIA FOR LAWD RESUMED FROM ASSIGNEES IN
. VIDE TAHSILDAR JHARASANGAM

3

PROC.NO.B/783/13, DT: . .2016
Name of the Assignee : : Extent : Cheque No. ! r it
S1.No. with Father/ Husband Photo of the Assignee Sy.No. Ac/Gts. Land value | Total Value With Date Amount Signature
1 2 4 5 6 5 9 10 11
Sl 5-00 (4-00 In
Jo ly TRan Hetah 125/6 phycal | 1300000.00 | 130000000 0279 36> | 1300000.00
| (balaiah) e
f Possition
/ i DU 620 [ 4
| j 029248
11 Somanna (Jarnappa) 125/35 1-00 325000.00 325000.00 | .__ 325000.00
8 0l 034
i\ \
e273¢9
oM ’e} ] )&
12 / ihapooc. 1-00 32500000 | 325000.00 325000.00 "
; (rukumuddin)




ACCQUITTANCBLOLL FOR
SY.NO. 125 OF YELGOI (V)

I’?iYMEv"l OF EX GI._.TIA FOR L)—LND R_3UMED FROM ASSIGNEES N
OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM

136

q/'L

- PROC.NO.B/783/13, DT: . 2016
Name of the Assignee ; S Extent o Cheque No. L
Sl.No. with Fathey/ Husband Photo of the Assignee Sy.No. Ac/Gts. Land value | Total Value With Date Amount Signature
1 2 2 = 4 6 8 9 10 11
02N7379
oqlez))e
g | JRneill Rengemam 195/157 1-20 48750000 | 487500.00 487500.00
(Parbanna)
i
|
|
|
|
Y e | —y T (P
g LS e Feian 125/159 2-20 81250000 | 81250000 | &/ > 13%0 51250000
(Narsimlu) TIRNE— e
r”\E.:_ID 31‘2@{“3&
‘ -
by C’;?L’«b
24 |Sanganna (Ashanna)| J5E8 125/164 1-00 325000,00 | 325000.00 325000.00
3 e . oY~ 03. b
/' 1 .I .o

e e
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OF EX GRATIA FOR LAND RESUMED FROM ASSIGNEES IN SY. NO. 125 I |G \

MANDAL VIDE TAHSILDAR ]HARASANGAM PROC. NO.B/783/13,

DT: ; .20}6

AC@\ANCE ROLL FOR PAYMENT
OF YELGOI (V) OF JHARASANGAM

|
| g1N| Name of the Assignee with ; Extent ) Cheque No. With d
: al Val ;
. Pather/ Husband Photo of the Assigneé Ac/Gts. Tot e Signature
5 9

i T
7 ] Manaiah (Bhagaiah)
| 6,006,000

\ 026598
fr S e ]I | II
2 /0% 20/

Y 40{}00@ ! /o2 /
e i /

\ 9 : Oﬂﬁ‘y

02659

b
00000 sl

e

Narsamma / .

Yapachettu
(Gundappa)

\l % 00,000
|



= ' . 138" o ’

e’

: AFCQTANCE ROLL FOR PAYMENT OF EX GRATIA FOR LAND RESUMED FROM ASSIGNEES IN SY. NO. 125
OF YELGOI (V) OF ]HARASANGAM MANDAL VIDE TAHSILDAR IHARASANGAM PROC. NO.B/7 83/13,
DT: ; 2016

| |
ig1.N| Name of the Assignee with ; : Extent . S = Cheque No. With ;
4 Fathey/ Husband Photo of the Assignee Ac/Gts. Land value |Structure Value | Total Value 2T Signature
b
! 2 4 ] 6 4 8 =]
195 )5 < 026600
i g S
1] i Balk - < | L ‘:},*7/0 '2-/213,}6
TRl e 200 | 800000 0 300000
(Laxmanna) ;
| 200,000
3 |
/ 25 / 26&0)
7 A5/s8 . &
_ ! v ]
o ; 5 ’ 2./901b
11 Bn]ﬂnlappa Machkuri : 2,00 800000 0 500000 97 / 02290
(Mananna) 1
2 00,000
S
: 1026602
7 aql2]201e
" Yerragolla Shankar 395000 0 275000 et
& (Galappa) | EEsiga _ A 2,225,000
|
i
| -




' ACQ¥ANCE ROLL FOR PAYMENT OF EX G

N

1B

)

RATIA FOR LAND RESUMED FROM ASSIGNEES IN SY. NO. 125

OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM PROC. NO.B/783/13,
DT: ‘ 2016
L2, _ l
SLN Nﬂme;ﬁ;ﬁ;;f:ﬂ;‘zwh Photo of the Assignee fc"jg:z Land value | Structare Value | Total Value C];’zfe“;i;x:i’ Signature
| 2 3 4 i 5 6 7 8 9
026 bob
s b SABEN 1’-1aha1:1-1a'n LE R - ! e
16 | = b 325000 0 325000
I (Fakroddin)
|
|
|
/,
7 -
17 Balaiah (Papaiah) 975000 0 975000
o
|
r _l
! 1975000 975000

Narsamma (Maneppa)

—

%



Lo i‘ N

g :
\ - y

ACEYANCE ROLL FOR PAYMENT OF EX GRATIA FOR LAND RESUMED FROM ASSIGNEES IN SY. NO. 125
CF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM PROC, NO.B/783/13,
DT: ; 2016

i P | | ;
- ' | | A k
SIN| Name of the Assignee with ; Extent ; = 3 Cheque No. With :
X 1u truc Vi : al J
4 Pather/ Husband Photo of the Assignee Ac/Gts. Land value |Structure Value | Total Value Bt e Rt Signature
1 2 5 B 7 8 9
. l : 02662
7 7 anfer)aelt
: Uppari Bujjamnma Rllcs 2 | -
27 Up 1__:1.1. l]u']'l. I;I1:L11c1 | 650000 | 0 650000
. f Dasharat! 1) | é ’ S‘Cl 30@0
| I |
= |
| I ; Ferd
; 026 65
! Uppari Anjamma 3 ; g b 8
23 & ' 650000 | 0 | 650000 £,50,6000
4 (Yenkanna) '; ; R
o | 026 61\
h Bayikadi Nagamma il L l] 3 3 ¥
24 : (Nars 51’ \] 650000 | 0 650000
Narsimlu
| £, 50,600
T 2 ' < ]




- . Y.
MED FROM ASSIGNEES IN SY. NO. 125 s
ARASANGAM PROC. NO.B/783/13,

OLL FOR PAYMENT OF EX GRATIA FOR LAND RESU

OF JHARASANGAM MANDAL VIDE TAHSILDAR JH
DI i 2016

- P

ACQTANCE R
OF YELGOI (V)

| | |_ .
i {' Plj:m"el::i]i:; ?{?;EZEZ wica Photo of the -Assignee ;L(;E;': Land value | Structure Value |  Total Value nglu;:z;zz:l: Signature
2 ! 2 4 5 6 7 8 9
- [
;25/5/ . 626 6) %
op | Yemapols balomn 1.00 325000 0 325000 /
(Alistaiah) . :
| 2,25 poo
H2.6 6]
\25 1D 9
| i) ff,o ".‘_/Qﬂ'/é
29 | Y. Lazar (Jarnappa) 3.00 975000 | 0 975000
| 3,7 < Joo
} o024 620
J/ 14 5’/ 1% {fa /"
s ,
_ o 29 {o 2-' 16 i
Kamala Bai (Manik
S0l it 1.00 | 325000 0 325000
Rao Patil) ) 2, 25,600




o
4. OTANCE ROLL FOR PAYMENT OF EX GRATIA FOR LAND RESUMED FROM ASSIGNEES IN SY. NO. 125
OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM PROC. NO.B/783/13,
DT: . 2016

\ R .
51.N| Name of the Assignee with ol Extent LT e g 4 Cheque No. With * KA
] A Father/ Husband Photo of the Assignee Ac/Gts. Land value . Structure Value Total Value Dite & Asnount Signature
| 2 7 8 9
e f.*') o 2_{ 6 o i -
% P.G. Kamalamma gt E= 97/0 20! f
| 4 4 i : i 65000u 0 DSOUL]G |
(Manaiah) / :'
6, 50,000
|
Sathvamma | = ; : ! il 27 (0 20!@
-+ il ) 245750 U 243750
(Garnganna
’ i 2. 4% 15D
| ool
. 026386
o =" | anfe 2/ 2006
Yerkali Yellamma
45 TGN 650000 0 650000 ’
J (Narsimlu) | 6,506,000




Y3

ACCQUITE.ANCE ROLL FOR PAYB{,__),\TT OF EX GR._-IA FOR LAND RESUN‘__/_D FROM ASSIGNEES IN L 'L %/(?}
SY. NO. 125 OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM
PROC. NO. B/783/13, DT: .2016 iR
Name of the _"Cheque
Extent Land Total
it Assignee with PT:; cfet;e Sy.No. A: /Z:Es vaa;lu & V:h?e No. With [Amount Signature
Father/ Husband g - g Date
1 2 3 = S 6 8 9 10 11
v-/ \//J //’
RAVINDAR § 125/29 2

25 VENKANN;O é / 0-30 243750 243750 [OR] F20| 243750
i L6314
: WITTU BEE W 125/38 ] L -

26 M.n.monbmm i / 2-00 650000 650000 |0 29 4R\ 650000
\S [63 hg‘

/ . 5
/ /z" (’//' /
UPPARI NARSIML S/0 A9 FRR
27 sl 125/54 2-00 650000 650000 O 650000
s lozlig |




Forihaet . e st e TS

e

€ Iy :

4, ACCQUITTANCE ROLL FOR PAYMENT OF EX GRATIA FOR LAND RESUMED FROM ASSIGNEES IN
'SY.NO. 125 OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM

=

A

PROC. NO. B/783/13, DT: 2 2006
Name of the Assignee with : Extent Cheque No. With ;
No.
S1.No. Fathes/ Husband Photo of the Assignee Sy.No Aifci Land value Total Value S Amount Signature
1 2 3 4 5 6 8 9 10 11
: 63671713
//,:
/ . . a\\ 03\ oo\l
BALRAJ ' ; 2 e
125/15/1 0.25 203125.00  203125.00 2 .
10 (NARSIAH) /15/ 5 03125.00
030174

TN i ] 3?%\4,

gy, 4l OBk V' 125/15/2 0.5 | 203125.00| 203125.00| 2! \ B 203125.00
| (NARSIAH) J
53011y
!{F 3 ; A
o / J/- 2‘1\03}20”0
15 [PEGRR] BAVEBUMAR 125/15/3 025 | 20312500 203125.00 203125.00
2 |(NARSIAH) .




14s

ACCQUITTANCE ROLL FOR PAYMENT OF EX GRATIA FOR LAWD RESUMED FROM ASSIGNEES IN
SY. NO. 125 OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM

PROC. NO. B/'7 83/13, DT: 2016
Name of the Assignee with > Extent ’ 1V Cheque No. With Sisnat
Sl1.No. Father/ Husl:an d Photo of the Assignee Sy.No. Ac/Gts. Land value Total Value Dt Amount ignature
; . : > 6 8 9 10 11
030776
" P 2§ ( 03 / a20lb
P.‘_‘I"\L?\.:&Lb'l{ I\‘i .'aa. T (9] ! . / i R= b ~| Lo
13 |PARAN | 125/29 /e 1.20 487500.00f  487500.00 487500.00
(THUKKAPPA)
| ‘036197
s a| (o3 l A
{4 . [BHAIK KHAYYUM 125/39 0.20 162500.00|  162500.00 162500.00
(MAIBOOB JANI)
> 023077 8
; ' " 3|16
MACHURURL = // # [alle )
15 |SATHYAMMA 125/60 1.20 487500.00{  487500.00 487500.00

(MANANNA)




. P4
ACCQUITTANCE ROLL FOR PAYMENT OF EX GRATIA FOR ﬁhN D RESUMED FROM ASSIGNEES IN

&\
_ c}-"'
SY. NO. 125 OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM
PROC. NO. B/783/13, DT: . 2016
SLNo. Nam;zii{l:s/;f:g:i ZWith Photo of the Assignee Sy.No. ;i )j:}r; Land value Total Value Chequ;liz. b Amount Signature
1 2 4 5 6 8 0 10 11
03079 |
ASHOK i A il) 5 /lé’
oy { e o e
o A 125/191 0.10 81250.00 81250.00 81250.00
e,
' 6 20902 —
__ |SYED KHALEEL ; g I
29 O AL 125/192/1 1.00 325000.00  325000.00 ‘EL[]SI J 325000.00
-rx-‘j-d:‘l..
: e+ ‘}L_‘ip/,
; : N B
/ / ] .
Vi ]
UPPARI VIJAY KUMAR 4 2| \ >
30 rrary - 125/195 1.00 325000.00  325000.00 325000.00




e i

€ - \4\ -1
/"""—-.ﬁ 2
ACCQUITTANCE ROLL FOR PAYMENT OF EX GRATIA FOR LAND RESUMED FROM ASSIGNEES IN
SY. NO. 125 OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM
PROC. NO. B/783/13, DT: : 2016

Name of the Assignee with ? 2 Extent Cheque No. With .
NG, / Sy.No. i t Amount Signature
SLNo Father/ Susband Photo of the Assignee Sy.No Ac/Gls. Land value | Total Value Date noun ignatur
; . 4 5 6 8 9 10 11

.- 031} &2
SYED MANNAN i

i 2
ff // D] 03 1 !
| (USMAN ALI)

B
125/110 1.00 400000.00 400000.00 400000.00

b
e
=

=
(9]
(%]
[
b
|

600000.00 | 600000.00

r

/- / 031184

3 JSWAROOPA (DATTU) 4.00 1300000.00 | 1300000.00 '3@{ Dl)”’ 1200000.00
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ACCQUITTANCE ROLL FOR PAYMENT OF EX GRATIA FOR LAND RESUMED FROM ASSIGNEES IN
SY. NO. 125 OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM

PROC. NO. B/783/13, DT: 2016
Name of the Assignee with H A Extent 1l | Cheque No. With i Sienatur
SLNo. Vatber Toisbana Photo of the Assignee Sy.No. Ac/Gts. Land value | Total Value Dita Amoun ignature
12 2 z 4 5 6 3 9 10 1
-
/
\ / Vil i
18
UPPARI TUKARAM . 3 "30,5“) SO
. 125/36/ 00 325000.( a: 0 ‘ 325000.00
¢ | JARNAPPA) 125/36/1 1.0 00.00 | 325000.00 (
; 7 A
I / A O ‘3 ] ] R
| 7
/ / :
UPPARI TUKARAM : 3}“2’
S S i 95/36/2 1.00 325000.00 | 325000.00 /0 - 325000.00
(JARNAPPA) Sl ' SRR L 056
!! 4 /r O
VADDE YENKAMMA 4 : L/ ) | &
SINISY 5
_ 125/77 1.00 325000.00 | 325000.00
% | ANJANNA) / 36{03

325000.00
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ACCQUITTANCE ROLL FOR PAYMENT OF EX GRATIA FOR LAND RESUMED FROM ASSIGNEES IN
SY. NO. 125 OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM
PROC. NO. B/783/13, DT: 2016

8 9 10 11
e il T ok
o311 8%
/ 30(93 / 16 ! ;2'
325000.00 325000.00 | 325000.00
| | |
M T e |
| el | :
/ | 710 )& / |
g [M. SANTHOSH KUMAR 325000:00 | 3250 or::o 2 ')) o v iy 6o
(MANENNA) 3@)0 925000.
et )
| 1031190
f S P
+ |[TENUGU MANAPPA é L
ICT{_,V (ASHAPPA) 125/165 1.00 325000.00!,  325000.00 20!93 ) 325000.00
= W)
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ACCQUITTANCE ROLL FOR PAYMENT OF EX GRATIA FOR LAND RESUMED FROM ASSIGNEES IN @'\\'
SY. NO. 125 OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM

PROC. NO. B/783/13, DT: ! 2016
. — 1
| Name of the Assignee with 2 Extent Cheque No. With G
=} ” Sl S i
SLNo. Father/ Husband Photo of the Assignee Sy.No. Ac/Gts. Land value | Total Va_lue Date  Amount ignature
1 y 2 3 4 5 6 8 9 10 11
| o , . |
| SYED KHALEEL [YOUSUF / / OIOS\ e ;[
g 10 %Li s W 1125/192/1 1.00 325000.00 325000.00 '-L 325000.00
| | | |t
|
ALIGE SUREKHA lr=h =4 Ll e /
1 (MALLESH) 129 1.00 ~323000.00 a.::jOOO,UQ
.’!.’ ;J
DHANNARAM THIPPANNA o/ J
¥ 2 0. 2 i
1‘2/_\ (NARSIMLU) 5/194 13 105625.00 105625.00
N
i e
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ACCQUITTANCE ROLL FOR PAYMENT OF EX GRATIA FOR LAND RESUMED FROM ASSIGNEES IN 5‘{"-
SY.NO. 125 OF YELGOI (V) OF JHARASANGAM MANDAL VIDE TAHSILDAR JHARASANGAM
PROC. NO. B/783/13, DT: 2016
]

S1.No. Nam;:tf;;j giill%—: :; wih Photo of the Assignee Sy.No. AE:;:;:: Land value | Total Vallue Cheq}x;aljg. Syt Amount Signature

1 2 4 5 6 8 9 10 11

/ 03l1aY 7 ¢
DHANNARAM GOPAL = ' < ;36)03\ e
SO Feiie s R |125/194/1| o013 105625.00]  105625.00 105625.00
»3195
|
14, {[I)j”\g;?;;ﬁ}” AHJAREA 125/194/2| 0.14 113750.00| 113750.00] > { 13750.00

e il
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ACQUITNANCE ROLL PRYMENT TO THL PAT I TFHARS FOR PROCUREMENT OFCATTS LANDS FOR / )“"fL 3
ESTABLISHMENT NIMZ UINDER GO MS NO. 193 IN YELGOI (V) OF JIIARASANGAM MANDALI, =

Total ey T s
Area proposed S o Cheque No. Signature o! @

5 o
= N Sl. IName of the Owner/Pattedar Photo of the Ownér/Pattedar Sl
Q’ No| with Father/Husband Name | with Father/Husband Nam iyn Sale (Acres. Gts) B} & Date pattedar

Ixt 7 11 Ad G A0, ; |dnd e s
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ACQUITNANCE ROLL PAYMENT TO THE PATIDARS FOR PR( YCUREMENT OF CATTALANDS FOR %
ESTABLISHMENT NIMZ UNDER GO MS NO. 128 IN YELGOT (V) OF JITARASANGAM MANDALI i
Sl. [Name of the Owner/Pattedar|Photo of the Owner/Pattedar Sviio Area proﬁaosed Totati ¢ Cheque No. Signature of :
No| with Father/Husband Name | with Fgfher/Husband Name Hi: Sale (Acres, Gts) amc_}un g & Date pattedar
Aaolbhgy O land A
1 2 3 4 2 5 A f J 7 ;
bos 4 & i o i
R %oti?‘ BETT 885 10T L el |y ale $87559] a5 4
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7/ r 7
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ACQUITTAKCE ROLL PAYMENT TO THE PATTEARS FOR PROCUREMENT OF ZATISLANDS FOR * %,

3 & ESTABLISHMENT NIMZ UNDER GO MS NO. 123 IN YELGOI (V) OF JHARASANGAM MANDAL -
e Si. |Name of the Owner/Pattedar|Photo of the Owneér/Pattedar Sy.No f-;\rea proposed amzit:: of Cheque No. Signature of li
No| with Father/Husband Name | with Father/Husband Name ¥ Sale (Acres. Gts) Bed & Date pattedar g
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ACQUIT A NCE ROLL I’ﬁ{’i\’Il‘.N'l“ T THE RATTY

"~ ARS FOR Pl'{()'(f[?REMI'}E\-"l"()F PATTA LANDS FOR )
ESTABLISHMENT NIMZ UNDER GO MS NO. 93 IN YEL ;O (V) OF JITARASANGAM MANDAL g

Sl. |[Name of the Owner/Pattedar

Photo of the Qwner/Patiedar

Total 3

1

SV NG Area proposed Asdei i Cheque No. Signature of

No | with Father/Husband Name | with Father/Husband Name i Sale (Acres. Gts) & Date pattedar
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ACQUITMNCE ROLL PAYMENT 10 THE PATTEDARS FOR PROCUREMENT OF PATTA LANDS FOR i
; ESTABLISHMENT NIMZ UNDER GO MS NO. 193 IN YELGOT (V) OF JHARASANGAM MANDAL
3 i
& Sl. [IName of the Owner/Pattedar|Photo of the Owner/Pattedar Sv.No Area proposed amzitﬁi of Cheque No, Signature of
No | with Father/Husband Name | with Father/Husband Nam / ks Sale (Acres. Gts) & Date pattedar |
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ACQUTTTACE ROLL PAYMENT TO THI
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L PATTINARS F

y

ESTABLISHMEN'T NIMZ UNDER GO MS NO. 193 IN YELGOI (V) ¢

OR PROCUREMENT OF PATTA LANDS FOR
) JITARASANGAM MANDAL

w

. [Name of the Owner/Pattedar|Photo of the Owner/Pattedar Area proposed am-gitjti of Cheque No. Signature of
with Father/Husband Name | with FatiyAHusband Nam Sale (Acres. Gts) | & Date pattedar
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ESTABLISHMENT NIMZ UNDER GO MS NO. LOTIN YELGOI (V) OF JHARASANGAM MANDAL
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ACQUITTANCE ROLL PAYM
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3

ENTTO THE PATTEDARS |

o

‘OR PROCUREMENT OF PATTA LANDS FOR
ESTABLISHMENT NIMZ UNDER GO MS NO. 125 IN YELGOI (V) OF JHARASANGAM MANDAL

-

51, [Name of the Owner/Pattedar|Photo of the Owner/Pattedar Sy.N Area proposed T?tht[ of Cheque No. |  Signature of
No | with Father/Husband Name | with Father/Husband Name b Sale (Acres. Gts) amloand & Date 3 pattedar !
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NIMZ land Procrurment Acquittence Roll of Pattadars in Yelgoi Vellage of Jharasangam Mandal on 29-02-2016.

SLNo. Name of the Pattedar Photo of Pattedar Sy.Nos if:e_?;: Amount Cheque No. Date Signature
1 2 3 4 5 6 7 8
4 Smt. Begari Rukkamma W /o Shivaram 72]7 2.00 800000 026390 Dt: 27-02-2016
7 7 //
5 Smt. Begari Chennamma W /o Samnfaiah 72/8 2.00 800000 026391 Dt: 27-02-2016
i o e
6 Smt. Begari Sharadamma W /o Bichaiah 72/9 2.00 800000 026392 Dt: 27-02-2016

TAHSILD
Chegunta, Dt:Med;i’{;S }

.
CE
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NIMZ land Procrurment Acquittence Roll of Pattadars in Yelgoi Vellage of Jharasangam Mandal on 29-02-2016.

Sl.No. Name of the Pattedar Photo of Pattedar Sy.Nos iﬁezz Amount Cheque No.Date Signature
4 2 3 4 5 6 7 8
4 ..
J’J : f
7 Sefit jogalis Bodal Harsamma V0 72/10 1.00 325000 026393 Dt: 27-02-2016
Ashappa
;il /! !,——‘ -~ . y
8 Smt. Begari Shekamma W /o Pentaiah 72/11 1.00 325000 026394 Dt: 27-02-2016
Jf __,;/I /,.
By Sri. Moulanabi W/o Babumiya 72/5 2.00 800000 026395 Dt: 27-02-2016

TAHSILDAR

CMuma.DtHodak.fT-S )



Acquitance Roll

Photo

SLNo. |Name ofthe Assignee [Sy.No. |Extent|Amount to be paid |Cheque No &
with father /Husband (@4,00,000/- per  |Date
name acre in case of
under cultivation
land/ 10,000/~ per
gunta
1 2 30 4 ke
( _},ﬁ-ﬂajal slo Laxmaiah  [91/1 0.28(2,80,000/-" ~
g s (L& o >
" |Legal heir of assignee oV
N\ a1 E
/" 2Bichamma w/o 91/2 0.26/2,60,000/-
U7 |Thimmanna L
b 0 24589
T ,L
{f }fj})Y.Lajar s/o Journappa|91/3 0.09/90,000/- "
2\

Signature

Narsapur Vi

Medak Disi,



Legal heir of assignee

o/
‘Tr./- !-::I.
4/2) Y Prabhakar s/o 0.09190,000/-
Journappa
L8N
5 9) Y .Anil s/o Journappa 0.08 80,000/-
7
Legal heirs of assignee
_=h i
{(’ /@ .divappa s/o Lalappa |91/4 0.26(2,60,000/-
“<—Isingeetham
’,?'I N ' II.—'
[\_ P ')E?ellamma w/o Enkanna |91/5 0.26/2,60,000/<
\




R les

W | W
f/ 1’3‘,Eagamm w/o 01/12 0.27]2.70,000/<
k / ‘achander

Legal heirs of assignee

14|Narsaiah s/o Ismalaiah |9 1/14 0.2712,70,000/<
o
- \/.-”" J
15|Narsaiah s/o Bagaiah |9 1/15 0.27|2,70,000/-
= goud |
[

16{Susheelamma w/o 91/16 0.27{2,70,000/- !

~"|Manaiah o7
-3
I Legal heirs of assignee A (3) CS \
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£

(}}tgémulu s/o Lalappa 81/19 0.26/2,60,000/-
"

N

. L 4 f
Lﬂ 1)Esaiah s/o Lachappa |91/20 0.13{1,30,000/-

2) Sunanda w/o ; 0.13 1.30.000/-
Manaizah \

Legal heirs of assignee |

e . J

20L&divappa s/o Lachappa [91/21 0.26]2,60,000/-

v
A :
{7 )
TAHSILDAR

e il

avipr Wio Sl
Narsapul e
?‘-ﬂi":" Aak Dist.
fifeis



( %njaiah s/o Balaiah 91/22

0.13]1,30,000/

of
\:\I- %
>
22 # |Vittal s/o Balaiah 0.13 1,30,000/-
Legal heirs of assignee
23| Thukkappa s/o Ushaiah [91/27 0.26(2,60,000/-
g | -

A~

24Bichanna s/o Ramulu  |91/28

Legal heir of assignee

0.2712,70,000/-
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4

N’ '}
e STATEMENT SHOWING THE ACQUETTANCE OF ASSINGED LAND
. Amount to be Paid @
[ e 400,000 e gcrein | Cheque No & | Signature & Phone
SI.No. | with father/Husband Sy.No. Extent cultivation land. £ = NG Photo
Name 3,25,000/-Per acre in Aee ¥
Non-cultivation land
/\jagmmﬁa | 026‘79?
IR oD et
1, 2 : /9’ (1"%9— “hqgro‘w/‘“ 08,03 3016
G409 568E
.- ¢
f, kel 026778
ﬁm/s Q.20 fdg,ﬁS;aoo‘/,
03 .03 2016
§¥83393 2186
/ ; / 5 f': /
/ e
/9 [ [P
; é"‘?@ e?;?f‘fm[f .08 R0
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ACQUITTENCE ROLI. PAYMENT TO THLE PATTEOARS FOR PROCUREMENT OFCATTA LANDS FOR
LSTABLISHMLEN'

=

Name of the Owner/Pattedar
No | with Father/Husband Name

Photo of the Owner/Patted
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E 4

" NIMZ UNDER GO MS NO. 123 IN YELGOL (V) OF JIIARASANGAM MANDAI

ar & NG Area proposed amToT:ti of Cheque Na. Signature of L
wrtpqgaﬁer;@szagu Nam Vi Sale (Acres. Gts) el & Date pattedar i
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ACQL i’I’l"l"ﬁ\f\w;li ROLL PAYMENT TO THE PATTEDARS FOR Pl

=g

IOCUREMENT OF PATTA LANDS FOR

ESTABLISHMENT NIMZ T INDER GO MS NO. 125N YELGOI (V) OF JHARASANGAM MANDAL W
_IName of the Owner/Pattedar|Photo of the Owner/Pattedar EiNG Area proposed amzzt:; of Cheque No. | Signature of
with Father/Husband Name | with Father/Husband Name R Sale (Acres. Gts) i & Pate pattedar
2 g 9 i 5 B 7 8
' E & Rl éo%@ 5%—-75‘5‘ = OO Ly 00,000 030739 »
Sl o 2 ORI T l—l , Ry ./
Blerady: p % ' e /03 20/4
vy o
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SRESIE S : 1 B oo,000
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9 ACCOUITTANCE ROLL FOR PAYMEDN * ' DF EX GRATIA ﬁ [ AND RESUMED FROM ASSIGNEESIN
i SY. NO. 125 OF YELGOI (V) OF JHARASANGAM MAND A( VIDE TAHSILDAR JHARASANG {
e, =i A : PROC. NO.B/78313, DT: . 2016 ;

Cheque No. With
Date

Extent
| Ac/Gts.

Total Value

Photo.of the Land value

S1L.No| Name of the Assignee
with Father/ Husband

Sy.No.

e R

T

b

Baikattu pulammm*
(Tukaram)

i

032890
04/04/2016

.r 032887

8,00,000/- 8,00,000/- 04/04/2016
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Government of India
Ministry of Environment, Forest and Climate Change
(Impact Assessment Division)

The ce
ZAHEERABAD NIMZ LIMITED

Zaheerabad NIMZ Limited (100% subsidiary of Telanagana Industrial
Infrastructure Corporation Limited(TSIIC)), C/O TSIIC, 6th Floor, 5-9-58/B,
Parishrama Bhavan, Fateh Maidan road, Basheerbagh,

Hyderabad, Hyderabad, Telangana-500004

ENVIRONMENTAL
CLEARANCE

*J;T' Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
‘S Py under the provision of EIA Notification 2006-regarding
o 9
&= E Sir/Madam,
e = This is in reference to your application for Environmental Clearance (EC)
L g in respect of project submitted to the Ministry vide proposal number
i IA/ITG/NCP/71421/2017 dated 26 Feb 2021. The particulars of the environmental
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2. The proposed project is for Development of Zaheerabad National Investment and
Manufacturing Zone (NIMZ) in Sangareddy District of Telangana State. Telangana State
Industrial Infrastructure Corporation Limited (TSIIC) has proposed to establish NIMZ at
Nyalkal and Jharasangam Mandal’s near Zaheerabad in Sangareddy District of Telangana
in an area of ~12.635 acres (Acres 12.635.14 guntas. 5.113 ha) and will house both
Category A and Category B Industries listed in the EIA notification, in pursuit of NMP of
Department of Industry and Policy Promotion (DIPP) of Government of India.

3. The project land falls in 17 revenue villages i.e., Ganeshpur. Husselli, Ganjoti,
Mungi. Rukmapur. Hadnur, Namtabad, Mamidgi, Kalbemal, Basanthpur. Metalkunta,
Gangwar, Rejinthal and Malkanpahad villages of Nyalkal Mandal and Chilepalle, Yelgoi
and Bardipur villages of Jharasangam Mandal. Sangareddy District. The infrastructure
development being proposed includes water supply. water distribution. internal roads.
storm water drains, electrical distribution network. internal street lighting. wastewater and
waste management facilities. technical and support buildings. housing along with allied
facilities, logistic zone with its necessary utilities, amenities and services.

4. The proposed project falls under 7(c). Industrial estates/ parks/ complexes/ areas,
export processing Zones (EPZs). Special Economic Zones (SEZs), Category A. Total
project cost is Rs. 3.095 Crore. The Terms of Reference was accorded vide letter no.
F.No0.21-237/2017-1A.111 dated 01st March, 2018.

S The public hearing was conducted on 20th January, 2021, by TSPCB. The meeting
was conducted by the panel consisting of Collector. Joint Collector, Sangareddy District,
and Environmental Engineer, Regional office Sangareddy. Telangana State Pollution
Control Board.

6. Land use/Land cover of the project site: The project site is mostly comprised of
barren and vacant lands. Few pockets of farmlands are also located within the site Land
Use Type in project site are Scrub Land (44.6%). Agriculture Crop Land (27.65%). Fallow
(26.21%). Plantation (0.8%)). Rocky Area (0.43%). Built-up (Rural (0.31%)). Waterbodies
(Tanks/pond/lakes: 0.02%).

7 The topography of the site is almost flat terrain with levels varying from 605 m to
660 m. Project site falls in seismic zone Il (Least Active Zone). Nearest Road Connectivity
is SH-14 and SH-16 -passes through site and NH-65 (Pune — Machilipatnam Road) - 10km
south. Nearest Rail Connectivity is Metalkunta (1.4 km)- railway station and Zaheerabad
(10 km) railway station. Nearest Seaport is JNPT (600 km) on west coast and
Krishnapatnam Port (465 km) on east coast. Nearest Airport is Rajiv Gandhi International
Airport (RGIA) at Shamshabad. Hyderabad. It is located to the southeast of the site at a
distance of 125 km by road (105 km aerial distance) and Bidar Airport is located at 17 km
by road from the NIMZ site and is currently under Indian Air Force Station.

8. Following industries are proposed to be housed with the project site-
Proposed | Anticipated Types of | Category as per | Category as
Sector industries/activities EIA per CPCB
notification,
2006
Electrical Manufacture  of  electric  motors. | Not Applicable
equipment | generators, transformers and electricity
distribution and  control  apparatus Orange
(includes electric motors. generators and
motor generator sets, switchgear and
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switchboard apparatus etc.)

Manufacture of batteries and
accumulators (includes batteries,
rechargeable batteries, etc.)

and
for

Manufacture of wiring
devices (includes wires
transmission. optical cables)

wiring
live

Red and
Orange

Orange

Metals

Manufacture of basic iron and steel
(Ferro alloys, wire of steel by cold
drawing, tube and tube fittings etc.)

Manufacture of basic precious and other
non-ferrous metals (includes manufacture
of copper from ore, lead etc.)

Casting of metals (includes manufacture
of tubes. pipes and hollow profiles.
casting of non-ferrous metals)

Category A and
B

Red and
Orange

Food
Agro
Processing

and

Processing and preserving of meat
(includes production, processing and
preserving of meat and meat) products,
aqua food related processing (fish and
prawns etc.)

Manufacture of dairy products (includes
manufacturing of milk, milk powder, ice
cream etc.)

Manufacture of grain mill products.
starches and starch products (includes
flour milling, rice milling, milling of
other grains)

Manufacture of other food products
(includes  manufacture  of  bakery
products, noodles, Processing of edible
nuts etc.)

Manufacture of prepared animal feeds
(manufacture of cattle feed, poultry feed,
feed for pets etc.)

Not Applicable

Red

Red

Orange and
Green

Orange

Orange

Non-
metallic
minerals
(except
Glass)

Manufacture of non-metallic mineral
products etc.

(Includes manufacture of refractory
products, clay building materials-bricks.
tiles. ceramic products, AAC blocks. kerb
stones. €lc¢.)

Not Applicable

Orange and
Green

Automobile

Manufacture of motor vehicles (such as
manufacturing of Tractors, Buses etc.)

Manufacture of parts and accessories for
motor vehicles (includes parts such as
brakes, gearboxes. axles, seats, tyres.
rubber products etc.)

Not Applicable

Red

Orange and
Green

Machinery | Manufacture of general-purpose | Not Applicable Red, Orange
machinery (includes manufacture of and White
hydraulic and pneumatic components.
pumps. compressors, taps, valves, lifts,
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etc.), construction machinery. power
machinery.

Manufacture of special-purpose
machinery (includes manufacture of
agriculture implants. machine tools for
drilling. milling, industrial machinery

etc.)
Transport Manufacture of Railway locomotives and | Category A and | Red
equipment | rolling stock B

Manufacture of Military fighting vehicles

9. Details of water bodies, impact on drainage: The nearest water bodies from the
proposed development is Madhura Nadi at 0.2 km. S and Narinja Reservoir at 1.5 km, S.
The existing streams/drains within the project site will be retained as per the ToR
requirement from MoEF&CC. The drains passing through the area shall be routed as per
the proposed drain routing plan. Due care will be taken during construction to avoid
spillage of construction materials. An adequate drainage system will be provided at the site
with separate collection streams to segregate the storm run-off from roads, open areas,
material storage areas. vehicle wash water and other wastewater streams. Drainage system
will be provided at construction yard. Measures will be taken to prevent silting of natural
drainage due to runoff from construction areas. Proper drainage by providing surface
drainage system from the development parcels and connecting to storm water network.
Natural drainage wherever retained will be strengthened to receive the newly channelled
drainage to withstand the increased flow rates. Storm water drainage network is to be
designed wherever diversion of the drains is proposed. At all drains located near the
discharge points into natural drains a desilting and filter chambers shall be provided at
suitable intervals which shall be preferably located right below the manhole covers
provided on top of the drain to enable periodic cleaning and de-silting of these wells.

10. Water requirements: Total water (one time) requirement for the proposed
development is estimated as 119.34 MLD and 2.5 ML of fire water demand. After
treatment of sewage in proposed STP of 43.64 MLD and effluent in CETPs of 27.3 MLD
capacity, it is proposed to reuse the treated wastewater into the system which will be in the
order of 61.64 MLD. Thus, the net water demand for the proposed NIMZ is 57.71 MLD
and 2.5 ML of fire water demand. The fresh water will be sourced from the Singur
reservoir located at about 25 km from the project site. Water allocation consent letter has
been obtained from Irrigation and CAD Department. The proposed development will not
draw groundwater.

1. There is no Protected Areas (PA) including National Parks. Sanctuaries and Tiger
Reserves ete. within 10 km of the project site. The project area is also not located within
the Eco-Sensitive Zone (ESZ) or Eco-Sensitive Area (ESA) notified by the MoEF&CC.
The project area is not located within CRZ area. No forest diversion is involved in the
proposed project.

12. Waste Management: About 27.299 MLD Wastewater and 43.64 MLD Sewage will
be generated. Member industry shall carry out primary treatment and shall discharge to
CETP after meeting the inlet characteristics of CETP. Multiple CETPs will be developed
and overall capacity of CETP will be in the order of 27.3 MLD. Sewage generated at site
and at construction workers camp will be collected in holding tank and periodically
transferred to temporary Sewage Treatment Plant (STP). In case of non-availability of
nearby STP, mobile STP and septic tank with soak pits will be also be explored. No
wastewater shall be disposed directly on land or on existing surface water resources
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without appropriate treatment. An STP of ~ 44 MLD capacities to handle sewage waste
from overall site development is proposed and the treated wastewater is stored in an
underground retention tank for 24hrs before conveyance for non-potable usage. The treated
wastewater from CETP & STP shall be reused to reduce the usage of freshwater resources.

13. Municipal Solid waste of 154.37 TPD at 100% occupancy is estimated to be
generated. Out of this. biodegradable waste constitutes to 123.5 TPD and the non-
biodegradable waste constitutes to 30.87 TPD. Integrated solid waste management facility
is proposed for handling of MSW generated. Industrial solid waste is estimated as 423
TPD which includes 85 TPD of hazardous waste and 338 TPD of non-hazardous waste. It
has been estimated that about 13.2 tonnes of sludge will be generated daily (@300kg/
MLD) from the proposed STPs and about 8.2 tonnes/ day of sludge from the CETPs.
Hazardous waste will be sent to nearest Hazardous waste management facility is located at
Dundigal (78km from project site) near Hyderabad ORR. Non-hazardous waste will be
given to TSPCB approved recyclers/vendors for further treatment and disposal.

14. The overall power requirement for the proposed NIMZ is 678.63 mVA. The nearest
220 kV supply tapping point is Sadhashivpet 220/132 kV substation, which will be utilised
initially. Solar Power Harnessing would be adopted within NIMZ built up areas
particularly at available roof tops. Estimated Installation Capacity and Cost for Solar
Power Harness 26.55 MW.

k3 Rainwater Harvesting shall be implemented at NIMZ to conserve rainwater. Roof
top area, greenbelt/green area, road/paved area, and open areas proposed in the NIMZ are
considered for estimating the rainwater which can be harvested. Estimated Volume of run-
off that can be harvested is 1930631.34 m3.

16.  Tree cutting and green belt development: Approximately 2300 tree are envisaged to
be cut. The total Green area planned in the layout is 1974.4 acres (15.6%) under layout
periphery green belt, traffic rotaries, green buffer areas and open green spaces. In addition,
each industrial plot will maintain 33% area of its area under Green areas around their
industrial plot as per TSPCB guidelines. Approximately. 8.87.000 no. of trees are proposed
to be planted in entire NIMZ at park level. The survival of the plantation shall be
monitored frequently and survival rate of the plantation during operational phase shall not
be less than 80%. A capital cost of INR 135 million (13.5 Crores) shall be earmarked for
this purpose and INR of 6.75 million (0.675 Crores) shall be allocated for recurring
expenses towards green belt development and maintenance. In addition to this. all other
industrial units shall develop green areas within their premises as per the prevailing
TSPCB provisions.

I7. Land acquisition and R&R issues: The NIMZ in Zahcerabad is proposed to be
developed in an area of about ~12.635 acres. An area of Ac 3100.07 gis. is under the
possession of TSIIC. out of which patta/private land is Ac.1484.07 gts of and government
land is Ac. 1616. Existing settlements are retained. The conceptual Master Plan is flexible
to accommodate any settlement rehabilitation requirement within the NIMZ boundary.
Presently the settlements are retained with adequate green around them. Hamlets within the
project site are retained back with 50m open/green area and between 50-250m. no red
category industries are proposed.

8. Employment potential: NIMZ is envisaged to generate direct and indirect
employment of 2,66.000 peoples. During operational phase, the NIMZ and associated
facilities is likely to generate direct employment of ~1,18,307 people. This project may
generate indirect employment of around 1.47.883 people.
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19. Benefits of the project: The development of the NIMZ is being envisaged by TSIIC
taking into consideration the overall development of Industries in the state. The Nation,
State and the region will have impetuous benefits from such development, such as skill
development and training to the local population. technology transfer, shifting of
manpower resources from low productivity to high productive activities. better quality of
educational and medical facilities to the local people, improved local infrastructure,
improved socio-economic conditions. employment opportunities. etc.

20.  Details of Court cases: No Court case is pending against the proposed project. Land
related cases are being dealt separately.

21.  Regarding several representations received. the proponent has submitted detailed
information/documents regarding the query raised. It has been submitted that Land
Alienation/ Acquisition Process shall be initiated as per provisions of Right to Fair
Compensation and Transparency in Land Acquisition and Rehabilitation and Resettlement
2013. -

22.  The EAC based on the information submitted and clarifications provided by the
project proponent and detailed discussions held on all the issues in its 293™ meeting during

24" — 25" March 2022, recommended the project for grant of environmental clearance
with stipulated specific conditions along with other Standard EC Conditions.

23.  The Ministry of Environment, Forest and Climate Change has considered the
proposal based on the recommendations of the Expert Appraisal Committee
(Infrastructure, CRZ and other Miscellancous projects) and hereby decided to grant
Environmental Clearance for the “Development of Zaheerabad National Investment and
Manufacturing Zone (NIMZ) in Sangareddy District of Telangana by M/s Telangana State
Industrial Infrastructure Corporation Limited”™ under the EIA Notification, 2006 as
amended, subject to strict compliance of the following specific conditions. in addition to
all standard conditions applicable for such projects.

SPECIFIC CONDITIONS

Statutory compliance:

i.  All red category projects should be confined at one place/area and a minimum
distance of 500-700 m shall be maintained between the Industrial area and the
boundary of Hamlet.

ii. ~ Two Hamlets i.e., Mungi Thanda and Chilepalle Thanda should be left out side from
the project boundary located within Parcel | land.

iii.  All the mitigation measures to reduce pollution as mentioned in EIA/EMP report
shall be implemented in toto.

iv. Fly ash should be used as building material in the construction as per the provisions
of Fly Ash Notification of September, 1999 and amended as on 27th August, 2003
and 25th January, 2016.

v. As per the Ministry’s Office Memorandum F. No. 22-65/2017-1A.111 dated 30"
September., 2020. the project proponent shall abide by all the commitments made by
them to address the concerns raised during the public consultation. The project
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proponent shall initiate the activities proposed by them, based on the commitment
made in the public hearing, and incorporate in the Environmental Management Plan
and submit to the Ministry. All other activities including pollution control,
environmental  protection and conservation. R&R. wildlife and forest
conservation/protection measures including the NPV, Compensatory afforestation
etc, either proposed by the project proponent based on the social impact assessment
and R&R action plan carried out during the preparation of EIA report or prescribed
by EAC. shall also be implemented and become part of EMP.

Water Environment

Vi The existing water bodies in the project area shall be conserved and used for
effective water management. No ground water shall be used in any case.

vii.  Provision shall be made to recharge the ground water and construct rainwater
harvesting structures for augmentation of ground water levels. Rain water harvesting
for roof run-off and surface run- off, as plan submitted shall be implemented.

Viii. Before recharging the surface run off, pre-treatment must be done to remove
suspended matter. oil and grease. The bore well for rainwater recharging shall be
kept at least 4 meters above the highest ground water table. Piezometer be installed
adequately to monitor the ground water level.

ix. The quantity of fresh water usage, water recycling and rainwater harvesting shall be
measured/recorded to ensure the water balance is maintained and the record shall be
submitted to the Regional Office, MoEF&CC along with six Monthly Monitoring
report.

X.  The unused water quota allocated to the industrial estate should be surrendered to the
water board.

Xi.  Grading within the project site shall be planned such that there shall be negligible
impacts on the existing natural drainage system/pattern. An adequate drainage
system shall be provided at the site with separate collection streams to segregate the
storm run-off from roads. open areas, material storage areas. vehicle wash water and
other wastewater streams. Suitable measures should be taken to prevent the washing
away of construction materials into the drainage system.

Pollution Control/Monitoring

xii.  The Industrial area shall maintain Zero Liquid Discharge and to achieve this waste
water generated from various industrial operations shall be properly collected,
treated to the prescribed standards and then recycled or reused for the identified
uses.

xili.  The member units shall provide storage tanks for collection of effluent and provide
ETP/STP for further treatment as per the prescribed norms and, as per the
commitment made by M/s Haryana State Industrial and Infrastructure Development
Corporation Ltd. (HSIIDC). Flow meters with recording facilities shall be provided
to monitor the effluent quality and quantity discharged by member industries to the
final disposal/re-use on a continuous basis.
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xiv.  Ambient noise levels shall be regularly monitored and conform to the prescribed
standards both during day and night. Incremental pollution loads on the ambient air
and noise quality should be closely monitored during development/ construction
phase.

xv.  Continuous monitoring system be installed by all the member industries and
adequate measures shall be made to reduce ambient air, water and noise level
during construction and post construction phase, so as to conform to the stipulated
standards by CPCB/SPCB.

xvi. A comprehensive plan for disaster management and mitigation be developed taking
in to account the products. processes and hazardous waste if any and its disposal.
The plan should also include financial provisions for the same and integrate these
within EIA/EMP.

xvii.  EMP- Budget allocation for developing adequate infrastructure for healthcare
facilities and its operations for the employees and general public be made and
implemented. Also adequate financial provisions be made for skill development for
local population as provided for in the EIA-EMP.

Green Belt

xviii.  Green belt should be developed all around the settlements and water bodies.
Minimum 33% of total project area shall be maintained as green belt.

xix.  Plantation/green belt should be developed at the boundary of the industrial
project/area and hamlet/all nearby villages.

STANDARD CONDITIONS:

I. Statutory compliance:

(i) The project proponent shall prepare a Site-Specific Conservation Plan & Wildlife
Management Plan and approved by the Chief Wildlife Warden. The
recommendations of the approved Site-Specific Conservation Plan / Wildlife
Management Plan shall be implemented in consultation with the State Forest
Department. The implementation report shall be furnished along with the six-
monthly compliance report (in case of the presence of Schedule-I species in the study
area).

(ii) The project proponent shall obtain the necessary permission from the Central Ground
Water Authority, in case of drawl of ground water / from the competent authority
concerned in case of drawl of surface water required for the project.

(iii) All excavation related dewatering shall be as duly authorized by the CGWA. A NOC
from the CGWA shall be obtained for all dewatering and ground water abstraction

(iv) A certificate of adequacy of available power from the agency supplying power to the
project along with the load allowed for the project should be obtained.

(v) All other statutory clearances such as the approvals for storage of diesel from Chief
Controller of Explosives, Fire Department, Coast Guard. Civil Aviation Department
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shall be obtained. as applicable by project proponents from the respective competent
authorities.

[1. Air quality monitoring and preservation:

(i) The project proponent shall install system to carryout Ambient Air Quality
monitoring for common/criterion parameters relevant to the main pollutants released
(e.g. PMjg and PMzs in reference to PM emission, and SO2 and NOx in reference to
SOz and NOx emissions) within and outside the project area at least at four locations
(one within and three outside the plant area at an angle of 120°each), covering
upwind and downwind directions.

(ii) Appropriate Air Pollution Control (APC) system shall be provided for all the dust
generating points including fugitive dust from all vulnerable sources, so as to comply
prescribed emission standards.

(iii) Dust collectors shall be deployed in all areas where surface cleaning and painting
operations are to be carried out, supplemented by stacks for effective dispersion.

(iv) Diesel power generating sets proposed as source of backup power should be of
enclosed type and conform to rules made under the Environment (Protection) Act,
1986. The height of stack of DG sets should be equal to the height needed for the
combined capacity of all proposed DG sets. Use of low sulphur diesel. The location
of the DG sets may be decided with in consultation with State Pollution Control
Board.

(v) A detailed traffic management and traffic decongestion plan shall be drawn up to
ensure that the current level of service of the roads within a 05 kms radius of the
project is maintained and improved upon after the implementation of the project.
This plan should be based on cumulative impact of all development and increased
habitation being carried out or proposed to be carried out by the project or other
agencies in this 05 Kms radius of the site in different scenarios of space and time and
the traffic management plan shall be duly validated and certified by the State Urban
Development department and the P.W.D./ competent authority for road augmentation
and shall also have their consent to the implementation of components of the plan
which involve the participation of these departments.

III. Water quality monitoring and preservation:

(i) Total fresh water use shall not exceed the proposed requirement as provided in the
project details. Prior permission from competent authority shall be obtained for use
of fresh water.

(i) Sewage Treatment Plant shall be provided to treat the wastewater generated from the
project. Treated water shall be reused for horticulture. flushing. backwash. HVAC
purposes and dust suppression.

(iii) A certificate from the competent authority for discharging treated effluent/ untreated
effluents into the Public sewer/ disposal/drainage systems along with the final
disposal point should be obtained.

(iv) No diversion of the natural course of the river shall be made without prior permission
from the Ministry of Water resources.
IV. Noise monitoring and prevention:

(i) Noise level survey shall be carried as per the prescribed guidelines and report in this
regard shall be submitted to Regional Officer of the Ministry as a part of six-monthly
compliance report.
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(i) Noise from vehicles. power machinery and equipment on-site should not exceed the
prescribed limit. Equipment should be regularly serviced. Attention should also be
given to muffler maintenance and enclosure of noisy equipments.

(iii) Acoustic enclosures for DG sets. noise barriers for ground-run bays. ear plugs for
operating personnel shall be implemented as mitigation measures for noise impact
due to ground sources.

(iv) The ambient noise levels should conform to the standards prescribed under E(P)A
Rules. 1986 viz. 75 dB(A) during day time and 70 dB(A) during night time.

V. Energy Conservation measures:

(i) Provide solar power generation on roof tops of buildings. for solar light system for
all common areas, street lights, parking around project area and maintain the same
regularly:

(i) Provide LED lights in their offices and project areas.
VI. Waste management:

(i) Necessary arrangements for the treatment of the effluents and solid wastes must be
made and it must be ensured that they conform to the standards laid down by the
competent authorities including the Central or State Pollution Control Board and
under the Environment (Protection) Act, 1986.

(ii) The solid wastes shall be managed and disposed as per the norms of the Solid Waste
Management Rules, 2016.

(iii) Any wastes from construction and demolition activities related thereto shall be
managed so as to strictly conform to the Construction and Demolition Waste
Management Rules, 2016.

(iv) A certificate from the competent authority handling municipal solid wastes should be
obtained. indicating the existing civic capacities of handling and their adequacy to
cater to the M.S.W. generated from project.

(v) Used CFLs and TFLs should be properly collected and disposed off/sent for
recycling as per the prevailing guidelines/ rules of the regulatory authority to avoid
mercury contamination.

VII. Green Belt:

(i)  An overall green area of at-least 33% of the Industrial Area should be developed
with native species. The project proponent of the Industrial Area shall comply with
the additional commitment made by them in the EIA report regarding the
development of green belt.

(ii) The Industrial Areas are directed to accordingly allocate the area to be developed as
green cover to respective individual industrial units so as to achieve the above
mentioned condition.

(iii) The individual industrial unit, at the time of obtaining EC. shall bring a letter from
the Industrial Area for the area allocated to them to be developed as green cover as a
part of obligation from the Industrial Area.

(iv) Wherever possible, plantations around the periphery of the Industrial Area, in the
downwind direction and along the road sides shall be provided for containment of
pollution and for formation of a screen between the industrial area and the outer civil
area. The choice of plants should include shrubs of height 1 to 1.5 m and tree of 3 to
5 m height. The intermixing of trees and shrubs should be such that the foliage area
density in vertical is almost uniform.
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(v)  The parameters like selection of plant species, procedure for plantation. density of
tree plantation ete shall be as per the CPCB guidelines.

VIII. Public hearing and human health issues:

(i) Workers shall be strictly enforced to wear personal protective equipments like dust
mask. ear muffs or ear plugs. whenever and wherever necessary/ required. Special
visco-elastic gloves will be used by labour exposed to hazards from vibration.

(i) Safety training shall be given to all workers specific to their work area and every
worker and employee will be engaged in fire hazard awareness training and mock
drills which will be conducted regularly. All standard safety and occupational hazard
measures shall be implemented and monitored by the concerned officials to prevent
the occurrence of untoward incidents/ accidents.

(iii) Emergency preparedness plan based on the Hazard identification and Risk
Assessment (HIRA) and Disaster Management Plan shall be implemented.

(iv) Provision shall be made for the housing of construction labour within the site with all
necessary infrastructure and facilities such as fuel for cooking, mobile toilets, mobile
STP, safe drinking water, medical health care, créche etc. The housing may be in the
form of temporary structures to be removed after the completion of the project.

(v) Occupational health surveillance of the workers shall be done on a regular basis.
X. Environment Responsibility:

(i) The company shall have a well laid down environmental policy duly approved by the
Board of Directors. The environmental policy should prescribe for standard operating
procedures to have proper checks and balances and to bring into focus any
infringements/deviation/violation of the environmental / forest /wildlife norms/
conditions. The company shall have defined system of reporting infringements /
deviation / violation of the environmental / forest / wildlife norms / conditions and /
or shareholders / stake holders. The copy of the board resolution in this regard shall
be submitted to the MOEF&CC as a part of six-monthly report.

(i) A separate Environmental Cell both at the project and company head quarter level,
with qualified personnel shall be set up under the control of senior Executive, who
will directly report to the head of the organization.

- (iii) Action plan for implementing EMP and environmental conditions along with
responsibility matrix of the company shall be prepared and shall be duly approved by
competent authority. The year wise funds earmarked for environmental protection
measures shall be kept in separate account and not to be diverted for any other
purpose. Year wise progress of implementation of action plan shall be reported to the
Ministry/Regional Office along with the Six Monthly Compliance Report.

(iv) Self-environmental audit shall be conducted annually. Every three years third party
environmental audit shall be carried out.

XI. Miscellaneous:

(i) The project proponent shall make public the environmental clearance granted for
their project along with the environmental conditions and safeguards at their cost by
prominently advertising it at least in two local newspapers of the District or State. of
which one shall be in the vernacular language within seven days and in addition this
shall also be displayed in the project proponent’s website permanently.
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(ii) The copies of the environmental clearance shall be submitted by the project
proponents to the Heads of local bodies. Panchayats and Municipal Bodies in
addition to the relevant offices of the Government who in turn has to display the
same for 30 days from the date of receipt.

(iii) The project proponent shall upload the status of compliance of the stipulated
environment clearance conditions, including results of monitored data on their
website and update the same on half-yearly basis.

(iv) The project proponent shall submit six-monthly reports on the status of the
compliance of the stipulated environmental conditions on the website of the ministry
of Environment. Forest and Climate Change at environment clearance portal.

(v) The project proponent shall submit the environmental statement for each financial
year in Form-V to the concerned State Pollution Control Board as prescribed under
the Environment (Protection) Rules, 1986, as amended subsequently and put on the
website of the company.

(vi) The criteria pollutant levels namely: PMzs. PMjy. SO NOx (ambient levels) or
critical sectoral parameters. indicated for the project shall be monitored and
displayed at a convenient location near the main gate of the company in the public
domain.

(vii) The project proponent shall inform the Regional Office as well as the Ministry. the
date of financial closure and final approval of the project by the concerned
authorities, commencing the land development work and start of production
operation by the project.

(viii) The project authorities must strictly adhere to the stipulations made by the State
Pollution Control Board and the State Government.

(ix) The project proponent shall abide by all the commitments and recommendations
made in the EIA/EMP report. commitment made during Public Hearing and also that
during their presentation to the Expert Appraisal Committee.

(x) No further expansion or modifications in the Industrial Area shall be carried out
without prior approval of the Ministry of Environment. Forests and Climate Change
(MoEF&CC).

(xi) Concealing factual data or submission of false/fabricated data may result in
revocation of this environmental clearance and attract action under the provisions of
Environment (Protection) Act, 1986.

(xii) The Ministry may revoke or suspend the clearance, if implementation of any of the
above conditions is not satisfactory.

(xiii) The Ministry reserves the right to stipulate additional conditions if found necessary.
The Company in a time bound manner shall implement these conditions.

(xiv) The Regional Office of this Ministry shall monitor compliance of the stipulated
conditions. The project authorities should extend full cooperation to the officer (s) of
the Regional Office by furnishing the requisite data / information/monitoring reports.

(xv) The above conditions shall be enforced. inter-alia under the provisions of the Water
(Prevention & Control of Pollution) Act. 1974. the Air (Prevention & Control of
Pollution) Act, 1981. the Environment (Protection) Act, 1986, Hazardous and Other
Wastes (Management and Transboundary Movement) Rules, 2016 and the Public
Liability Insurance Act, 1991 along with their amendments and Rules and any other
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orders passed by the Hon'ble Supreme Court of India / High Courts and any other
Court of Law relating to the subject matter.

(xvi) Any appeal against this EC shall lie with the National Green Tribunal. if preferred.
within a period of 30 days as prescribed under Section 16 of the National Green
Tribunal Act, 2010.

24, This issues with the approval of the Competent Authority.
(Amardeep Raju)
Scientist-E
Copy to:

I. The Principal Secretary. Environment. Forests, Science and Technology

Department, Telangana Government Secretariat, Room No. 327A, D-Block. 2nd

Floor, Khairatabad, Hyderabad (Telangana).

The Regional Officer, Ministry of Env., Forest and Climate Change, Integrated

Regional Office, Hyderabad, 3rd Floor, Room No. 309, Aranya Bhawan. Opp. RBI,

Safiabad — 500004, Hyderabad, Telangana.

3. The Member Secretary, Central Pollution Control Board Parivesh Bhavan. CBD-
cum-Office Complex, East Arjun Nagar, Delhi — 32.

4. The Member Secretary, Telangana State Pollution Control Board, Paryavaran
Bhawan, A-I11, Industrial Estate, Sanath Nagar, Telangana - 500018 Hyderabad.

5. Monitoring Cell, Ministry of Environment, Forest and Climate Change. Indira
Paryavaran Bhawan, Jor Bagh Road. New Delhi.

6. District Collector, Sangareddy, Telangana.

7. Guard File/Monitoring File/ Parivesh Portal /Record File.

o

(Amardeep Raju)

Scientist-E
Validity wn
Digitally signe rdeep Raju
Scientist E
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